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Governmeant of Jammu and Kashmir

Forest, Ecology and Environment Department
Civil Secretanat, Jammu/Sninagar.

Consultant (Judicial),
Hon'ble National Green Tribunal,
Principal Bench, New Delhi.

Mo FST-Lit/104/2024(7423876) Dated.21-12-2024

Subject:  Original Application No. 239/2024 In News item titled "What Challenge
Are Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

Sir,

With reference to the subject captioned above, | am directed to enclose
herewith reply/response on behalf of Respondent No2 and 3 in compliance 1o the
directions passed by the Hon'ble National Green Trbunal in ts Order dated 10.08. 2024,

with the request that the same may kindly be taken on record and placed before the
Hon'ble NGT for its kind consideration.

Yours faithfully,

_.a-'""_--F 1 e
(Vivek Madi)
;gcial Secretary {Technical)
W

Encls:As above. I3

Copy (with enclosures) to the:-

Shri G.M. Kawoosa, Additional Standing Counsel for Government of UT J&K

in Hon'ble National Green Tribunal-Principal Bench, MNew Delhi, for
information and necessary action.
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In the Hon'ble Mational Green Tribunal-Frincipal Bench, Mew Dalhi

Criginal Application No. 239/2024

In the matter of:  Original Application No. 238/2024 In News item titled “What
Challenge Are Kashmiri Wetlands Facing?” appearing in
Kashmir Life dated 02.02.2024.

Response on behalf of Government of Jammu & Kashmir in compliance with
the order 10.09.2024 passed by the Hon'ble Tribunal in OA 239/2024 In News
item titled "What Challenge Are Kashmiri Wetlands Facing?” appearing in
Kashmir Life dated 02.02.2024.

May it please Your Lordships,
The answering respondent most humbly submits as under, -

1. That the OA came fo be listed on 10.08.2024 and this Hon'ble Tribunal was
pleased to pass an order on the aforesaid date, operative part whereof reads as
under:-

1.  This Original application has been registered suo motu on the
basis of news item tiled “What Challenge Are HKashmiri
Wetlands Facing?" appearing In Kashmir Life dated 02.02.2024.
This news item raises the msue of deteriorating condition of
wetlands especially in Kashmir. The news item highlights
encroachment, cultivation, activities, sedimentation, haphazard
planning and waste discharge in the wetlands.

2.  On the advance notice report by JEK PCC was filed indicating
the name of the 9 wellands and providing the water guality. No
details of encroachment or waste discharge were provided.
CPCE in its report indicated that 5 wetlands have been declared
as Ramsar sites of the 11 wetlands, While MoEF submitted that
there are only 3 Ramsar sites. MoEF was requested to provide
tha exact number of Ramsar Site in JEK.

3. Today the malter came up for hearing and the fresh report by
JEK PCC dated 07.09.2024 was considered. As per the report,
there are 12 weflandsiwater bodies namely Hygam wetland,

ﬁ,ﬂ Freshkoori Wetland, Kranchoo Wetland, Chatlam Waetland,

@< Manubugh Wetiand, Dal Lake, Anchar Lake, Hokarsar Wetland,

W Hokersar, Wular Lake, Manasbal and Shalibugh Wetland.
4

The Report indicates low dissolved oxygen, higher

55’}31. concantration of BOD, High Coliforms in some of the wetlands

and lakes. The water quality 2 medium to good in most of the
above wetlandsi/lakes and in particular Freshkoorl wetland in
Pulwama, the water is heavily polluted,

5§ The report also indicates the presence of solid waste, plastic
wiaste and blo-medical waste in the weilands flakes. Details of
the work carried out under CAMPA during the last 5 years 2013
to 2024 are also listed. Mr. Ghansham Singh, Member Secretary,
JEK PCC was virtually present and when asked about the
actions taken against the concerned authorities for the
viclations of the Wetlands (Conservation and Management]
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Rides 2047, The Water (Preventions and Control of Palluticn] Act
1874 and Environment (Protection) Act, 1988, he indicated that
no such actionm has been initiated so far. He has assured thaf the
JEK PCC will identify the viclation and take action in accordance

with the rules and shall furnish a report.

6.  Areport has also been filed by the Department of Forest Ecology
and Environment. The report merely Indicates the status of the
wetland/lakes and does not provide any details about
conservation and protection measures laid down in the Wetland
(Conservation and Management Rubes 2017 and Envircnment
(Protection) Act. 1988) Mr. Vivek Modi, Special Secretary
{Technical), Foresi, Ecology & Environment Department, UT of
J&K was present virtually. When asked about the steps taken to
prevent encroachment and status of protection of the wetlands
as per Wetland (Conservation and Management) Rules 2017 he
was unable to provide any information.

T. The counsel for MoEF was present and she informed that she
had received a copy of the response from MoEF&CC late in the
oviening. Hence it could not be filed in time.

B. In view of the above facts and details provided, the Department of
Forest Ecology and Environment, Government of JEK is hereby
direcied fo provide:

i Total Number of wetlandstakes in Jammu and Kashmir,

i Geo coordinates of each of the above wetlands‘water

bodies,
#ii. The area covered by such watlandiake as per [ha
reveniue records and fthe srea at present for each of the
above wetlandwater bodies, The present area shall be
calcwliated based on the satellite images of past three
years pertaining to the above wetiand (2027 -2022, 2022
2023, 2023-2024)

iii. Defails of drains, nalas such other Inlels carrying
treated‘untreated  sewagelefflvent in  the above
watland'water bodies.

. List of such polluting unitstownships/commercial bodies
ete discharging unfreated efffuent info the wetiandwater
bodies.

v.  Water gquality of each of the abeve wetland'water bodies
analysed post monsoon,

\ vi. Conservation’'management plan prepared in accordance
o™ with Wetland (Conservation and Management) Rules

2017 for each of the above wellandwaler bodies.
vil. The nodal officer who will be responsible for the
implementation of above conservation/management plan.

g Details of the action faken by the J & K PCC on viclations identified
that are responsible for polluting/destroying above wetlandwater
bodies.

10. The above details shall be furnished within a perfod of three months
by way of affidawit.

11. Liston 23.12.2024.

2 That in compliance with the aforesaid direction of the Hon'ble Tnbumnal, the
matter have been faken up with the Housing & Urban Development

Fage 2 of B
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Department, Depariment of Rural Development & Panchayatli Raj, PCCF
(Wildlife)}Chief Wildlife Warden, J&K, Chairman, J&K Pellution Control
Committee, Director, Department of Ecology Environment and Remote Sensing,
J&K, Vice Chairman, Lake Conservation and Management Authority. Srinagar.,
Chief Executive Director, WUCMA, Kashmir and All Deputy Commissioners
vide O.M No FST-Lit/104/2024-02(7423976) dated 14-10-2024 and different
Letters No FST-Lit/104/2024-02(7423876) dated 14-10-2024 with the request
o furnish the responses in respect of pointz peraining to their department
within three weeks positively, Reminders weare also issued on 14-11-2024, 22-
11-2024 and 28-11-2024 (copy attached as Annexure 'A’).

That in reply to the direction of the Hon'ble Tribunal regarding the total number
of wetlands in UT of Jammu and Kashmir, it is submitted that the wetiands in
Jammu and Kashmir can be categorized into the following categories -

Wetlands under the jurisdichon of Department of Wikdiife Protection, JAK.
Thera are 11 such wetlands conservation reserves/lakes being managed
by the Department of Wildlife Protection which are given below -

Mame of the Wetiand = Gao- Area Remarks |
Conservation Coordinates
Reservellake . | | |
Haokersar WLCR | 34° 06" 556"N | 13.54 sqkm | Ramsar |
| 74T 43 132°E | sites
Hygam WLCR | 34" 14" 488'N | 7.62 sq.km
| 74" 30' 914°E
Shallabugh WLCR | 34° 9 583'N | 16.75 sq.km
i | 74° 43' 433°E | 5 5
Mirgund WLCR |34°T 4TIN | 383sqkm | -
| 7435 437E | |
' Chattium WLCR '34°0 598'N | 0.55sqkm s
f (TATSE' B13E |
| Fashkoori WLCR 34°6 B2ZT'N | 0.14 sq.km .
N . 74" 55 332°E
 Kranchoo WLCR (33760 693'N | 022 sqgkm -
L 74° 56" 156'E |
| Manibugh WLCR 33°50° 693°N | 0.07sqgkm | - |
74" 56 156E |
| Gharana WLCR [327283238" N I 0.0485 sq km E
757 24' 29 15"E |
Surinsar Lake | 32°4611° N 0289 sqkm | Ramsar |
76° 02 31"E | Site
Mansar Lake 32°32'2913"N |{r.ﬁ145 sg.km
4% 41' 27 30'E |
— 1
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] Wetlands being managed by Dewvelopment Authorities under J&K
Development Act, 1970, The list is grven below -
Name of Managed by | Geo- Area ' Remarks
Wetiand | Coordinates
Wular Wetland | Wular 34" 27 75 14N | 130 SqKm | Ramsar sie |
Conzervation and | 34" 207 44 63N |
Management Rk
Authority 74" 4V15°E |
| 74" 31" A0°E |
"Dal-Nigeen Lake| JEK Lake | Dal Lake 25.74 SqaKm = |
Conzervation and .
Management M08°N
Autharity 74 8683°E
Migeen Lake
34 1182"M |
T4.8317°M |
] Wetlands\\ater Bodies falling in areas covered under the Indian Forest

Act, 1827 under the junsdiction of Forest Department The list as
prepared by the Departmen! of Ecology, Enwironment and Remote
Sensing is enclosed as Annexure 'B’
I Wetlands\Nater Bodies falling outside forest and wildlife areas. The list
as prepared by the Depariment of Ecology, Environment and Remote
Sensing is enclosed as Annexura 'C’

Table 1: Total number of wetlands in J&K
| 8 No | Typelcategory of Number Nodal officer responsible
Wetland for implementation of
conservation/management
|pl.:||1
1. Wetlands under the | 11 i(:hief‘.“nl’ridl'rfeWarden. JE&HK
| jurisdiction of Wildlife
| Department
(2,8 | Wetiands under |2 1. Chief Executive
- ge* Development Director, WUCMA for
' Authorities Wilar.
M . Vice Chairman, J&K
1}“351‘: LCMA for Dal-Nigeen
Lake.
. Chief Executive
Officer for Manasbal
Lake.
3, Wetlands in Forest | 321 Principal Chie! Conservator
areas

J of Forests, JA&K
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Viatlands outside | 194 Concarnad Deputy
forest and wildlife to Commissioners of  the
which Wetland Cistrict

Managemeant Rules,

2017 apply

Total

&4

et

vt

| 528
That It is pertinent to mention that the present status as well as the
management plans for tha management of the wetlands mentioned at S No. 1 &
2 in the Table-1 above had already been shared with the Hon'ble National
Green Tribunal in the previous reply filed on 09.092024. However, in
pursuance of the directions of the Hon'ble Tribunal in letter and sperit, the UT of
Jammu and Kashmir undertook the unprecedenied exercise for identification of
all the wetlands! water bodies in forest areas as well as those wetlandsiwater
bodies which are outside forest and wildlife to which Wetland Managemeant
Rules, 2017 apply. The task was assigned to the Deparment af Ecology,
Environment and Remole Sensing, JEK which i the Nodal Agency for
invertorization of wellands in Jammu and Kashmir

That the detailed information in light of para B(iii) of order dated 10.08. 2024 of
the Hon'ble Tribumal regarding number of wetlands. gec-coordinates and area
as ner sateflite imagery has been submitted by the Depariment of Ecology,
Environmenl and Remote Sensing JAK wvide their letter No DEERS-
Estt"122021-01/1/1/485353/2024 dated 19-11-2024 (Copy enclosed as
Annexure 'D'} in respect of 197 Wetlands It is worthwhile to mention that all
wellands with an area of 1 ha and above have been included in the invenlory
prepared by the Department of Ecalogy. Environment and Remaote Sensing,
J&K. Further, the ground-truthing and the corresponding area of these 197
Wetlands situated outside forest areas and wildlife areas was sought from the
concerned Deputy Commissioners. In this regard, twe meetings with the
cencerned Deputy Commissioners of all the Districts of UT of Jammu and
Kashmir alongwith other stakeholder departments including JAK Pollution
Contral Committee were conducted on 17.12. 2024 and 20 12 2024 under the
chairmanship of Principal Secretary to the Gowernment Forest, Ecology &
Ervironment Departiment Accordingly, after field verification/ground-truthing by
the Revenue Depariment, it was found that there are 194 Wetlands outside the
forest and wildlife areasi{to which the Wetlande (Conservation and

agement) Rules 2017 apply).and 3 Wetlands {in Kupwara District) out of

lﬁﬂﬁ ({Eailrst of 197 Wetlands were found to be located in Forest areas The list of
X L

hese wetlands has been finalized incorporating the comesponding area as per
revenue record and as per the area calculated on GIS platform (List enclosed
as Annexure 'E') Thus, the Mo. of Wetlands n Forest Areas is now 321
instead of 318 as oniginally assessed by Remote Sensing data

That with regard to para 8{iv), (v) & (vi), it is submitted that the detaile with
respect to the wetland conservation reserves has been provided by the
Department of Wildlife Protection vide their letter No CWW-Legal/2024-25/368
dated 02-12-2024 (Report enclosed as Annexure 'F’). Similarly, for Dal-Nigeen
Lake and Wular Lake, the information has been received from the concerned
Development Authorities namely J&8K Lake Conservation and Management
Authority and the Wular Conservation and Management Authanty respectively
(Reporis enclosed as Annexure 'G' & 'H’ respectively) It is pertinent to
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menton that the aforementioned defails have also been provided by the J&K
Pollution Control Committes vide their latter No JKPCC/Sc /0A-2302024/1555
dated 16-12-2024 (List enclosed as Annexure °I'}. Further, directions for the
assessment of dramsinallahsiother inlets  carrying treatediuntreated
sewageleffluent in the wetlands falling cutside forestiwildife areas have been
issued by the Principal Secretary to the Government, Forest, Ecology & Env.
Deparment o all the concemed Deputy Commissioners during the meeiing
had on 1T-12-2024. Moreover, directions for identification of poliuting
unitsftownshipsfcommercial bodies etc. discharging untreated effluent info the
wetlandiwater bodies along with analysis of water guality of these wetlands
have also been issued to the concerned Deputy Commissioners and Membes
Secretary, J&K Pollution Control Committee has been requested fo provide
nacassany assistance o the concemed Deputy Commissioners for the
aforementioned tasks. tn this context, it is aporised that the exercise for water
quality analysis of the identfied wetlands/water bodies has already been
intiated by the JEK Pollution Confrol Committes. A summary report in this
regard, recewed from the Member Secrefary, JEK PCC, iz enclosed as
Annexure 'K’

Renarding para 8(vii), it is to apprise that in respect of Dal-Nigeen Laka, J&K
Lake Caonservation and Management Authorty has submitted that the
conservation and management praclices are in place through vanous
interventions. Presently an Integrated Management Plan (IMP) stands approved
for an amount of Rs. 212 Crores (kindly refer to Annexure "G’} In respect of
Wular Lake, Wular Conservation and Management Authorty has submitied that
first Comprehensive Management Action Plan was prepared in 2007, same is
now under revision and s done by Welland International Souwth Asia (kindly
refer to Annexure ‘H'). Similarly, for the Wetiand Conservation Reserves, the
Chief Wildlife Warden, J&K has submitied that the Conservation and
Management Plan of all ¢ight wetlands have already been formulated and are
approved by the competent authonty (kindly refer to Annexure 'F')

Further, in order to implement the provisians of Wetlands (Conservation and
Ma.:agement) Rules 2017 and the directions of the Heon'ble Tribunal, vide
Government Order No.300-JK (FST) of 2024 dated 19-12-2024 (Copy
attached as Annexure 'J') District Wetland Management Units {DWMU)
have been constituted at the District Level under the chairmanship of concemead
Deputy Commissioner with comprehensive terms of reference including the
mandate for preparation of Brief Documents and preparation of Framewori
Management Plans (FMP} and Integrated Management Plans (IMP) of all the
187 identified wetlands spread across the various distncts of Jammu and
Kashmir. Moreover, the OWMU's have also been entrusted with the
implementation of IMFs out of the budgetary grants from Government of India
under National Plan for Conservation of Augatic Ecosystem (NPCA) scheme, In
this regard necessary directions have been issued fo all the Deputy
Commissioners during the review meeting conducted under the chairmanship of
Principal Secretary to the Government, Forest, Ecology and Environment
Department on 17.12.2024,

In the premises, it is, therefore, respectiully prayed that the aforesaid
report may kindly be placed before the Hon'ble Trbunal, for s kind
consideration.

MSW:T (Tech)
. pebarteait

Jak
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Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar
MOST URGENT
NGTMATTER

O.MNo. FST-Lit/104/2024-02(7423976)
Dated: 14.10.2024

Subject:- O.A. No.239/2024 In News item ftitled "What Challenges Are Kashmiri
Wetlands Facing?" appearing in Kashmir Life dated 02.02.2024.

With reference to the subject captioned above, the undersigned is directed to
invite the kind attention of Commissioner/Secretary 1o the Government, Housing & Urban
Development Department and Secretary to the Government, DE]J&!FH‘I‘I-EM of R_u:al
Development and Panchayati Raj towards the subject cited above and to lnmral::l herewith a
copy of order dated 10.09.2024 passed by the Hon'ble NGT in the afore-cited case _fnr
favour of information and with the request to furnish the responses in respect of following
points pertaining to their departmentewithin three weeks positively, treating the matter as
'MOST URGENT!' :-

|5.Hu Information sought by the HNGT (with Pertains to
reference it ihe relevant Para of ihe (Department/Agency)
Order dated10.09.2044)
01. | Details of drains, nallas such other inlets
carrying treated/untreated sewage/efMuent in H&UDIVRDD
. the above wetlond/water bodies. [Para 8(iv}]
02 List of such polluting units/townships/comm
ercial bodies  etc  discharging untreated : H&UDD/RDD
effluent into the wetland'water bodics. |Para
sl B
03 The nodal officer who will be responsible for
the implementation of above conservation HEUDDYRDD
wanagement  plan.]Para 8{viii)|

&

( Abid Khan ) (405
Inder Secretary to the Government

S

Commissioner/Secretary to the Government,
Housing & Urban Devel rtment

Secretary to the Government,
Department of Rural Development & Panchavati Raj.

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
Generated from eOffice by RAVNEET SINGH, SO(FST)-RS, SECTION OFFICER, Forest Department on 21/12/2024 09:41 am
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Government of Jammu and Kashmir

Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar

MOST URGENT
NGT MATTER
Deputy Commissioners,
(All)
No. FST-Lit/104/2024-02(7423976) Dated: 14.10.2024

Subject:- O.A. No.2392024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

8ir,

With reference to the subject captioned above, | am directed to forward
herewith a copy of order dated 10.09.2024 passed by the Hon’ble NGT in the alore-
cited case for favour of information and with the request to furnish the responses in
respect of following point to this department within three weeks positively, treating
the matter as "MOST URGENT" :-

'S.No | Information sought by the HNGT Pertains to
(with reference to the relevant Para (Department/Agency)
of the Order dated10.09,.2044)

|01, |ili. The area covered by such
wetland/lake as per the revenue
records and the arca at present for All Deputy Commissioners
each of the above wetland/water |
bodies. The present area shall be |
|caleulated based on the satellite |
images of past three years pertaining
to the above wetland (2021-2022,
| 2022-2023, 2023-2024) [Para 8(jii)]

Yours faithfully,

L
Encl: As above ;/‘&m’

( Abid Khan )14 [1s [,

nder Secretary to the Govemment

\i:-.:a't&’

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
Generated from eOffice by RAVNEET SINGH, SO(FST)-RS, SECTION OFFICER, Forest Department on 21/12/2024 09:41 am
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Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar

MOST URGENT
NGT MATTER
PCCF (Wildlife)/Chief Wildlife YWarden,
J&K.

Chairman,
Pollution Centrol Committee,
JEK.

Director, .
Department of Ecology Environment and Remote Sensing,
J&K.

Vice Chairman,
Lake Conservation and Management Authority,
Srinagar.

Chief Executive Director,
WUCMA, Kashmir.

No. FST-Lit/104/2024-02{7423976) Dated: 14.10.2024

Subject:- O.A. No.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024,

Sir,

With reference to the subject captioned above, [ am directed to forward
herewith a copy of order dated 10.09.2024 passed by the Hon'ble NGT in the
afore-cited case for favour of nformation and with the request to fumish the
responses in respect of following points pertaining to your department within
three weeks positively, treating the matter as "MOST URGENT' :-

' 8.No | Inl’ﬁnuutiﬁﬁ_sluught by the HNGT| Pertains to
(with reference to the relevant Para (Department/Agency)

! of the Order dated10.09.2044) ) | |
'01. | Total Number of wetlands/lakes in | DEERS/Wildlife/LCMA/WUCMA/
| Jammu and Kashmir, [Para 8(i)] | Wular Manasbal Dev, Authority

s

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
Generated from eOffice by RAVNEET SINGH, SO(FST)-RS, SECTION OFFICER, Forest Department on 21/12/2024 09:42 am
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Geo-coordinates of each of the
above wetlands/water bodies [Para 8

(i)}

DEERS/Wildlife/LCMA/WUCMA/
Wular-Manasbal Dev. Authority

03

iii. The area covered by such
wetland/lake as per the revenue
records and the area at present for
cach of the above wetland/water
bodies. The present area shall be
calculated based on the satellite
images of past three vears pertaining
to the above wetland (2021-2022,
2022-2023, 2023-2024) [Para 8(iii)]

DEERS/Wildlife/LCMAWUCMAS
Wular Manasbal Dev. Authority

Details of drains. nallas such other
inlets carrving treated/untreated
sewage/effluent in the above
wetland/water bodies. [Para 8(iv)]

JKPCC

05

List of such polluting
units/townships/commercial bodies
et¢ discharging untreated effluent into
the wetland/water bodies,

[Para &(v)]

JEPCC/Wildlife

07

Water quality of each of the
above wetland/'water bodies analvzed
post monsoon. [Para 8(vi)]
Cﬂmcnatm-mmanagcmml. plan
prepared in accordance with Wetland
{Conservation and Management)

Rules, 2017 for each of the above
wetland/water bodies. [Para B(vii)

JKPCC

Wetland Authority/ LCMA/WUCMA

08

The nodal officer who will
be responsible for the implementation
of above conservation/management

plan.[Para 8(viii)]

LCMAWUCMA/Wular-Manashal
Dev. Authority

Details of the action taken
by the J&K PCC on violations
identified that are  responsible  for
polluting/destroying above wetland/
water bodies. [Para 10.]

JEPCC

Encl: As above

Yours faithfully,

%m
e

{ Abid I'ih an

‘nder Secretary to the G{H-'émm{*ﬂtlr

A

Lt

—
File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)

Generated from eOffice by RAVNEET SINGH, SO(FST)-RS, SECTION OFFICER, Forest Department on 21/12/2024 09:42 am
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Item No.09 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 239/2024

News item titled "What Challenge Are Kashmiri Wetlands Facing?"
appearing in Kashmir Life dated 02.02.2024
Date of hearing: 10.09.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Ghansham Singh, Member Secretary, J&K PCC (Through VC)
Ms. Charu Singhal, Adv. for MoEF & CC
Mr. Vikrant Pachnanda, Adv. for CPCB
Mr. Vivek Modi, Special Secretary (Technical), Forest, Ecology &
Environment Department, UT of J & K (Through VC)

ORDER

1. This original application has been registered suo motu on the basis
of news item titled “"What Challenge Are Kashmiri Wetlands Facing?"
appearing in Kashmir Life dated 02.02.2024. This news item raises the
issue of deteriorating condition of wetlands especially in Kashmir. The
news item highlights encroachment, cultivation activities, sedimentation,

haphazard planning and waste discharge in the wetlands.

2. On the advance notice report by J & K PCC was filed indicating the
name of the 9 wetlands and providing the water quality. No details of
encroachment or waste discharge were provided. CPCB in its report
indicated that 5 wetlands have been declared as Ramsar sites of the 11
wetlands. While MoEF submitted that there are only 3 Ramsar sites.

MoEF was requested to provide the exact number of Ramsar Site in J&K.

3. Today the matter came up for hearing and the fresh report filed by

J & K PCC dated 07.09.2024 was considered. As per the report, there are

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
Generated from eOffice by RNMNEEASBRIH | SGES TBRE) S EGEGNANAT IEERSE ddegia et roant4 10 22022/ D020 Q9#2 am
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12 wetlands/water bodies namely Hygam wetland, Freshkoori Wetland,
Kranchoo Wetland, Chatlam Wetland, Manibugh Wetland, Dal Lake,
Anchar Lake, Hokarsar Wetland, Hokersar, Wular Lake, Manasbal and

Shalibug Wetland.

4. The Report indicates low dissolved oxygen, higher concentration of
BOD, High Coliforms in some of the wetlands and lakes. The water
quality is medium to good in most of the above wetlands/lakes and in

particular Freshkoori wetland in Pulwama, the water is heavily polluted.

S. The report also indicates the presence of solid waste, plastic waste
and bio-medical waste in the wetlands/lakes. Details of the work carried
out under CAMPA during the last 5 years 2019 to 2024 are also listed.
Mr. Ghansham Singh, Member Secretary, J & K PCC was virtually
present and when asked about the actions taken against the concerned
authorities for the violations of the Wetlands (Conservation and
Management) Rules 2017, The Water (Prevention and Control of Pollution)
Act 1974 and Environment (Protection) Act, 1986, he indicated that no
such action has been initiated so far. He has assured that that the J & K
PCC will identify the violation and take action in accordance with the

rules and shall furnish a report.

6. A report has also been filed by the Department of Forest Ecology
and Environment. The report merely indicates the status of the
wetland/lakes and does not provide any details about conservation and
protection measures laid down in the Wetland (Conservation and
Management Rules 2017 and Environment (Protection) Act, 1986) Mr.
Vivek Modi, Special Secretary (Technical), Forest, Ecology &
Environment Department, UT of J & K was present virtually. When asked

about the steps taken to prevent encroachment and, status of protection

File No. FST-Lit/104/2024-02-Forest Department (Computer No. 7423976)
Generated from eOffice by RNMNEEASBRIH | SGES TBRE) S EGEGNANAT IEERSE ddegia et roant4 10 22022/ D020 Q9#2 am



53389684 P0202R0@sD [ aFtmestt

985

of the wetlands as per Wetland (Conservation and Management) Rules

2017 he was unable to provide any information.

7.

The counsel for MoEF was present and she informed that she had

received a copy of the response from MoEF & CC late in the evening.

Hence it could not be filed in time.

8.

In view of the above facts and details provided, the Department of

Forest Ecology and Environment, Government of J & K is hereby directed

to provide:

i

ii.

iii.

iv.

vi.

viii.

Total Number of wetlands/lakes in Jammu and Kashmir.

Geo coordinates of each of the above wetlands/water bodies.

The area covered by such wetland/lake as per the revenue
records and the area at present for each of the above
wetland /water bodies. The present area shall be calculated
based on the satellite images of past three years pertaining to
the above wetland (2021 -2022, 2022-2023, 2023-2024)

Details of drains, mnalas such other inlets -carrying
treated /untreated sewage/effluent in the above wetland/water
bodies.

List of such polluting units/townships/commercial bodies etc
discharging untreated effluent into the wetland /water bodies.
Water quality of each of the above wetland/water bodies
analysed post monsoon.

Conservation/management plan prepared in accordance with
Wetland (Conservation and Management) Rules, 2017 for each
of the above wetland /water bodies.

The nodal officer who will be responsible for the implementation

of above conservation/management plan.
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9. Details of the action taken by the J & K PCC on violations identified

that are responsible for polluting/destroying above wetland/water bodies.

10. The above details shall be furnished within a period of three

months by way of affidavit.

11. List on 23.12.2024

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
September 10, 2024

O.A. No. 239/2024
HB..
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Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar

REMINDER-I
MOST URGENT
NGT MATTER

O.M.No. FST-Lit/104/2024-02(7423976)
Dated: 14.11.2024

Subject:- 0.A. No.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

The undersigned is directed to refer Commissioner/Secretary to the
Government, Housing & Urban Development Department and Secretary 1o the
Govemment, Department of Rural Development and Panchayati Raj to this
department’s O.M of even number dated 14-10-2024 (copy enclosed) regarding
the subject cited above and to say that the requisite response/reply in the matter
is still awaited, which may kindly be fumished today positively, treating the
matter as Most Urgent.

¥

¥
( Abid Khan )/ /11/es 2y
(l;?er Secretary to the Government

i

Commissioner/Secretary to the Government,
Housing & Urban Development Department

Secretary to the Government,
De ment of Rural Development & Panchavati

Encl: As above.
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Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar

REMINDER-I
MOST URGENT
NGT MATTER
Deputy Commissioners,
(All)
Mo. FST-Lit/104/2024-02(7423976) Dated: 14.11.2024

Subjeet:- O.A. No.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?'' appearing in Kashmir Life dated
02.02.2024.

Sir,
| am directed to refer this Department’s letter of even number dated
14-10-2024 (copy enclosed) regarding the subject cited above and to say that

the requisite response/reply in the matter is still awaited, which may kindly be

furnished today positively, treating the matter as Most Urgent.

Yours faithfully,

Encl; As above ¢ i

L
(Abid Khan) i JJ.,;:_,

Under Secretary to the Government

t"E?&Lw:l:i
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Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar

REMINDER-1
MOST URGENT
NGT MATTER

PCCF (WildlifeChief Wildlife Warden,
J&K.

Chairman,

Pollution Control Commitiee,

J&K.

Director,

Department of Ecology Environment and Remote Sensing.
JEK.

Vice Chairman,

Lake Conservation and Management Authority,

Srinagar.

Chief Executive Director,

WUCMA, Kashmir,

No. FST-Liv'104/2024-02(7423976) Dated: 14.11.2024

Subject:-0.A. No.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

Sir,

[ am directed to refer this Department’s letter of even number dated
14-10-2024 (copy enclosed) regarding the subject cited above and to say that
the requisite response/reply in the matter is still awaited, which may kindly be
fumnished today positively, treating the matter as Most Urgent.

Yours faithfully,
] .i ii
- I:..
{Abid Khan § HI'J{,I;?Q“_J_H

Uf der Secretary to the Government

Encl: As above

M
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Government of Jammu and Kashmir

Forest, Ecology and Environment Department
Civil Secretariat, Jammuy/Srinagar,

MOST URGENT
NGT MATTER
PCCF (Wildlife)/Chief Wildlife Warden,
J&K.
No. FST-Liv'104/2024-02(7423976) Dated: 22 .11.2024

Subject:  0.A. No.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

Sir,

| am directed to refer your letter No, CWW-Legal/2024-25/332 dated
[8-11-2024 regarding the subject cited above and request to furnish specific
reply/response with respect to the information sought vide this department’s letter of
even number dated 14-10-2024 (copy enclosed) within two days positively, treating
the matter as '"MOST URGENT".

Yours faithfully,

,f .-E
L _—
(Abid Khan) #¥/Aady

Under Secretary to the Government
Encls:As above.
H':'"h |
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Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar

REMINDER-11
MOST URGENT
NGT MATTER

O.M.No. FST-Lit/104/2024-02(7423976)
Dated: 28.11.2024

Subject:- O.A. No.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

The undersigned is directed to refer Commissioner/Secretary to the
Government, Housing & Urban Development Department and Secretary to the
Government, Department of Rural Development and Panchayati Raj to this
department’s O.M of even number dated 14-10-2024 followed by reminder
dated 14-11-2024 (copies enclosed) regarding the subject cited above and to say
that the requisite response/reply in the matter is still awaited, which may kindly
be furnished without any further delay, treating the matter as Most Urgent.

/-
y
(Abid ﬁhm}ﬁ?nf.w;

Under Secretary to the Government

'ﬂl;ﬂh

Commissioner/Secretary to the Government,
Housing & Urban Development Department

Secretary to the Government,
Department of Rural Development & Panchavati Raj

Enel; .
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Government of Jammu and Kashmir
Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar

REMINDER-1I
MOST URGENT
NGT MATTER
Chairman,
Pollution Control Committee,
J&K.
Vice Chairman,
Lake Conservation and Management Authority,
Srinagar.
Mo, FST-Liv104/2024-02(7423976) Dated: 28.11.2024

Subjeet:- O.A. No.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

Sir,

I am directed to refer this Department’s letter of even number dated
14-10-2024 followed by reminder dated 14-11-2024 (copies enclosed) regarding
the subject cited above and to say that despite lapse of a considerable time, the
requisite response/reply in the matter is still awaited, which may kindly be

furnished without any further delay, treating the matter as Most Urgent.

Yours faithfully,
. . -
(Abid Khanf3g), fa.
L"_l].der Secretary to the Government
Encl: As above. a4l
2
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Government of Jammu and Kashmir
Forest, Ecology & Environment Department
Civil Secretariat, Jammu/Srinagar

REMINDER-I

MOST URGENT
NGT MATTER
PCCF (Wildlife)'Chief Wildlife Warden,
J&K.
No., FST-Lit/104/2024-02(7423976) Dated: 28.11.2024

Subject:- O.A. No.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

Sir,

I am directed to refer this Department’s letter of even number dated
22-11-2024 (copy enclosed) regarding the subject cited above and to say that
the requisite specific reply/response in the matter is still awaited, which may

kindly be fumished today positively, treating the matter as 'MOST

URGENT".
Yours faithfully,
s
(Abid i‘:hﬂt’l} J&fn:f-gﬂ:ir
Under Seeretary to the Government
K4
Encl: As above,
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Government of Jammu and Kashmir

Forest, Ecology and Environment Department
Civil Secretariat, Jammu/Srinagar

REMINDER-II
MOST URGENT
NGT MATTER
Deputy Commissioners,
(All)
No. FST-Lit/104/2024-02(7423976) Dated: 28.11.2024

Subject:- O.A. N0.239/2024 In News item titled "What Challenges Are
Kashmiri Wetlands Facing?" appearing in Kashmir Life dated
02.02.2024.

Sir,

| am directed to refer this Department’s letter of even number dated
14-10-2024 followed by reminder dated 14-11-2024 (copies enclosed) regarding
the subject cited above and to say that despite lapse of a considerable time, the
requisite response/reply in the maiter is still awaited, which may kindly be

furnished without any further delay, treating the matter as Most Urgent.

Yours faithfully,
-F s

vl
(Abid Khanp¥/"2e
Ungder Secretary to the Government
'ﬂ{[ﬂ}u
Encl: As above.
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Annexure 'B'

ANNEXURE - B
WETLANDS INSIDE FORESTS

S.No District WB Type Name Longitude Latitude Area
1 Anantnag Lake Dandbari Sar 75°12'10.248" E | 34°9'19.147" N 1.179
2 Anantnag Lake Lokut Nag 75°18'39.085" E | 34°8' 18.010" N 1.198
3 Anantnag Lake Vimun Sar 75°21'46.114" E | 34°6'15.592" N 1.231
4 Anantnag Lake Satlanjan Sar 75°15'0.883" E | 34°12'25.140" N 1.305
5 Anantnag Lake Chang Sar 75°17'36.066" E | 34°8'41.864" N 1.360
6 Anantnag Lake Drinyan Sar 75°30'49.018" E | 33°36'56.847" N 1.468
7 Anantnag Lake Kon Nag Gali Sar 75°25'44.824" E | 33°50'13.500" N 1.608
8 Anantnag Lake Hapat Sar 75°17'22.497"E | 34°9'6.637"N 1.627
9 Anantnag Lake Gandpathar Sar 75°13'36.287" E | 34°2'38.384"N 1.685
10 Anantnag Lake Gonhar Sar 75°23'10.746" E | 34°6'29.903" N 1.781
11 Anantnag Lake Gurmisar 75°17'32.407" E | 34°8'50.020" N 1.792
12 Anantnag Lake Chumnai Gali Sar 2 75°9'10.632" E | 34°7'55.106" N 2.643
13 Anantnag Lake Nagputan Sar2 75°26'51.324" E | 33°48'39.552" N 2.841
14 Anantnag Lake Zissar Nar Sar 75°22'29913"E | 33°55'11.653" N 3.418
15 Anantnag Lake Zissar Nag Sarl 75°23'8.610" E | 33°55'22.733" N 3.680
16 Anantnag Lake Gumbhar Sar 75°11'46.939" E | 34°12'31.507" N 3.752
17 Anantnag Lake Watis Sar 75°17'14.419"E | 34°9'26.009" N 3.852
18 Anantnag Lake Hoka Sar 75°11'55.181"E | 34°5'0.318" N 4.563
19 Anantnag Lake Nagputan Sarl 75°27'2397"E | 33°48'51.811"N | 4.634
20 Anantnag Lake Chhumanai Gali Sar 1 75°9'49.979" E 34°8'3.798" N 4.807
21 Anantnag Lake Dod Chhiran Sar3 75°23'12.346" E | 33°54'41.583" N 4.812
22 Anantnag Lake Chohar Nag Sar2 75°28'9.962" E | 33°44'57.486" N 5.102
23 Anantnag Lake Chhumnai Sar 3 75° 8'46.166" E 34°6'2.699" N 5.167
24 Anantnag Lake Katar Nag Sar Bod 75°18'21.249" E | 34°7'47.380" N 5.788
25 Anantnag Lake Mawar Nag Lokut 75°29'3.360" E | 33°26'56.447" N 6.423
26 Anantnag Lake Dod Chhiran Sarl 75°23'3.206" E | 33°54'37.588" N 7.774
27 Anantnag Lake Doda Sar 75°13'19.756" E | 34° 13'37.375" N 7.781
28 Anantnag Lake Tuliyan Sar 75°23'34.564" E | 33°59'15.192" N 7.786
29 Anantnag Lake Langinal Sar Bod 75°25'16.359" E | 33°51'16.913" N 8.356
30 Anantnag Lake Mawar Nag Bod 75°28'41.955" E | 33°27'18.582" N [ 10.351
31 Anantnag Lake Kon Nagl 75°24'59.887"E | 34°8'15.511"N 10.849
32 Anantnag Lake Budru Nag 75°18'49.747" E | 34°8'7.480" N 11.650
33 Anantnag Lake Munwar Sar 75°14'39.650" E | 34°0'55.367" N 11.843
34 Anantnag Lake Chhumnai Sarl 75°8'53.825"E | 34°6'15.012" N 12.448
35 Anantnag Lake Chanda Sar 75°6'46.328"E | 34°9'21.805" N 15.362
36 Anantnag Lake Chohar Nag Sarl 75°28'10.811" E | 33°45'13.528" N | 16.304
37 Anantnag Lake Dudhnag 75°19'13.955" E | 34°11'33.406" N | 16.749
38 Anantnag Lake Tson Sar 75°12'55.905" E | 34°3'46.303" N 20.695
39 Anantnag Lake Chhumbhai Sar Bod 75°9'37.718" E | 34°5'34.830" N 26.173
40 Anantnag Lake Hirubagwan Sar 75°22'21.704"E | 34°11'2.441"N 26.209
41 Anantnag Lake Sona Sar Bod Basmai Gali | 75° 16'29.686" E | 34° 14'1.333" N 27.287
42 Anantnag Lake Sona Sar 75°28'31.462" E | 34°4'1.346" N 27.416
43 Anantnag Lake Sorus Nag 75°22'42.295"E | 33°57'11.440" N [ 29.020
44 Anantnag Lake Handilsar 75°12'17.903" E | 34°12'5.967"N 29.241
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45 Anantnag Lake Charinag Sar 75°23'19.562" E | 33°55'44.302" N [ 31.568
46 Anantnag Lake Har Nag 75°22'36.315"E | 34°8'20.943"N 48.917
47 Anantnag Lake Sheesh Nag 75°29'52.284" E | 34°5'36.027" N 85.913
48 Anantnag Lake Tarsar Lake 75°8'53.736" E | 34°8'22.521"N | 124.654
49 Bandipora Lake Nilnai Sar 74°56'17.580" E | 34°29'43.290" N 1.017
50 Bandipora Lake Shonshpahal Sar 2 74°54'9.786" E | 34°27' 18.488" N 1.051
51 Bandipora Lake Baib Nar Sar 75°12'5.315"E | 34°25'6.557" N 1.052
52 Bandipora Lake Jiji Sar 74°44'57.847" E | 34°33'43.817" N 1.054
53 Bandipora Lake Kisar Sar 4 74° 47'49.601" E | 34°33'15.923" N 1.059
54 Bandipora Lake Mianmarg Sar 3 74°50'57.547" E | 34°31'53.314" N 1.108
55 Bandipora Lake Patalwan Sar 1 74° 48' 54.848" E | 34°33'47.175" N 1.171
56 Bandipora Lake High Alt Lake 75°11'6.552" E | 34°38'0.008" N 1.202
57 Bandipora Lake Patalwan Sar 3 74°50'3.996" E | 34°33'34.205" N 1.213
58 Bandipora Lake Shonshpahal Sar 1 74° 54'16.462" E | 34°27'12.487" N 1.221
59 Bandipora Lake High Alt Lake 75°8'41.952" E | 34°38'58.290" N 1.279
60 Bandipora Lake Patalwan Sar 2 74°49'42.899" E | 34°33'33.553"N 1.334
61 Bandipora Lake High Alt Lake 75°7'42.7755" E | 34°41'17.755" N 1.441
62 Bandipora Lake Lokut Baib Nar Sar 75°10'48.223" E | 34°22'3.023" N 1.699
63 Bandipora Lake Lokut Chhitrar Sar 74° 52' 16.552" E | 34°25'43.548" N 1.771
64 Bandipora Lake High Alt Lake 75°8'49.602" E | 34°38'40.013" N 1.932
65 Bandipora Lake Khandial Sar 74° 47'53.904" E | 34°36'58.176" N 1.982
66 Bandipora Lake Handmagar Sar 3 74°43'56.118" E | 34°35'33.863" N 2.146
67 Bandipora Lake High Alt Lake 75°5'54.174" E | 34°43'26.314" N 2.183
68 Bandipora Lake Raman Chhish Sar 75°5'57.624" E | 34°27'33.794" N 2.223
69 Bandipora Lake Kisar Sar 3 74°47'29.695" E | 34°33'23.574" N 2.228
70 Bandipora Lake Nagmulla Chewa 74°57'30.271" E | 34°28'19.361" N 2.290
71 Bandipora Lake Gad Sar Lokut 75°2'14.359" E | 34°26'49.157" N 2.337
72 Bandipora Lake Nablar Sar 74° 48'8.938" E | 34°31'47.580" N 2.459
73 Bandipora Lake Lokut Hiram Pathri Lake 75°8'3.198" E | 34°21'45.644" N 2.794
74 Bandipora Lake Shira Sar 74°53'7.870" E | 34°23'37.030" N 3.193
75 Bandipora Lake Yamai Sar 74° 48' 53.685" E | 34°26' 58.605" N 3.405
76 Bandipora Lake Patalwan Sar 4 74°48'17.375" E | 34°32'47.375" N 3.505
77 Bandipora Lake Zad Sar 74°50'56.018" E | 34°22'2.275"N 3.835
78 Bandipora Lake Watal Sar 3 74° 58'4.383"E | 34°27'20.362" N 3.928
79 Bandipora Lake Viji Gali Sar 74° 43'49.484" E | 34°34'36.920" N 4.083
80 Bandipora Lake Karunpathri Sar 2 74° 57" 17.579" E | 34°28'3.664" N 4.364
81 Bandipora Lake High Alt Lake 75°11'28.955" E | 34°38'25.695" N 4.970
82 Bandipora Lake Watal Sar 2 74° 58'32.334"E | 34°27'8.419"N 5.040
83 Bandipora Lake Mianmarg Sar 1 74°51'34.899" E | 34°31'33.306" N 5.052
84 Bandipora Lake Ghulam Sar 4 75°10'31.475" E | 34°39'12.131" N 6.061
85 Bandipora Lake Vishan Sar 2 75°6'6.953"E | 34°22'51.002" N 6.310
86 Bandipora Lake Kisar Sar 1 74°46'31.928" E | 34°33'40.071" N 6.549
87 Bandipora Lake Handmagar Sar 2 74°44'0.460" E | 34°35'46.238" N 6.668
88 Bandipora Lake Karunpathri Sar 1 74°57'50.190" E | 34°28'8.595" N 6.818
89 Bandipora Lake Kaobal Sar 75°20'58.096" E | 34°28'9.019" N 7.062
90 Bandipora Lake Kisar Sar 2 74° 47'33.679" E | 34°33'53.981" N 7.425
91 Bandipora Lake Gagar Sar 74°53'21.471"E | 34°29'31.777" N 7.487
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92 Bandipora Lake Madmatti Sar Lokut 74° 54'49.146" E | 34°29'7.344" N 7.677
93 Bandipora Lake Krishan Sar 2 75°5'46.281" E | 34°23'36.260" N 8.437
94 Bandipora Lake Satsar 5 75°0'46.772" E | 34°26'29.992" N 8.476
95 Bandipora Lake Lokut Chiti Chhamri Sar 74°55'27.655" E | 34°28'3.122"N 8.542
96 Bandipora Lake Satsar 1 74°59'58.833" E | 34°26'58.242" N 8.592
97 Bandipora Lake Lokut Patalwan Sar 74°50'22.038" E | 34°31'57.227" N 8.902
98 Bandipora Lake Suka Sar 74°52'20.120" E | 34°25'26.828" N | 10.250
99 Bandipora Lake Karu Sar 75°8'47.477"E | 34°37'17.673" N | 10.661
100 | Bandipora Lake Handmagar Sar 1 74° 44'13.997" E | 34°35'49.892" N [ 11.092
101 Bandipora Lake Kaul Sar 74° 45'33.947" E | 34°33'50.549" N [ 14.276
102 | Bandipora Lake Bod Hiram Pathri Lake 75°8'21. 718" E | 34°21'37.222"N | 14.649
103 | Bandipora Lake Ghulam Sar 3 75°10'38.081" E | 34°38'45.555" N | 15.079
104 | Bandipora Lake Chhamar Sar 74°52'32.851" E | 34°22'46.951" N [ 15.492
105 | Bandipora Lake Bod Chiti Chhamri Sar 74° 54'44.889" E | 34°28'10.352" N | 15.977
106 Bandipora Lake Nichnai Sar 74°54'21.561" E | 34°29'20.162" N [ 18.178
107 | Bandipora Lake Watal Sar 1 74°59'7.109" E | 34°27'25.228" N | 20.211
108 | Bandipora Lake Waular Lake 74°35'16.780" E | 34°23'59.624" N | 32.228
109 | Bandipora Lake Sarbal Sar 74°52'24.506" E | 34°23'32.638" N | 40.055
110 | Bandipora Lake Krishan Sar 1 75°6'9.126" E | 34°23'48.205" N | 45.039
111 Bandipora Lake Patalwan Sar 74°49'39.556" E | 34°32'12.366" N | 45.831
112 Bandipora Lake Bod Patalwan Sar 74°49'9.879" E | 34°32'51.668" N | 48.040
113 | Bandipora Lake Salnai Sar 74°53'29.868" E | 34°26'40.177" N [ 51.923
114 | Bandipora Lake Gad Sar Bod 75°3'27.655"E | 34°25'18.299" N | 57.550
115 Bandipora Lake Madmatti Sar Bod 74°55'17.740" E | 34°29'33.155" N [ 57.772
116 Bandipora Lake Vishan Sar 1 75°7'5.956" E | 34°23'15.538"N | 70.037
117 Bandipora Lake Woular Lake 74°36'29.239"E | 34°24'6.958"N | 166.415
118 Bandipora Lake Woular Lake 74° 38'38.907" E | 34°21'47.793" N [ 931.070
119 | Bandipora Lake Waular Lake 74°33'23.697" E | 34°18'59.857" N [ 3539.920
120 Baramulla Lake Konsar Nag 1 74°18'52.326" E | 34°1'18.446" N 1.107
121 Baramulla Lake Hapat Khai Sar 74°17'59.690" E | 34°0'0.164" N 1.144
122 Baramulla Lake Kantar Nag 74°21'38.456" E | 33°57'20.794" N 2.974
123 Baramulla Lake Vare Kannoul Nag/Frozen Lake| 74° 19'17.190" E | 34°1'13.292" N 3.206
124 Baramulla Lake Alpathar Frozen Lake 74°19'49940"E | 34°1'13.536" N 7.618
125 Budgam Lake Kharmarg Sar Lokut 74°32'20917"E | 33°43'12.956" N 1.212
126 Budgam Lake Godtar Nala 74°26'54.764" E | 33°51'56.996" N 1.255
127 Budgam Lake Khara Sar Lokut 74°25'13.428" E | 33°51'6.555" N 1.286
128 Budgam Lake Kharot Sar 2 74°32'58.679" E | 33°43'49.786" N 1.351
129 Budgam Lake Ashdar Sar 74°28'7.308" E | 33°46'29.047" N 1.466
130 Budgam Lake Khar Sar 74°28'52.362" E | 33°48'4.150" N 2.489
131 Budgam Lake Chapra Sar 74°24'50.506" E | 33°53'6.425" N 3.063
132 Budgam Lake Gurwan Sar Nala 74°28'41.885" E | 33°48'30.254" N 3.414
133 Budgam Lake Shiv Nag 74°25'58.039"E | 33°53'16.320" N | 4.267
134 Budgam Lake Gurwan Sar Lokut 74°28'14.441" E | 33°48'22.503" N [ 4.801
135 Budgam Lake Sainmarg Sar 74°31'39.596" E | 33°44'36.968" N 5.829
136 Budgam Lake Gurwan Sar Bod 74°27'47.462" E | 33°48'7.950" N 6.489
137 Budgam Lake Kharmarg Sar Bod 74°32'26.013" E | 33°44'26.813" N 6.742
138 Budgam Lake Magrusar 1 74°31'16.733" E | 33°42'59.163" N 8.248
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139 Budgam Lake Lokut Sar 74°26'12.632" E | 33°50'14.347" N [ 10.494
140 Budgam Lake Khara Sar Bod 74°24'56.825" E | 33°51'2.513"N 11.953
141 Budgam Lake Ainpat Sar Lokut 74°31'32.664" E | 33°44'24.857" N [ 13.537
142 Budgam Lake Nil Nag 74°41'29.057" E | 33°51'18.707" N [ 14.279
143 Budgam Lake Navkan Sar Lokut 74°25'46.220" E | 33°51'37.119" N | 14.298
144 Budgam Lake Navkan Sar Bod 74°25'19.707" E | 33°51'28.280" N | 14.891
145 Budgam Lake Ainpat Sar Bod 74°31'24314" E | 33°44'4.390" N 18.839
146 Budgam Lake Daman Sar 74°24'59.790" E | 33°51'55.676" N | 20.421
147 Budgam Lake Pathri Sar 74°26'6.752" E | 33°49'45.348" N | 22.912
148 Budgam Lake Pam Sar 74°27'3.117"E | 33°49'12.280" N | 42.787
149 Budgam Lake Bodh Sar 74°25'39.017" E | 33°50'28.775" N [ 68.454
150 Doda Lake Kaplas Sar3 75°41'9.134"E | 32°52'37.616" N 1.595
151 Doda Lake Kaplas Sar2 75°40'55.939" E | 32°52'34.867" N 1.903
152 Doda Lake Kaplas Sar4 75°41'4.333"E | 32°52'44.510" N 2.394
153 Doda Lake Kaplas Sar5 75°40"41.290" E | 32°52'17.378" N 2.727
154 Doda Lake Kaplas Sarl 75°41'16.349" E | 32°52'18.889" N 7.450
155 Ganderbal Lake Prain Gang Sar 4 75°1'17.347"E | 34°18'11.931"N 1.025
156 Ganderbal Lake Doth Sar 75°2'1.290"E | 34°16'55.503" N 1.161
157 Ganderbal Lake Satsar 2 74°59'50.868" E | 34°26'37.667" N 1.278
158 Ganderbal Lake Baribal Sar 1 74° 56'50.756" E | 34°27'38.776" N 1.339
159 Ganderbal Lake Satsar 4 74°59'44.657" E | 34°26' 14.590" N 1.401
160 Ganderbal Lake Hoka Sar 2 75°5'47.957"E | 34°9'40.288" N 1.483
161 Ganderbal Lake Hoka Sar 3 75°6'6.992" E 34°9'50.596" N 1.623
162 Ganderbal Lake Kaul Sar 2 74° 56'52.298" E | 34°23'19.550" N 1.676
163 Ganderbal Lake Sona Sar 2 75°5'3.714"E 34°9'57.550" N 1.737
164 | Ganderbal Lake Shutiyan Sar 2 75°11'10.278" E | 34° 19'34.849" N 1.853
165 Ganderbal Lake Hokasar 1 75°1'6.537"E | 34° 17'58.588" N 1.856
166 Ganderbal Lake Satsar 6 75°0'14.216"E | 34°26'8.073" N 1.960
167 Ganderbal Lake Salma Sar 75°3'0.719" E 34°20'2.738" N 2.064
168 Ganderbal Lake Andrun Sar Lokut 74°55'18.248" E | 34°27'12.373" N 2.082
169 Ganderbal Lake Hoka Sar 1 75°5'51.206" E | 34°9'33.675" N 2.111
170 Ganderbal Lake Lachnai Sar 75°4'37.507" E | 34°18'35.046" N 2.160
171 Ganderbal Lake Krim Sar 75°2'58.297" E | 34°18'46.637" N 2.452
172 Ganderbal Lake Shutiyan Sar 1 75°11'8.832" E | 34°19'44.456" N 2.964
173 Ganderbal Lake Satsar 3 74° 59'46.537" E | 34°26'23.828" N 3911
174 Ganderbal Lake Satsar 7 75°0'33.181"E | 34°26'5.379" N 4.143
175 Ganderbal Lake Masthokar Sar 75°3'37.764" E | 34°17'54.800" N 4.786
176 Ganderbal Lake Gambur Sar 75°3'7.030" E | 34°19'29.746" N 5.004
177 Ganderbal Lake Kan Sar 75°3'2.894"E | 34°18'37.918" N 6.480
178 Ganderbal Lake Prain Gang Sar 1 75°1'37.983"E | 34°18'17.974" N 6.488
179 Ganderbal Lake Kana Sar 74° 56'26.448" E | 34°26'55.528" N 7.386
180 Ganderbal Lake Dandlod Sar Bod 74°55'37.030" E | 34°24'10.236" N 7.692
181 Ganderbal Lake Yambhar Sar 2 75°9'41.893" E | 34°12'42.967" N 9.109
182 Ganderbal Lake Nila Nag 75°19'29.120" E | 34°14'1.585" N 11.694
183 Ganderbal Lake Yambhar Sar 1 75°8'48.517"E | 34°12'26.054"N | 16.513
184 Ganderbal Lake Kaul Sar 1 74° 56'38.580" E | 34°23'6.906" N 16.795
185 Ganderbal Lake Andrun Sar Bod 74°55'56.519" E | 34°27'5975"N 18.993
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186 | Ganderbal Lake Lolgul Sar 74° 54'30.880" E | 34°26'53.447" N [ 23.017
187 Ganderbal Lake Nund Kol 74°56'8.453"E | 34°25'4.552"N 55.520
188 Ganderbal Lake Gangbal Lake 74°55'30.302" E | 34°25'54.411" N | 240.412
189 | Ganderbal Lake Haran Wetland 74°45'35.770" E | 34°9'42.161" N [ 888.559
190 | Ganderbal Lake Shalabugh Nambal 74°43'44.031"E | 34°9'45971"N [ 2429.890
191 Jammu Lake Surinsar Lake 75°2'29.304" E | 32°46'12.978" N | 42.499
192 Kishtwar Lake Sunsur Sar 3 75°25'14.230" E | 33°54'45.227" N 1.130
193 Kishtwar Lake Nilguri Sar 2 75°37"1.811"E | 33°56'6.743" N 1.251
194 Kishtwar Lake Nilguri Sar 1 75°37'4.954"E | 33°55'52.816" N 1.280
195 Kishtwar Lake Nairhoi Sar 3 75°28'0.860" E 34°0'9.507" N 1.343
196 Kishtwar Lake Moshkhilnar Sar 2 75°37'55.966" E | 33°55'28.988" N 1.373
197 Kishtwar Lake Hoksar 1 75°35'10.099" E | 33°59'59.966" N 1.582
198 Kishtwar Lake Tulmulasar 4 75°34"42.111" E | 33°58'44.454" N 1.642
199 Kishtwar Lake Sunsur Sar 2 75°25'22.288" E | 33°54'36.229" N 1.657
200 Kishtwar Lake Kral Sar 75°39'32.465" E | 33°55'55.065" N 1.753
201 Kishtwar Lake Sarwal Sar 75°41'46.552" E | 33°32'54.962" N 1.791
202 Kishtwar Lake Nilgur Sar Lokut 75°36'58.149" E | 33°55'47.712" N 1.963
203 Kishtwar Lake Rangasar 75°51'0.740" E | 33°37'7.898" N 2.271
204 Kishtwar Lake Purmandal Sar 2 75°27'1.824" E | 33°58'17.066" N 2.624
205 Kishtwar Lake Pantsalmarg Sar 75°30'46.486" E | 33°38'0.066" N 2.690
206 Kishtwar Lake Shilsar 3 75°30"40.081" E | 33°43'49.637" N 2.705
207 Kishtwar Lake Drinyan Sar Pass Lokut 75°31'16.821" E | 33°37'47.701" N 2.777
208 Kishtwar Lake Tulmulasar 3 75°34'51.190" E | 33°58'46.561" N 3.002
209 Kishtwar Lake Kannar Sar 1 75°36'50.573" E | 33°55'4.667" N 3.082
210 Kishtwar Lake Muzim Sar 75°34'41.413"E | 33°55'1.036" N 3.205
211 Kishtwar Lake Kras Sar 75°34'29.676" E | 33°59'24.826" N 3.357
212 Kishtwar Lake Purmandal Sar 1 75°26'55.677" E | 33°58'2.916" N 3.603
213 Kishtwar Lake Sunsur Sar 1 75°24'24.463" E | 33°54'14.847" N 3.623
214 Kishtwar Lake Shilsar 1 75°30'28.479" E | 33°44'9.112" N 3.707
215 Kishtwar Lake Kutabal Sar 1 75°28'21.100" E | 33°46'6.621" N 4.153
216 Kishtwar Lake Wogabal Sar 75°30'14915" E | 33°38'0.136" N 4.241
217 Kishtwar Lake Chohar Nag Sar3 75°28'27.219" E | 33°45'30.938" N 4.642
218 Kishtwar Lake Tulmulasar 2 75°35'6.680" E | 33°58'48.394" N 5.343
219 Kishtwar Lake Moshkhilnar Sar 1 75°37'54.346" E | 33°55'19.642" N 5.901
220 Kishtwar Lake Chandalgad Sar 76°3'23.459"E | 33°10'27.031"N 6.401
221 Kishtwar Lake Nairhoi Sar 1 75°27'7.480"E | 34°0'58.173" N 6.486
222 Kishtwar Lake Tumulasar 1 75°34'57.616" E | 33°58'33.261" N 6.575
223 Kishtwar Lake Saras Nag 75°46'26.566" E | 33°43'2.631"N 7.558
224 Kishtwar Lake Ditap Nag 1 75°25'19.527" E | 33°52'21.485" N 8.492
225 Kishtwar Lake Drinyan Sar Pass Bod 75°30'50.950" E | 33°37'30.842" N [ 10.681
226 Kishtwar Lake Nilgur Sar Bod 75°37'39.394" E | 33°55'54.504" N [ 10.798
227 Kishtwar Lake Zambakach Sar 75°27'54.300"E | 33°47'54.466" N | 10.971
228 Kishtwar Lake Khelan Sar Bod 75°29'31.921"E | 33°46'47.977"N [ 11.799
229 Kishtwar Lake Naganandar Sar 75°34'23.284" E | 33°58'27.332" N [ 13.883
230 Kishtwar Lake Zar Nag 75°32'11.620" E | 33°37'6.425" N 14.795
231 Kishtwar Lake Saris Nag 75°24'38.405" E | 33°57'8.577"N 39.904
232 Kulgam Lake Kausar Nag Lokut 4 74°45'41.048" E | 33°29'58.048" N 1.119
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233 Kulgam Lake Kausar Nag Lokut 2 74°45'27.215" E | 33°30'30.967" N 1.166
234 Kulgam Lake Mahi Nag Bod 74°45'11.022" E | 33°33'31.176" N 1.257
235 Kulgam Lake Kushkidar Sar 74°32'22.210" E | 33°35'44.925" N 1.268
236 Kulgam Lake Dhelimarg Sar 3 74°33'5.955" E | 33°40'15.351" N 1.280
237 Kulgam Lake Kausar Nag Lokut 3 74°45'18.247" E | 33°30'17.981" N 1.426
238 Kulgam Lake Satphukeran Sar 2 74°44'48.111"E | 33°32'10.435" N 1.547
239 Kulgam Lake Prishi Sar 74°42'34.218" E | 33°33'25.153"N 1.657
240 Kulgam Lake Dont Sar 74°48'4.890"E | 33°32'33.019"N 1.839
241 Kulgam Lake Kausar Nag Lokut 5 74°46'15.417" E | 33°29'43.133" N 1.863
242 Kulgam Lake Pamba Bod 74° 42'58.544" E | 33°35'1.566" N 1.969
243 Kulgam Lake Hing Sar 2 74°43'58.131"E | 33°31'6.692"N 2.077
244 Kulgam Lake Gorsi Nag 74°48'19.996" E | 33°28'41.618" N 2.133
245 Kulgam Lake Dhelimarg Sar 2 74°34'19.628" E | 33°40'23.875" N [ 2.149
246 Kulgam Lake Dhaklar Sar Lokut 74°37'40.242" E | 33°31'2.198" N 2.368
247 Kulgam Lake Dhelimarg Sar 4 74°32'33.228" E | 33°39'26.428" N 2.470
248 Kulgam Lake Dubjan Sar 74°37'5224"E | 33°40'4.929" N 2.554
249 Kulgam Lake Ganakain Nala Sar 74°51'9.015" E | 33°30'53.422" N 2.627
250 Kulgam Lake Jadi Sar 74°31'57.712" E | 33°34'38.360" N | 2.989
251 Kulgam Lake Makru Sar 74° 53'42.165" E | 33°30'19.288" N 3.027
252 Kulgam Lake Budil Pass Sar 74°38'47.612"E | 33°32'1.768"N 3.099
253 Kulgam Lake Dhelimarg Sar 1 74°33'51.264" E | 33°40'29.189" N 3.165
254 Kulgam Lake Kausar Nag Lokut 1 74° 44' 54.824" E | 33°30'50.398" N 3.527
255 Kulgam Lake Hing Sar 1 74°44'22.762" E | 33°31'19.535" N 3.696
256 Kulgam Lake Pahelgul Nag 74°54'26.139" E | 33°29'44.223"N | 4.214
257 Kulgam Lake Bram Sakli Sar 74°49'12.587" E | 33°28'58.074" N | 4.859
258 Kulgam Lake Chandan Sar Lokut 74°32'18.203" E | 33°32'39.019" N 5.758
259 Kulgam Lake Inder Sar 74°47'22.146" E | 33°32'38.524" N [ 6.726
260 Kulgam Lake Rupri Gali Sar 74°36'39.506" E | 33°30'34.333" N [ 10.289
261 Kulgam Lake Barani Sar Lokut 74°33'39.479"E | 33°31'41.795" N | 16.584
262 Kulgam Lake Kotori Sar 74°36'17.367"E | 33°31'19.460" N [ 17.355
263 Kulgam Lake Barani Sar Bod 74°34'25.558" E | 33°31'46.801" N | 18.141
264 Kulgam Lake Bhagsar Gali Sar 74°35'37.101" E | 33°30'17.705" N [ 20.206
265 Kulgam Lake Bram Sar 74°51'0.488" E | 33°30'9.000" N 21.363
266 Kulgam Lake Chandan Sar 74°32'32.486" E | 33°32'58.370" N | 23.095
267 Kulgam Lake Golia Sar 74°33'53.485" E | 33°32'23.781" N | 31.836
268 Kulgam Lake Chir Sar Bod 74°49'54.656" E | 33°30'43.775" N | 35.541
269 Kulgam Lake Nandan Sar 74°31'33.451"E | 33°33'31.219" N | 38.157
270 Kulgam Lake Lakh Sukh Sar 74°33'17.003" E | 33°32'11.628" N | 44.570
271 Kulgam Lake Dhaklar Sar Bod 74°37'30.157" E | 33°30'32.477" N | 52.539
272 Kulgam Lake Bhag Sar Bod 74°35'0.875"E | 33°31'8.328" N | 102.963
273 Kulgam Lake Kounsar Nag Bod 74°46' 13.621" E | 33°30'42.262" N | 194.689
274 Kupwara Pond Wuyan Sar 1 74°13'38.655" E | 34°32'48.409" N 1.520
275 Kupwara Pond Kaindogarnar Sar 74°14'11.336" E | 34°22'26.746" N 1.643
276 Kupwara Pond Khaipur Sar 74° 11'48.772" E | 34°25'29.895" N 1.652
277 Kupwara Pond Buna Wadar Sar 74° 7'45.053"E | 34°22'8.044" N 2.714
278 Kupwara Pond Chornar Sar 74°12'31.298" E | 34°26'9.627" N 6.906
279 Poonch Lake Mahra Sar 74°33'34.618"E | 33°31'3.605"N 1.003
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280 Poonch Lake Marguri Sar 2 74°32'22.627" E | 33°29'37.128" N 1.028
281 Poonch Lake Chhee Sar 1 74°31'41.122" E | 33°28'44.346" N 1.048
282 Poonch Lake Marguri Sar 3 74°32'24.805"E | 33°30'8.641"N 1.073
283 Poonch Lake Ding Sar 1 74°30'21.002" E | 33°32'44.295" N 1.206
284 Poonch Lake Sarain Sar 74°21'11.738" E | 33°55'59.915" N 1.277
285 Poonch Lake Kharsar Nag 2 74°24'27.257" E | 33°51'27.331" N 1.365
286 Poonch Lake Jamainwali Gali Sar 1 74°23'32.435" E | 33°55'6.039" N 1.416
287 Poonch Lake Kharsar Nag 1 74°24'21937"E | 33°51'33.761" N 1.605
288 Poonch Lake Andwari Sar 74°23'4.563" E | 33°54'28.905" N 1.691
289 Poonch Lake Bod Gum Sar 74°29'36.935" E | 33°33'46.762" N 1.788
290 Poonch Lake Chhee Sar 2 74°31'57.704" E | 33°28'37.903" N 3.024
291 Poonch Lake Gum Sar 2 74°31'36.341"E | 33°32'0.478" N 3.261
292 Poonch Lake Barhal Sar 74°31'11.189" E | 33°32'51.369" N 3.328
293 Poonch Lake Handnal Sar 1 74°26'10.778" E | 33°48'20.216" N 3.641
294 Poonch Lake Neel Sar 1 74°30'43.373" E | 33°32'11.956" N 3.728
295 Poonch Lake Delewali Danni Sar 74°30'20.142" E | 33°33'29.320" N 5.047
296 Poonch Lake Marguri Sar 1 74°32'39.600" E | 33°29'29.978" N 7.745
297 Poonch Lake Janjan Wali Sar 74°30'49.578" E | 33°29'22.757" N 8.229
298 Poonch Lake Bhagsar 74°30'28.804" E | 33°32'28.420" N | 10.756
299 Poonch Lake Katori Sar 74°31'21.918" E | 33°32'24.256" N | 14.831
300 Poonch Lake Chambar Sar 74°33'52.015" E | 33°29'44.977"N [ 16.263
301 Poonch Lake Sannan Sar 74°33'49.564" E | 33°30'35.697" N | 35.789
302 Pulwama Lake Pambach Khod 75°10"1.627"E | 34°4'20.907" N 1.854
303 Pulwama Lake Pambagai Lake 75°11'10.110" E | 34°3'59.849" N 2.326
304 Rajouri Lake Bela Sar 74°36'29.737"E | 33°29'11.738" N | 4.602
305 Rajouri Lake Katori Sar 1 74°36'4.329"E | 33°28'5.072"N 7.129
306 Rajouri Lake Panch Gabbar Sar 74°34'8.521"E | 33°29'9.798" N 8.050
307 Rajouri Lake Simar Sar 74°36'48.346" E | 33°26'39.587" N | 22.384
308 Reasi Lake Jurya Sar Lokut 74°38' 11.749" E | 33°26'31.729" N 1.022
309 Reasi Lake Thinmarg Sar 74°52'21.327"E | 33°27'7.216" N 1.481
310 Reasi Lake Nikkan Sar 4 74° 55'53.479" E | 33°29'15.732" N [ 2.014
311 Reasi Lake Jurya Sar Bod 74°38'33.814" E | 33°26'31.523" N 3.616
312 Reasi Lake Nikkan Sar 1 74°55'30.230" E | 33°28'46.503" N [ 4.086
313 Reasi Lake Gaga Sar 74°37'34.907" E | 33°27'26.824" N 5.893
314 Shopian Lake Madhani Ko Nezo Sar 74°34'42.187" E | 33°41'59.580" N 1.680
315 Shopian Lake Gumsar Shipkor Sar 74°36'13.920" E | 33°41'10.941" N 3.218
316 Srinagar Lake Nagaberan Sar 75°7'20.514"E | 34°7'34.677"N 1.235
317 Srinagar Lake Marsar lake 75°6'37.560" E | 34°8'38.892" N 63.815
318 | Udhampur Lake Kali Kund Sar 75°40'8. 789" E | 32°52'1.482"N 7.025
13
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Annexure 'C'
WETLANDS OUTSIDE FOREST
S.No. District WB-Type Name Latitude Longitude Area (Ha.)
1 Anantnag Waterlogged Marhama 33°50'44.252" N[ 75°4'5.028"E 155.6
2 Bandipora Waterlogged Bazipur Nambal 34°18'55.623" N [ 74° 40' 22.703" E 29.15
3 Bandipora Waterlogged Chak Sadurkut Bala 2 34°18'52.859" N | 74° 39'0.000" E 17.07
4 Bandipora Waterlogged Chak Sudarkut Bala 1 34°18'33.702" N | 74° 38' 50.054" E 15.37
5 Bandipora Waterlogged Chandargar Nambal 34°17'23.655" N [ 74° 38' 35.758" E 9.85
6 Bandipora Waterlogged Chanpaz Mahal Nambal 34°19'45.021" N [ 74° 39' 46.180" E 14.36
7 Bandipora Waterlogged Chirangpur Nambal 1 34°21'1.733" N | 74° 36'48.746" E 6.38
8 Bandipora Waterlogged Chirangpur Nambal 2 34°21'17.849" N | 74° 36' 38.391" E 14.56
9 Bandipora Waterlogged Chirangpur Nambal 3 34°20'44.697" N | 74° 36' 45.797" E 11.43
10 Bandipora Waterlogged Garikhan Nambal 34°19'18.006" N | 74° 36' 38.065" E 2.46
11 Bandipora Waterlogged| Gund-I-Khalil Sar(Tilwansar)1 |34°10'20.766" N | 74° 39' 17.513" E 5.64
12 Bandipora Waterlogged| Gund-I-Khalil Sar(Tilwansar)2 |34° 10' 11.257" N | 74° 38' 53.780" E 1.72
13 Bandipora Waterlogged| Gund-I-Khalil Sar(Tilwansar)3 | 34° 10'2.418" N [74°38'47.528" E 2.44
14 Bandipora Waterlogged Khanpeth Nambal 34°10'0.687" N [74°37'45.526" E 1.54
15 Bandipora Waterlogged Khomina Nambal 34°15'56.142" N [ 74° 35' 37.642" E 18.62
16 Bandipora Lake Khurwansar 34°13'43.677" N [ 74° 38' 19.684" E 18.59
17 Bandipora Waterlogged Malapur Sar 1 34°18'31.368" N | 74° 38' 33.247" E 2.07
18 Bandipora Lake Malikpura Sar(Zaripora sar) | 34° 10'4.635" N | 74° 39' 28.875" E 11.58
19 Bandipora Waterlogged Malpur Nambal 34°18'54.991" N [ 74° 39' 52.452" E 23.27
20 Bandipora Waterlogged Mukhdumyari Nambal 34°20'36.008" N | 74°36'1.295" E 27.02
21 Bandipora Waterlogged Naidkhai Nambal 34°15'36.427" N [ 74° 33' 50.083" E 43.51
22 Bandipora Waterlogged Nambal 34°20'36.249" N | 74° 37' 23.476" E 3.83
23 Bandipora Waterlogged Prang Nambal 34°18'59.309" N | 74° 38'12.541" E 8.62
24 Bandipora Waterlogged Rakh-i- Malgom 34° 16'28.935" N [ 74°39' 18.092" E| 186.87
25 Bandipora Waterlogged Rakh-i-Dasilpor 34°10'11.475" N [ 74° 37'51.649" E 1.18
26 Bandipora Waterlogged| Sadunara Hastikhan Nambal 1 | 34° 19'47.243" N | 74° 38' 45.795" E 24.14
27 Bandipora Waterlogged| Sadunara Hastikhan Nambal 2 | 34° 20' 6.692" N [ 74° 38'57.620" E 34.13
28 Bandipora Lake Shiekhsar 34°13'54.240" N [ 74° 37' 52.362" E 23.89
29 Bandipora Waterlogged Trigam Nambal 34°10'6.810" N | 74° 40' 28.924" E 19.49
30 Bandipora Waterlogged Tundpur Nambal 34°16'55.069" N [ 74° 36' 42.513" E 11.92
31 Bandipora Waterlogged Unnamed 34°17'39.588" N | 74° 38' 15.589" E 1.6
32 Bandipora Waterlogged Unnamed 34°11'21.228" N [ 74° 38'53.133" E 1.65
33 Bandipora Waterlogged Unnamed 34°16'51.723" N [ 74° 38' 47.162" E 1.77
34 Bandipora Waterlogged Unnamed 34°16'21.186" N [ 74° 38' 19.265" E 2.11
35 Bandipora Waterlogged Unnamed 34°20'35.862" N [ 74° 39' 27.650" E 2.41
36 Bandipora Waterlogged Unnamed 34°12'17.204" N | 74° 39' 23.665" E 3.74
37 Bandipora Waterlogged Unnamed 34°18'47.067" N [ 74° 37' 24.844" E 6.31
38 Bandipora Waterlogged Unnamed 34°16'24.775" N | 74° 38'3.411" E 9.28
39 Bandipora Waterlogged Watilhanz 34°14'32.403" N [ 74° 32' 50.767" E 31.18
40 Bandipora Lake Wudin Sar 34°9'49.173" N | 74° 38'35.678" E 6.99
41 Bandipora Waterlogged Zinipora Nambal 34°15'40.216" N [ 74° 38' 21.903" E 36.89
42 Baramulla Waterlogged Babadim Sar 34° 8'55.931" N | 74°37'50.931" E 6.1
43 Baramulla Waterlogged Baddi Rakh 34°9'1.883" N [74°39'38.839"E| 212.36
44 Baramulla Waterlogged Buna Naugam Nambal 34°11'47.881" N [ 74° 35'42.327"E| 220.36
45 Baramulla Waterlogged Diwar Sar 34° 8'57.343" N | 74° 38' 19.962" E 2.74
46 Baramulla Waterlogged Ferozpure Nambal 34°11'46.976" N | 74° 34' 56.308" E 26.98
47 Baramulla Waterlogged Ghatgopal 34°12'45.627" N [ 74° 34'31.202" E| 198.58
48 Baramulla Waterlogged Kanispur 34°13'23.170" N [ 74° 23'39.841" E 8.17
49 Baramulla Waterlogged Panzinara 34° 8'51.472" N | 74°41'17.063" E 2.33
3
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50 Baramulla Waterlogged Shalapur Nambal 34°9'5.970" N |74°40'23.774"E 3.18
51 Baramulla Waterlogged Unnamed 34°19'19.730" N [ 74° 22' 49.108" E 1.52
52 Baramulla Waterlogged Unnamed 34°13'7.821" N | 74°30'13.771"E 3.73
53 Baramulla Waterlogged Unnamed 34°17'0.564" N | 74° 24'26.767" E 4.5
54 Budgam Waterlogged Bagindar Nambal 1 34°1'6.797" N |[74° 46' 20.557" E 1.96
55 Budgam Waterlogged Bhagwanpur Nambal 34°1'10.289" N [74° 46'48.804" E 6.59
56 Budgam Waterlogged Danda Pokhan 2 34°1'41.725" N | 74°51'14.304" E 83.13
57 Budgam Waterlogged Danda Pokhan 3 34°1'43.710" N [74° 50'40.368" E 22.19
58 Budgam Waterlogged Nadirgund Nambal 34°1'23.542" N | 74° 46' 11.975" E 1.46
59 Budgam Waterlogged Narkura Nambal 34°2'13.304" N | 74°46'2.177" E 361.38
60 Budgam Waterlogged Rakh Arath 34°4'28.188" N |74°43'52.116"E| 276.64
61 Budgam Waterlogged Unnamed 34°2'41.796" N | 74°51'1.291"E 3.59
62 Budgam Waterlogged Unnamed 34°2'23.286" N | 74° 50' 48.879" E 9.61
63 Budgam Waterlogged Wahapur 34°3'43.844" N | 74°40'0.147" E 5.3
64 Budgam Waterlogged Wawuts Sar 34°0'14.298" N [74° 47'51.645" E 6.01
65 Budgam Pond Wogur Sar 33°49'37.509" N | 74° 44' 47.596" E 2.43
66 Ganderbal Lake Ahan Sar 34°13'44.293" N [ 74° 39'37.118" E 12.44
67 Ganderbal Waterlogged Gundmumin Nambal 34°11'13.321" N | 74°44'3.824" E 4.85
68 Ganderbal Waterlogged Hakimgund Nambal 34°10'53.077" N [ 74° 45' 13.272" E 19.29
69 Ganderbal Lake Khanpur Sar 34°12'19.640" N | 74° 40' 30.661" E 13.34
70 Ganderbal Lake Manasbal Lake 34°15'0.765" N | 74° 40' 15.062" E| 197.54
71 Ganderbal Waterlogged Rakhi Rabitar 34°12'56.062" N [ 74° 43'33.796" E| 498.85
72 Ganderbal Lake Shalhar Nag 34°11'26.121" N [ 74° 40' 51.052" E 9.93
73 Ganderbal Pond Unnamed 34°17'50.583" N [75°19'11.121" E 1.33
74 Ganderbal Waterlogged Unnamed 34°12'46.624" N | 74° 40' 0.001" E 7.96
75 Ganderbal Waterlogged Unnamed 34°13'50.160" N | 74° 43' 24.539" E 20.4
76 Ganderbal Lake Waskur Sar 34° 13'5.980" N |74°39'42.328"E 21.84
77 | Ganderbal / Srinagar Lake Anchar Lake 34°9'51.737" N |74°47'19.285" E| 1653.99
78 Jammu Pond Gurd Keian Talao 32°46'51.002" N | 74° 49' 20.396" E 1.45
79 Jammu Pond Kalith Sar 32°52'26.100" N | 74° 32'31.322" E 1.04
80 Jammu Pond Kurwando Talao 32°50'31.359" N | 74° 48' 48.957" E 1.31
81 Jammu Pond Sangani Sar 32°57'20.173" N | 74° 44' 6.846" E 1.21
82 Jammu Pond Unnamed 32°53'34.907" N | 74°39'9.739" E 1
83 Jammu Pond Unnamed 32°34'25.417" N | 74° 55' 6.785" E 1.01
84 Jammu Pond Unnamed 32°35'56.879" N [ 74° 50' 53.747" E 1.01
85 Jammu Pond Unnamed 32°36'41.352" N [ 74° 46' 52.874" E 1.02
86 Jammu Pond Unnamed 32°53'0.737" N | 74°37'7.396" E 1.04
87 Jammu Pond Unnamed 32°50'33.399" N [ 74° 47' 18.446" E 1.06
88 Jammu Pond Unnamed 32°34'29.824" N [ 74° 42'27.338" E 1.11
89 Jammu Pond Unnamed 32°31'0.069" N [74°50'24.651" E 1.12
90 Jammu Pond Unnamed 32°44'54.200" N | 74° 43'39.007" E 1.13
91 Jammu Pond Unnamed 32°33'41.402" N | 74° 49' 20.995" E 1.15
92 Jammu Pond Unnamed 32°55'7.960" N | 74°43'9.626" E 1.16
93 Jammu Pond Unnamed 32°34'32.936" N | 74°52'7.816" E 1.19
94 Jammu Pond Unnamed 32°51'42.228" N [ 74° 46' 12.530" E 1.34
95 Jammu Pond Unnamed 32°30'20.582" N | 74° 51' 24.706" E 1.38
96 Jammu Pond Unnamed 32°29'31.322" N | 74° 47'8.866" E 2.22
97 Jammu Pond Unnamed 32°35'52.013" N [ 74° 50' 15.674" E 2.68
98 Kathua Pond Unnamed 32°25'7.781" N [75°31'18.200" E 1
99 Kathua Pond Unnamed 32°30'40.097" N [ 75° 16' 33.678" E 1.06
100 Kathua Pond Unnamed 32°26'20.079" N | 75°29'0.317"E 1.08
101 Kathua Pond Unnamed 32°25'27.121" N [ 75° 28' 29.775" E 1.17
4
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102 Kathua Pond Unnamed 32°25'54.039" N | 75°30'9.936" E 1.19
103 Kishtawar Pond Unnamed 33°11'18.806" N [ 75° 53' 19.836" E 1.27
104 Kishtawar Pond Unnamed 33°19'31.048" N [ 75°45'15.127" E 1.47
105 Kulgam Waterlogged Unnamed 33°43'13.004" N | 75°4'41.638"E 1.4

106 Kupwara Pond Andarbugh Sar 34°27'22.905" N [ 74° 26' 22.842" E 1.15
107 Kupwara Pond Badrahar Sar 34°23'27.311" N [ 74° 15' 18.855" E 3.1

108 Kupwara Pond Bakihakar 34°25'10.338" N [ 74° 14' 16.485" E 1.74
109 Kupwara Pond Bhagatpura sar 34°24'6.140" N [74° 15'51.119" E 2.92
110 Kupwara Pond Boban Sar 1 34°22'14.561" N | 74° 10' 6.859" E 1.01
111 Kupwara Pond Bod sar 34°29'4.857" N | 74° 23'40.681" E 4.71
112 Kupwara Pond Buta Sar 34°28'9.115" N | 74° 24'34.497" E 3.89
113 Kupwara Pond Chak Nutnus 1 34°25'35.991" N [ 74° 19' 17.504" E 1.01
114 Kupwara Pond Chandigam Sar 1 34°29'18.346" N | 74° 23'2.826" E 3.16
115 Kupwara Pond Chandigam Sar 2 34°28'39.391" N | 74° 23' 34.026" E 1.25
116 Kupwara Pond Charlie sar 34°27'54.734" N | 74° 25'5.454" E 1.85
117 Kupwara Pond Dadiwar Sar 34°30'18.305" N | 74° 22' 44.553" E 1.17
118 Kupwara Pond Dard Hare 34°31'35.256" N | 74° 6'54.826" E 1.06
119 Kupwara Pond Diwar Marg 34°27'41.600" N | 74° 26' 40.851" E 1.32
120 Kupwara Pond Doruswain 1 34°27'21.496" N | 74° 25'4.824" E 1.03
121 Kupwara Pond Doruswain 3 34°27'33.441" N [ 74° 24' 26.702" E 1.73
122 Kupwara Pond Gund Manchar Sar 34°29'39.207" N | 74° 23' 26.732" E 2.1

123 Kupwara Pond Gund manchar sar 34°29'23.171" N [ 74° 23' 58.552" E 2.41
124 Kupwara Pond Kandi Sar 34°27'14.789" N [ 74° 19' 39.847" E 2.48
125 Kupwara Pond Kandi Sar 2 34°27'7.941" N [74°20'11.209" E 1.03
126 Kupwara Pond Kansar 34°28'31.607" N | 74° 24' 56.188" E 14.94
127 Kupwara Pond Kigam Sar 1 34°28'13.019" N [ 74° 19'46.021" E 1.62
128 Kupwara Pond Lalpura sar 34°29'41.558" N [ 74° 25' 57.593" E 1.25
129 Kupwara Pond Lasipur sar 34°30'14.324" N | 74° 23'9.833"E 3.06
130 Kupwara Pond Lokipura Chattrahal Sar 34°21'31.252" N [74° 22'31.319" E 7.85
131 Kupwara Pond Lokut sar 34°29'2.702" N | 74° 23'47.574" E 1.21
132 Kupwara Pond Machhipur Sar 34°23'56.476" N [ 74° 15' 34.612" E 1.21
133 Kupwara Pond Maidanpura Sar 34°27'30.455" N [ 74° 25' 21.735" E 2.34
134 Kupwara Pond Manchher sar 34°29'57.038" N | 74° 23' 40.506" E 1.84
135 Kupwara Pond Mukam shareif dar 34°28' 40.611" N | 74° 26' 27.740" E 1.44
136 Kupwara Pond Mugam sar 34°28'57.387" N | 74° 26' 34.607" E 1.64
137 Kupwara Pond Mugam Sharifdar 34°28'9.703" N | 74° 26' 40.325" E 1.89
138 Kupwara Pond Nag Reddi 34° 25'46.942" N [ 74° 10' 53.800" E 3.58
139 Kupwara Pond Nagradnar Sar 1 34°23'2.552" N [74° 13'15.218" E 1.54
140 Kupwara Pond Nagradnar Sar 2 34°22'38.031" N [ 74° 13'41.050" E 3.26
141 Kupwara Pond Narine 34°28'38.514" N [ 74° 25'31.276" E 5.41
142 Kupwara Pond Natnus Sar 1 34°25'44.082" N | 74° 18' 50.177" E 3.23
143 Kupwara Pond Natnus Sar 2 34°26'6.995" N [74° 18'53.995" E 5.81
144 Kupwara Pond Nurdin Khan Chak Sar 34°28'50.873" N [ 74° 24' 56.333" E 3.21
145 Kupwara Pond Pir sar 34°29'5.371" N | 74°23'10.108" E 2.26
146 Kupwara Pond Rakh Shehtal 34°25'20.882" N [ 74° 16' 15.745" E 2.49
147 Kupwara Pond Redanag 34°29'40.387" N [ 74° 25' 24.863" E 1.81
148 Kupwara Pond Redanag Sar 34°29'17.478" N | 74° 26'0.937" E 1.68
149 Kupwara Pond Sogam Gali Sar 34°29'16.590" N | 74° 22' 24.531" E 1.48
150 Kupwara Pond Sogam sar 34°30'0.070" N [74°23'12.437"E 4.9

151 Kupwara Pond Sogam Sar 34°29'41.864" N | 74° 22' 52.556" E 3.22
152 Kupwara Pond Tangchak sar 2 34°31'4.809" N | 74°23'46.012" E 1.02
153 Kupwara Pond Tekipur Sar 1 34°28'4.335" N | 74°25'17.705" E 6.39
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154 Kupwara Pond Tekipur Sar 2 34°28'16.172" N | 74° 25' 48.955" E 1.16
155 Kupwara Pond Tekpur sar 34°27'55.846" N | 74° 25' 23.974" E 1.19
156 Kupwara Pond Thundus sar 34°28'22.331" N [ 74° 26' 12.645" E 1.25
157 Kupwara Pond Trachh Sar 34°26'11.487" N [74° 19'41.096" E 3.17
158 Kupwara Pond Tsaraligund Sar 34°29'16.566" N [ 74° 25' 16.187" E 1.44
159 Kupwara Pond Yamrad Sar 34°23'10.135" N [ 74° 12" 41.597" E 2.92
160 Kupwara Pond Yamrad Sar 1 34°22'37.352" N | 74°12'6.849" E 2.38
161 Pulwama Waterlogged Ech Nambal 34°1'51.822" N [74°55'10.633" E 3.18
162 Pulwama Waterlogged Malangpur 33°54'20.976" N [ 74° 58'45.359" E| 124.78
163 Pulwama Waterlogged Unnamed 33°56'33.081" N | 74° 53' 24.150" E 1.19
164 Pulwama Waterlogged Unnamed 33°55'43.010" N | 74°55' 2.413" E 2.67
165 Pulwama Waterlogged Unnamed 34°1'13.703" N | 74°56'31.039" E 3.83
166 Pulwama Waterlogged Unnamed 33°57'6.029" N | 74°52'36.927"E 421
167 Pulwama Waterlogged Unnamed 33°54'10.119" N | 74° 59' 38.707" E 493
168 Ramban Pond Jabor Sar 33°14'27.629" N | 75° 2' 46.063" E 1.51
169 Samba Pond Amwal Sar 32°35'13.229" N | 75° 0' 58.589" E 1.07
170 Samba Pond Doghor 32°35'2.705" N | 75°4'5.747"E 1.01
171 Samba Pond Gura Salathian Sar 32°36'14.089" N | 75°2'33.135" E 1.01
172 Samba Pond Ismailpur Talao 32°37'48.762" N [ 74° 57' 40.207" E 13
173 Samba Pond Kargal Sar 32°38'2.479" N | 74° 56' 34.959" E 1.05
174 Samba Pond Mawa Sar 32°28'57.400" N | 75°7'29.365" E 1.01
175 Samba Pond Pati Talao 32°37'6.309" N | 74°59'1.780" E 1.02
176 Samba Pond Rahiya Sar 32°36'50.575" N [ 74° 59' 15.470" E 1.05
177 Samba Pond Ranjri Sar 32°36'22.497" N [ 74° 59' 23.699" E 1.05
178 Samba Pond Unnamed 32°30'3.810" N | 75°5'55.338" E 1
179 Samba Pond Unnamed 32°36'34.616" N | 74°57'1.086" E 1.01
180 Samba Pond Unnamed 32°33'37.752" N [74° 57'51.233" E 1.05
181 Samba Pond Unnamed 32°32'30.593" N | 74° 59' 6.560" E 1.09
182 Samba Pond Unnamed 32°31'48.785" N [ 74° 57' 10.384" E 1.09
183 Samba Pond Unnamed 32°30'4.386" N | 74° 54'21.038" E 1.26
184 Samba Pond Unnamed 32°35'54.519" N [ 75°0'26.520" E 2.34
185 Srinagar Waterlogged Brari-Nambal 34°5'10.789" N | 74° 48'52.574" E 36.71
186 Srinagar Waterlogged Chak Razagkhan Nambal 34°7'49.221" N | 74° 41'0.365" E 28.17
187 Srinagar Waterlogged Gangbugh Nambal 1 34°3'13.051" N | 74° 46'28.912" E 16.94
188 Srinagar Waterlogged Gangbugh Nambal 2 34°3'22.859" N [74° 45'58.887" E 37.66
189 Srinagar Lake Gilsar 34°7'23.577" N | 74° 48' 12.378" E 7.5
190 Srinagar Lake Khushal Sar 34°6'45.128" N | 74° 48' 0.000" E 84.03
191 Srinagar Waterlogged Unnamed 34°7'54.128" N [74° 41' 45.365" E 5.18
192 Srinagar Waterlogged Unnamed 34° 4'53.108" N | 74° 44' 46.494" E 13.63
193 Srinagar Waterlogged Unnamed 34°6'1.603" N |[74°44'34.735"E 18.28
194 Srinagar Waterlogged Unnamed 34°1'58.863" N | 74°50'2.217"E 20.98
195 Srinagar/Budgam | Waterlogged Danda Pokhan 1 34°2'13.114" N [ 74°50'29.037"E| 146.61
196 Udhampur Pond Dilsar 32°49'6.228" N |75°18'30.529" E 1.51
197 Udhampur Lake Sanasar 33°7'27.883" N | 75°15'36.186" E 3.65
6
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Annexure 'D'

iIT

vy DL DT

Government of Jammu & Kashmir

Department of Ecology, Environment & Remote Sensing
Paryavaran Bhawan Transport Magar Gladni, Narwal Jammu- 180006/
SDA Colony Bernina, Srinagar-190018

The Principal Secretary to Govt. of |&K

Forast Ecology & Environment

Civil Sectt, J&K, Jammu W .
P-m;l:EEAE*E:HJLf“H _”“‘IIHEE;EJM:H{ Jmful?' - -li-eay

Sub: 0.A. No.239/2024 In Hews item titled "What Challenges Are Kashmiri

Wetlands Facing?” appearing in Kashmir Life dated 02.02.2024

Ref: FST-LitI0412024-02(7423976) Dated: 14.10.2024

Sir
In reference to the subject cited above please find the information pertaining to
the Department of Ecology, Environment and Remate Sensing as follows:

S5.No |Information sought by the HNGT) Reply
with reference to the relevant]
Para of the Order dated

10.09.2024)
1 i. Total Number of Total wetlands outside forest [including
wetlandsflakes in [lakes. ponds, and waterlogged areas) is

Jammu and Kashmir. 197, out of which B2 are waterlogged areas,
13 are lakes and 102 ponds. The details is
enchosed as Annexure-A

imilarly, the kotal wetlands inside Forest
lincluding lakes and ponds) is 318, out off
hich 313 are lakes and 5 ponds.The detalls
Is enclosed as Annexure-B,

% in total there are 515* Wetlands in
ammu and Kashmir, excluding the Wetiands
under DWLP, WUCMA, LCMA

Methodology used for the identification of
these wetlands is gi'.'en at Annexure-C.

F. li. Geo coordinates of each of geo-coordinates of Wetlands organized
the above wetlands/water into  districk-wise tables Ffor wmase of
bodies, reference, for both outside and inside

forests  i5  given at Annexure-& and

nexure-B respectively.
present area of Wetlands calculated on
Gis  platform  using satellite imagery s
provided in Annexure-A& and Annexure-B
respectively. The revenue area of the
pertains te the Revenue
Department and & not available with
DEERS.

3 lli. The area covered by such
wetland/lake as per the
revenu e records and the area
at present for each of the
above wetland/water bodies,
The present area shall be
calculated based on the
satellite images of past three
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Years partaining to the abowve
wetland (2021 -2022, 2022-
2023, 2023-2024)

Hote: *Wetlarnds -.-.r.|th an area of 1 Ha, and above have anly been incieded in the
inventory due to fimitation of identification from Satellite Imagery.

Yo itfully,
E‘nt‘*"r o a3

(% Rakesh Eumar), IFs
Ecelegy, Environment & Remaote
- 54?f15ir1g

J&E Govt, [ammu
Copy for infarmation ta

1. The Regional Director, EEERS, Kashmir.
2. The |r. Scientist, Jammu, DEERS, |&K
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ANNEXURE-A
WETLANDS OUTSIDE FOREST
S.No. District WB-Type Name Latitude Longitude Area (Ha.)
1 Anantnag Waterlogged Marhama 33°50'44.252" N| 75°4'5.028"E 155.6
2 Bandipora Waterlogged Bazipur Nambal 34° 18'55.623" N | 74° 40' 22.703" E 29.15
3 Bandipora Waterlogged Chak Sadurkut Bala 2 34°18'52.859" N | 74° 39'0.000" E 17.07
4 Bandipora Waterlogged Chak Sudarkut Bala 1 34° 18'33.702" N | 74° 38' 50.054" E 15.37
5 Bandipora Waterlogged Chandargar Nambal 34° 17' 23.655" N | 74° 38' 35.758" E 9.85
6 Bandipora Waterlogged Chanpaz Mahal Nambal 34°19'45.021" N | 74° 39' 46.180" E 14.36
7 Bandipora Waterlogged Chirangpur Nambal 1 34°21'1.733" N | 74° 36'48.746" E 6.38
8 Bandipora Waterlogged Chirangpur Nambal 2 34°21'17.849" N | 74° 36' 38.391" E 14.56
9 Bandipora Waterlogged Chirangpur Nambal 3 34°20'44.697" N | 74° 36' 45.797" E 11.43
10 Bandipora Waterlogged Garikhan Nambal 34°19'18.006" N | 74° 36' 38.065" E 2.46
11 Bandipora Waterlogged| Gund-I-Khalil Sar(Tilwansar)1 |34° 10'20.766" N | 74° 39' 17.513" E 5.64
12 Bandipora Waterlogged| Gund-I-Khalil Sar(Tilwansar)2 |34° 10' 11.257" N [ 74° 38' 53.780" E 1.72
13 Bandipora Waterlogged| Gund-I-Khalil Sar(Tilwansar)3 | 34°10'2.418" N |74° 38'47.528" E 2.44
14 Bandipora Waterlogged Khanpeth Nambal 34°10'0.687" N | 74° 37'45.526" E 1.54
15 Bandipora Waterlogged Khomina Nambal 34°15'56.142" N | 74° 35' 37.642" E 18.62
16 Bandipora Lake Khurwansar 34° 13'43.677" N | 74° 38' 19.684" E 18.59
17 Bandipora Waterlogged Malapur Sar 1 34°18'31.368" N | 74° 38' 33.247" E 2.07
18 Bandipora Lake Malikpura Sar(Zaripora sar) | 34° 10'4.635" N | 74° 39' 28.875" E 11.58
19 Bandipora Waterlogged Malpur Nambal 34°18'54.991" N | 74° 39' 52.452" E 23.27
20 Bandipora Waterlogged Mukhdumyari Nambal 34° 20'36.008" N | 74°36'1.295" E 27.02
21 Bandipora Waterlogged Naidkhai Nambal 34°15'36.427" N | 74° 33' 50.083" E 4351
22 Bandipora Waterlogged Nambal 34°20'36.249" N | 74° 37' 23.476" E 3.83
23 Bandipora Waterlogged Prang Nambal 34° 18'59.309" N | 74° 38' 12.541" E 8.62
24 Bandipora Waterlogged Rakh-i- Malgom 34° 16'28.935" N | 74° 39' 18.092" E| 186.87
25 Bandipora Waterlogged Rakh-i-Dasilpor 34°10'11.475" N | 74° 37' 51.649" E 1.18
26 Bandipora Waterlogged | Sadunara Hastikhan Nambal 1 | 34° 19' 47.243" N [ 74° 38' 45.795" E 24.14
27 Bandipora Waterlogged | Sadunara Hastikhan Nambal 2 | 34° 20'6.692" N [ 74° 38'57.620" E 34.13
28 Bandipora Lake Shiekhsar 34°13'54.240" N | 74° 37' 52.362" E 23.89
29 Bandipora Waterlogged Trigam Nambal 34°10'6.810" N | 74° 40' 28.924" E 19.49
30 Bandipora Waterlogged Tundpur Nambal 34° 16'55.069" N | 74° 36' 42.513" E 11.92
31 Bandipora Waterlogged Unnamed 34°17'39.588" N | 74° 38' 15.589" E 1.6
32 Bandipora Waterlogged Unnamed 34°11'21.228" N | 74° 38'53.133" E 1.65
33 Bandipora Waterlogged Unnamed 34°16'51.723" N | 74° 38' 47.162" E 1.77
34 Bandipora Waterlogged Unnamed 34° 16'21.186" N | 74° 38' 19.265" E 2.11
35 Bandipora Waterlogged Unnamed 34°20'35.862" N | 74° 39' 27.650" E 2.41
36 Bandipora Waterlogged Unnamed 34°12'17.204" N | 74° 39' 23.665" E 3.74
37 Bandipora Waterlogged Unnamed 34°18'47.067" N | 74° 37' 24.844" E 6.31
38 Bandipora Waterlogged Unnamed 34°16'24.775" N | 74°38'3.411"E 9.28
39 Bandipora Waterlogged Watilhanz 34°14'32.403" N | 74° 32' 50.767" E 31.18
40 Bandipora Lake Wudin Sar 34°9'49.173" N | 74° 38' 35.678" E 6.99
41 Bandipora Waterlogged Zinipora Nambal 34°15'40.216" N | 74° 38' 21.903" E 36.89
42 Baramulla Waterlogged Babadim Sar 34° 8'55.931" N [74°37'50.931" E 6.1
43 Baramulla Waterlogged Baddi Rakh 34°9'1.883" N |[74°39'38.839"E| 212.36
44 Baramulla Waterlogged Buna Naugam Nambal 34°11'47.881" N | 74° 35'42.327" E| 220.36
45 Baramulla Waterlogged Diwar Sar 34° 8'57.343" N | 74° 38'19.962" E 2.74
46 Baramulla Waterlogged Ferozpure Nambal 34°11'46.976" N | 74° 34' 56.308" E 26.98
47 Baramulla Waterlogged Ghatgopal 34°12'45.627" N | 74° 34'31.202" E| 198.58
48 Baramulla Waterlogged Kanispur 34°13'23.170" N | 74° 23' 39.841" E 8.17
49 Baramulla Waterlogged Panzinara 34°8'51.472" N [74°41'17.063" E 2.33
3
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50 Baramulla Waterlogged Shalapur Nambal 34°9'5.970" N ([74°40'23.774" E 3.18
51 Baramulla Waterlogged Unnamed 34°19'19.730" N | 74° 22' 49.108" E 1.52
52 Baramulla Waterlogged Unnamed 34°13'7.821" N | 74°30'13.771" E 3.73
53 Baramulla Waterlogged Unnamed 34°17'0.564" N [74° 24'26.767" E 4.5
54 Budgam Waterlogged Bagindar Nambal 1 34°1'6.797" N |[74° 46' 20.557" E 1.96
55 Budgam Waterlogged Bhagwanpur Nambal 34°1'10.289" N [ 74° 46'48.804" E 6.59
56 Budgam Waterlogged Danda Pokhan 2 34°1'41.725" N | 74° 51' 14.304" E 83.13
57 Budgam Waterlogged Danda Pokhan 3 34°1'43.710" N | 74° 50' 40.368" E 22.19
58 Budgam Waterlogged Nadirgund Nambal 34°1'23.542" N (74°46'11.975" E 1.46
59 Budgam Waterlogged Narkura Nambal 34°2'13.304" N | 74°46'2.177"E 361.38
60 Budgam Waterlogged Rakh Arath 34°4'28.188" N |74°43'52.116" E| 276.64
61 Budgam Waterlogged Unnamed 34°2'41.796" N | 74°51'1.291"E 3.59
62 Budgam Waterlogged Unnamed 34°2'23.286" N [ 74°50'48.879" E 9.61
63 Budgam Waterlogged Wahapur 34°3'43.844" N | 74° 40'0.147" E 5.3
64 Budgam Waterlogged Wawuts Sar 34°0'14.298" N [74°47'51.645" E 6.01
65 Budgam Pond Wogur Sar 33°49'37.509" N | 74° 44' 47.596" E 2.43
66 Ganderbal Lake Ahan Sar 34°13'44.293" N [ 74° 39' 37.118" E 12.44
67 Ganderbal Waterlogged Gundmumin Nambal 34°11'13.321" N | 74°44'3.824" E 4.85
68 Ganderbal Waterlogged Hakimgund Nambal 34°10'53.077" N | 74° 45' 13.272" E 19.29
69 Ganderbal Lake Khanpur Sar 34°12'19.640" N | 74° 40' 30.661" E 13.34
70 Ganderbal Lake Manasbal Lake 34°15'0.765" N | 74° 40' 15.062" E 197.54
71 Ganderbal Waterlogged Rakhi Rabitar 34° 12'56.062" N | 74° 43' 33.796" E| 498.85
72 Ganderbal Lake Shalhar Nag 34°11'26.121" N | 74° 40' 51.052" E 9.93
73 Ganderbal Pond Unnamed 34°17'50.583" N |75°19'11.121" E 1.33
74 Ganderbal Waterlogged Unnamed 34°12'46.624" N | 74° 40'0.001" E 7.96
75 Ganderbal Waterlogged Unnamed 34°13'50.160" N | 74° 43' 24.539" E 20.4
76 Ganderbal Lake Waskur Sar 34°13'5.980" N |74°39'42.328"E 21.84
77 | Ganderbal / Srinagar Lake Anchar Lake 34°9'51.737" N |74° 47'19.285" E| 1653.99
78 Jammu Pond Gurd Keian Talao 32°46'51.002" N | 74° 49' 20.396" E 1.45
79 Jammu Pond Kalith Sar 32°52'26.100" N | 74° 32" 31.322" E 1.04
80 Jammu Pond Kurwando Talao 32°50'31.359" N | 74° 48' 48.957" E 1.31
81 Jammu Pond Sangani Sar 32°57'20.173" N | 74° 44' 6.846" E 1.21
82 Jammu Pond Unnamed 32°53'34.907" N | 74°39'9.739" E 1
83 Jammu Pond Unnamed 32°34'25.417" N | 74°55'6.785" E 1.01
84 Jammu Pond Unnamed 32°35'56.879" N | 74° 50' 53.747" E 1.01
85 Jammu Pond Unnamed 32°36'41.352" N | 74° 46' 52.874" E 1.02
86 Jammu Pond Unnamed 32°53'0.737"N | 74°37'7.396" E 1.04
87 Jammu Pond Unnamed 32°50'33.399" N | 74° 47' 18.446" E 1.06
88 Jammu Pond Unnamed 32°34'29.824" N | 74° 42' 27.338" E 1.11
89 Jammu Pond Unnamed 32°31'0.069" N [74°50'24.651" E 1.12
90 Jammu Pond Unnamed 32°44'54.200" N | 74° 43' 39.007" E 1.13
91 Jammu Pond Unnamed 32°33'41.402" N | 74° 49' 20.995" E 1.15
92 Jammu Pond Unnamed 32°55'7.960" N | 74°43'9.626" E 1.16
93 Jammu Pond Unnamed 32°34'32.936" N | 74°52'7.816" E 1.19
94 Jammu Pond Unnamed 32°51'42.228" N | 74° 46' 12.530" E 1.34
95 Jammu Pond Unnamed 32°30'20.582" N | 74° 51' 24.706" E 1.38
96 Jammu Pond Unnamed 32°29'31.322" N | 74° 47'8.866" E 2.22
97 Jammu Pond Unnamed 32°35'52.013" N | 74° 50' 15.674" E 2.68
98 Kathua Pond Unnamed 32°25'7.781" N [75°31'18.200" E 1
99 Kathua Pond Unnamed 32°30'40.097" N | 75° 16' 33.678" E 1.06
100 Kathua Pond Unnamed 32°26'20.079" N | 75°29'0.317" E 1.08
101 Kathua Pond Unnamed 32°25'27.121" N | 75° 28' 29.775" E 1.17
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102 Kathua Pond Unnamed 32°25'54.039" N | 75°30'9.936" E 1.19
103 Kishtawar Pond Unnamed 33°11'18.806" N | 75° 53' 19.836" E 1.27
104 Kishtawar Pond Unnamed 33°19'31.048" N | 75° 45' 15.127" E 1.47
105 Kulgam Waterlogged Unnamed 33°43'13.004" N| 75°4'41.638"E 1.4

106 Kupwara Pond Andarbugh Sar 34°27'22.905" N | 74° 26' 22.842" E 1.15
107 Kupwara Pond Badrahar Sar 34°23'27.311" N | 74° 15' 18.855" E 3.1

108 Kupwara Pond Bakihakar 34° 25'10.338" N | 74° 14' 16.485" E 1.74
109 Kupwara Pond Bhagatpura sar 34°24'6.140" N | 74° 15'51.119" E 2.92
110 Kupwara Pond Boban Sar 1 34°22'14.561" N | 74° 10' 6.859" E 1.01
111 Kupwara Pond Bod sar 34°29'4.857" N | 74° 23'40.681" E 4,71
112 Kupwara Pond Buta Sar 34°28'9.115" N | 74° 24'34.497" E 3.89
113 Kupwara Pond Chak Nutnus 1 34°25'35.991" N | 74° 19' 17.504" E 1.01
114 Kupwara Pond Chandigam Sar 1 34°29'18.346" N | 74° 23'2.826" E 3.16
115 Kupwara Pond Chandigam Sar 2 34° 28'39.391" N | 74° 23' 34.026" E 1.25
116 Kupwara Pond Charlie sar 34°27'54.734" N | 74° 25'5.454" E 1.85
117 Kupwara Pond Dadiwar Sar 34° 30' 18.305" N | 74° 22' 44.553" E 1.17
118 Kupwara Pond Dard Hare 34°31'35.256" N | 74° 6'54.826" E 1.06
119 Kupwara Pond Diwar Marg 34°27'41.600" N | 74° 26' 40.851" E 1.32
120 Kupwara Pond Doruswain 1 34°27'21.496" N | 74° 25'4.824" E 1.03
121 Kupwara Pond Doruswain 3 34°27'33.441" N | 74° 24' 26.702" E 1.73
122 Kupwara Pond Gund Manchar Sar 34°29'39.207" N | 74° 23' 26.732" E 2.1

123 Kupwara Pond Gund manchar sar 34°29'23.171" N | 74° 23' 58.552" E 2.41
124 Kupwara Pond Kandi Sar 34°27'14.789" N | 74° 19' 39.847" E 2.48
125 Kupwara Pond Kandi Sar 2 34°27'7.941" N | 74° 20' 11.209" E 1.03
126 Kupwara Pond Kansar 34° 28'31.607" N | 74° 24' 56.188" E 14.94
127 Kupwara Pond Kigam Sar 1 34°28'13.019" N | 74° 19' 46.021" E 1.62
128 Kupwara Pond Lalpura sar 34°29'41.558" N | 74° 25' 57.593" E 1.25
129 Kupwara Pond Lasipur sar 34°30'14.324" N | 74°23'9.833"E 3.06
130 Kupwara Pond Lokipura Chattrahal Sar 34°21'31.252" N | 74° 22' 31.319" E 7.85
131 Kupwara Pond Lokut sar 34°29'2.702" N [74°23'47.574" E 1.21
132 Kupwara Pond Machhipur Sar 34°23'56.476" N | 74° 15' 34.612" E 1.21
133 Kupwara Pond Maidanpura Sar 34° 27'30.455" N | 74° 25' 21.735" E 2.34
134 Kupwara Pond Manchher sar 34°29'57.038" N | 74° 23' 40.506" E 1.84
135 Kupwara Pond Mukam shareif dar 34° 28'40.611" N | 74° 26' 27.740" E 1.44
136 Kupwara Pond Mugam sar 34°28'57.387" N | 74° 26' 34.607" E 1.64
137 Kupwara Pond Mugam Sharifdar 34°28'9.703" N [74° 26'40.325" E 1.89
138 Kupwara Pond Nag Reddi 34° 25'46.942" N | 74° 10' 53.800" E 3.58
139 Kupwara Pond Nagradnar Sar 1 34°23'2.552" N [74°13'15.218"E 1.54
140 Kupwara Pond Nagradnar Sar 2 34°22'38.031" N | 74° 13'41.050" E 3.26
141 Kupwara Pond Narine 34°28'38.514" N | 74° 25' 31.276" E 5.41
142 Kupwara Pond Natnus Sar 1 34°25'44.082" N | 74° 18' 50.177" E 3.23
143 Kupwara Pond Natnus Sar 2 34°26'6.995" N [74°18'53.995" E 5.81
144 Kupwara Pond Nurdin Khan Chak Sar 34° 28'50.873" N | 74° 24' 56.333" E 3.21
145 Kupwara Pond Pir sar 34°29'5.371" N | 74° 23'10.108" E 2.26
146 Kupwara Pond Rakh Shehtal 34°25'20.882" N | 74° 16' 15.745" E 2.49
147 Kupwara Pond Redanag 34° 29'40.387" N | 74° 25' 24.863" E 1.81
148 Kupwara Pond Redanag Sar 34°29'17.478" N | 74° 26'0.937" E 1.68
149 Kupwara Pond Sogam Gali Sar 34°29'16.590" N | 74° 22' 24.531" E 1.48
150 Kupwara Pond Sogam sar 34°30'0.070" N [74°23'12.437"E 4.9

151 Kupwara Pond Sogam Sar 34°29'41.864" N | 74° 22' 52.556" E 3.22
152 Kupwara Pond Tangchak sar 2 34°31'4.809" N [74°23'46.012" E 1.02
153 Kupwara Pond Tekipur Sar 1 34°28'4.335" N |74° 25'17.705" E 6.39
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154 Kupwara Pond Tekipur Sar 2 34°28'16.172" N | 74° 25' 48.955" E 1.16
155 Kupwara Pond Tekpur sar 34°27'55.846" N | 74° 25' 23.974" E 1.19
156 Kupwara Pond Thundus sar 34°28'22.331" N | 74° 26' 12.645" E 1.25
157 Kupwara Pond Trachh Sar 34°26'11.487" N | 74° 19'41.096" E 3.17
158 Kupwara Pond Tsaraligund Sar 34° 29'16.566" N | 74° 25' 16.187" E 1.44
159 Kupwara Pond Yamrad Sar 34°23'10.135" N | 74° 12' 41.597" E 2.92
160 Kupwara Pond Yamrad Sar 1 34°22'37.352" N| 74°12'6.849" E 2.38
161 Pulwama Waterlogged Ech Nambal 34°1'51.822" N | 74° 55'10.633" E 3.18
162 Pulwama Waterlogged Malangpur 33°54'20.976" N | 74° 58' 45.359" E| 124.78
163 Pulwama Waterlogged Unnamed 33°56'33.081" N | 74° 53' 24.150" E 1.19
164 Pulwama Waterlogged Unnamed 33°55'43.010" N | 74°55'2.413"E 2.67
165 Pulwama Waterlogged Unnamed 34°1'13.703" N [74°56'31.039" E 3.83
166 Pulwama Waterlogged Unnamed 33°57'6.029" N [74°52'36.927" E 4.21
167 Pulwama Waterlogged Unnamed 33°54'10.119" N | 74° 59' 38.707" E 4.93
168 Ramban Pond Jabor Sar 33°14'27.629" N | 75°2'46.063" E 1.51
169 Samba Pond Amwal Sar 32°35'13.229" N | 75° 0'58.589" E 1.07
170 Samba Pond Doghor 32°35'2.705" N | 75°4'5.747"E 1.01
171 Samba Pond Gura Salathian Sar 32°36'14.089" N | 75°2'33.135" E 1.01
172 Samba Pond Ismailpur Talao 32°37'48.762" N | 74° 57' 40.207" E 1.3
173 Samba Pond Kargal Sar 32°38'2.479" N | 74° 56'34.959" E 1.05
174 Samba Pond Mawa Sar 32°28'57.400" N | 75°7'29.365" E 1.01
175 Samba Pond Pati Talao 32°37'6.309" N | 74°59'1.780" E 1.02
176 Samba Pond Rahiya Sar 32°36'50.575" N | 74° 59' 15.470" E 1.05
177 Samba Pond Ranjri Sar 32°36'22.497" N | 74° 59' 23.699" E 1.05
178 Samba Pond Unnamed 32°30'3.810" N | 75°5'55.338" E 1
179 Samba Pond Unnamed 32°36'34.616" N | 74°57'1.086" E 1.01
180 Samba Pond Unnamed 32°33'37.752" N | 74° 57' 51.233" E 1.05
181 Samba Pond Unnamed 32°32'30.593" N | 74°59'6.560" E 1.09
182 Samba Pond Unnamed 32°31'48.785" N | 74° 57' 10.384" E 1.09
183 Samba Pond Unnamed 32°30'4.386" N [74°54'21.038"E 1.26
184 Samba Pond Unnamed 32°35'54.519" N | 75°0' 26.520" E 2.34
185 Srinagar Waterlogged Brari-Nambal 34°5'10.789" N | 74° 48'52.574" E 36.71
186 Srinagar Waterlogged Chak Razagkhan Nambal 34°7'49.221" N | 74°41'0.365" E 28.17
187 Srinagar Waterlogged Gangbugh Nambal 1 34°3'13.051" N [74° 46'28.912" E 16.94
188 Srinagar Waterlogged Gangbugh Nambal 2 34°3'22.859" N | 74° 45'58.887" E 37.66
189 Srinagar Lake Gilsar 34°7'23.577" N |74° 48'12.378" E 7.5
190 Srinagar Lake Khushal Sar 34°6'45.128" N | 74° 48'0.000" E 84.03
191 Srinagar Waterlogged Unnamed 34°7'54.128" N [74° 41'45.365" E 5.18
192 Srinagar Waterlogged Unnamed 34° 4'53.108" N | 74° 44' 46.494" E 13.63
193 Srinagar Waterlogged Unnamed 34°6'1.603" N |[74°44'34.735"E 18.28
194 Srinagar Waterlogged Unnamed 34°1'58.863" N | 74°50'2.217"E 20.98
195 Srinagar/Budgam |Waterlogged Danda Pokhan 1 34°2'13.114" N [74°50'29.037"E| 146.61
196 Udhampur Pond Dilsar 32°49'6.228" N | 75° 18'30.529" E 1.51
197 Udhampur Lake Sanasar 33°7'27.883" N | 75° 15'36.186" E 3.65
6
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ANNEXURE - B
WETLANDS INSIDE FORESTS

S.No District WB Type Name Longitude Latitude Area
1 Anantnag Lake Dandbari Sar 75°12'10.248" E | 34°9'19.147" N 1.179
2 Anantnag Lake Lokut Nag 75°18'39.085" E | 34°8 18.010" N 1.198
3 Anantnag Lake Vimun Sar 75°21'46.114" E | 34°6'15.592" N 1.231
4 Anantnag Lake Satlanjan Sar 75°15'0.883" E | 34°12'25.140" N 1.305
5 Anantnag Lake Chang Sar 75°17'36.066" E | 34°8'41.864" N 1.360
6 Anantnag Lake Drinyan Sar 75°30'49.018" E | 33°36'56.847" N 1.468
7 Anantnag Lake Kon Nag Gali Sar 75°25'44.824" E | 33°50' 13.500" N 1.608
8 Anantnag Lake Hapat Sar 75°17'22497"E | 34°9'6.637"N 1.627
9 Anantnag Lake Gandpathar Sar 75°13'36.287" E | 34°2'38.384" N 1.685
10 Anantnag Lake Gonhar Sar 75°23"10.746" E | 34°6'29.903" N 1.781
11 Anantnag Lake Gurmisar 75°17'32.407" E | 34°8'50.020" N 1.792
12 Anantnag Lake Chumnai Gali Sar 2 75°9'10.632" E | 34°7'55.106" N 2.643
13 Anantnag Lake Nagputan Sar2 75°26'51.324" E | 33°48'39.552" N 2.841
14 Anantnag Lake Zissar Nar Sar 75°22'29913"E | 33°55'11.653" N 3.418
15 Anantnag Lake Zissar Nag Sarl 75°23'8.610"E | 33°55'22.733" N 3.680
16 Anantnag Lake Gumhar Sar 75°11'46.939" E | 34°12'31.507" N 3.752
17 Anantnag Lake Watis Sar 75°17'14.419" E | 34°9'26.009" N 3.852
18 Anantnag Lake Hoka Sar 75°11'55.181"E | 34°5'0.318" N 4.563
19 Anantnag Lake Nagputan Sarl 75°27'2.397"E | 33°48'51.811"N | 4.634
20 Anantnag Lake Chhumanai Gali Sar 1 75°9'49.979" E 34°8'3.798" N 4.807
21 Anantnag Lake Dod Chhiran Sar3 75°23'12.346" E | 33°54'41.583" N 4.812
22 Anantnag Lake Chohar Nag Sar2 75°28'9.962" E | 33°44'57.486" N 5.102
23 Anantnag Lake Chhumnai Sar 3 75° 8'46.166" E 34°6'2.699" N 5.167
24 Anantnag Lake Katar Nag Sar Bod 75°18'21.249" E | 34°7'47.380" N 5.788
25 Anantnag Lake Mawar Nag Lokut 75°29'3.360" E | 33°26'56.447" N 6.423
26 Anantnag Lake Dod Chbhiran Sarl 75°23'3.206" E | 33°54'37.588" N 7.774
27 Anantnag Lake Doda Sar 75°13'19.756" E | 34°13'37.375" N 7.781
28 Anantnag Lake Tuliyan Sar 75°23'34.564" E | 33°59'15.192" N 7.786
29 Anantnag Lake Langinal Sar Bod 75°25'16.359"E | 33°51'16.913" N 8.356
30 Anantnag Lake Mawar Nag Bod 75°28'41.955" E | 33°27'18.582" N | 10.351
31 Anantnag Lake Kon Nagl 75°24'59.887"E | 34°8'15.511"N 10.849
32 Anantnag Lake Budru Nag 75°18'49.747"E | 34°8'7.480" N 11.650
33 Anantnag Lake Munwar Sar 75°14'39.650" E | 34°0'55.367" N 11.843
34 Anantnag Lake Chhumnai Sarl 75°8'53.825"E | 34°6'15.012" N 12.448
35 Anantnag Lake Chanda Sar 75°6'46.328"E | 34°9'21.805" N 15.362
36 Anantnag Lake Chohar Nag Sarl 75°28'10.811"E | 33°45'13.528" N | 16.304
37 Anantnag Lake Dudhnag 75°19'13.955" E | 34°11'33.406" N | 16.749
38 Anantnag Lake Tson Sar 75°12'55905" E | 34°3'46.303" N 20.695
39 Anantnag Lake Chhumbhai Sar Bod 75°9'37.718"E | 34°5'34.830" N 26.173
40 Anantnag Lake Hirubagwan Sar 75°22'21.704" E | 34°11'2.441"N 26.209
41 Anantnag Lake Sona Sar Bod Basmai Gali | 75°16'29.686" E | 34°14'1.333"N 27.287
42 Anantnag Lake Sona Sar 75°28'31.462" E | 34°4'1.346" N 27.416
43 Anantnag Lake Sorus Nag 75°22'42.295" E | 33°57'11.440" N | 29.020
44 Anantnag Lake Handilsar 75°12'17.903" E | 34°12'5.967" N 29.241
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45 Anantnag Lake Charinag Sar 75°23'19.562" E | 33°55'44.302" N | 31.568
46 Anantnag Lake Har Nag 75°22'36.315" E | 34°8'20.943" N 48917
47 Anantnag Lake Sheesh Nag 75°29'52.284" E | 34°5'36.027" N 85.913
48 Anantnag Lake Tarsar Lake 75°8'53.736" E | 34°8'22.521"N | 124.654
49 Bandipora Lake Nilnai Sar 74°56'17.580" E | 34°29'43.290" N 1.017
50 Bandipora Lake Shonshpahal Sar 2 74°54'9.786" E | 34°27'18.488" N 1.051
51 Bandipora Lake Baib Nar Sar 75°12'5.315"E | 34°25'6.557"N 1.052
52 Bandipora Lake Jiji Sar 74°44'57.847" E | 34°33'43.817" N 1.054
53 Bandipora Lake Kisar Sar 4 74° 47'49.601" E | 34°33'15.923" N 1.059
54 Bandipora Lake Mianmarg Sar 3 74°50'57.547" E | 34°31'53.314"N 1.108
55 Bandipora Lake Patalwan Sar 1 74° 48' 54.848" E | 34°33'47.175" N 1.171
56 Bandipora Lake High Alt Lake 75°11'6.552" E | 34°38'0.008" N 1.202
57 Bandipora Lake Patalwan Sar 3 74°50'3.996" E | 34°33'34.205" N 1.213
58 Bandipora Lake Shonshpahal Sar 1 74°54'16.462" E | 34°27'12.487" N 1.221
59 Bandipora Lake High Alt Lake 75°8'41.952"E | 34°38'58.290" N 1.279
60 Bandipora Lake Patalwan Sar 2 74°49'42.899" E | 34°33'33.553" N 1.334
61 Bandipora Lake High Alt Lake 75°7'427755"E | 34°41'17.755" N 1.441
62 Bandipora Lake Lokut Baib Nar Sar 75°10'48.223" E | 34°22'3.023"N 1.699
63 Bandipora Lake Lokut Chhitrar Sar 74°52'16.552" E | 34°25'43.548" N 1.771
64 Bandipora Lake High Alt Lake 75°8'49.602" E | 34°38'40.013" N 1.932
65 Bandipora Lake Khandial Sar 74°47'53.904" E | 34°36'58.176" N 1.982
66 Bandipora Lake Handmagar Sar 3 74°43'56.118" E | 34°35'33.863" N 2.146
67 Bandipora Lake High Alt Lake 75°5'54.174"E | 34°43'26314"N | 2.183
68 Bandipora Lake Raman Chhish Sar 75°5'57.624" E | 34°27'33.794" N 2.223
69 Bandipora Lake Kisar Sar 3 74° 47'29.695" E | 34°33'23.574" N 2.228
70 Bandipora Lake Nagmulla Chewa 74° 57'30.271" E | 34°28'19.361" N 2.290
71 Bandipora Lake Gad Sar Lokut 75°2'14359" E | 34°26'49.157"N | 2337
72 Bandipora Lake Nablar Sar 74°48'8.938" E | 34°31'47.580" N | 2.459
73 Bandipora Lake Lokut Hiram Pathri Lake 75°8'3.198" E | 34°21'45.644" N 2.794
74 Bandipora Lake Shira Sar 74°53'7.870" E | 34°23'37.030" N 3.193
75 Bandipora Lake Yamai Sar 74° 48' 53.685" E | 34° 26' 58.605" N 3.405
76 Bandipora Lake Patalwan Sar 4 74°48'17.375"E | 34°32'47.375" N 3.505
77 Bandipora Lake Zad Sar 74°50'56.018" E | 34°22'2.275"N 3.835
78 Bandipora Lake Watal Sar 3 74° 58'4.383"E | 34°27'20.362" N 3.928
79 Bandipora Lake Viji Gali Sar 74°43'49.484" E | 34°34'36.920"N | 4.083
80 Bandipora Lake Karunpathri Sar 2 74°57'17.579" E | 34°28'3.664" N 4.364
81 Bandipora Lake High Alt Lake 75°11'28.955" E | 34°38'25.695" N | 4.970
82 Bandipora Lake Watal Sar 2 74°58'32.334"E | 34°27'8419"N 5.040
83 Bandipora Lake Mianmarg Sar 1 74°51'34.899" E | 34°31'33.306" N 5.052
84 Bandipora Lake Ghulam Sar 4 75°10'31.475"E | 34°39'12.131"N | 6.061
85 Bandipora Lake Vishan Sar 2 75°6'6.953" E | 34°22'51.002" N 6.310
86 Bandipora Lake Kisar Sar 1 74° 46'31.928" E | 34°33'40.071" N 6.549
87 Bandipora Lake Handmagar Sar 2 74° 44' 0.460" E | 34°35'46.238" N 6.668
88 Bandipora Lake Karunpathri Sar 1 74°57'50.190" E | 34°28'8.595"N 6.818
89 Bandipora Lake Kaobal Sar 75°20'58.096" E | 34°28'9.019"N 7.062
90 Bandipora Lake Kisar Sar 2 74° 47 33.679" E | 34°33'53.981" N | 7.425
91 Bandipora Lake Gagar Sar 74°53'21.471" E | 34°29'31.777" N 7.487
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92 Bandipora Lake Madmatti Sar Lokut 74°54'49.146" E | 34°29'7.344"N 7.677
93 Bandipora Lake Krishan Sar 2 75°5'46.281" E | 34°23'36.260" N 8.437
94 Bandipora Lake Satsar 5 75°0'46.772" E | 34°26'29.992" N 8.476
95 Bandipora Lake Lokut Chiti Chhamri Sar 74°55'27.655" E | 34°28'3.122"N 8.542
96 Bandipora Lake Satsar 1 74°59'58.833" E | 34°26'58.242" N 8.592
97 Bandipora Lake Lokut Patalwan Sar 74°50'22.038" E | 34°31'57.227" N 8.902
98 Bandipora Lake Suka Sar 74°52'20.120" E | 34°25'26.828" N | 10.250
99 Bandipora Lake Karu Sar 75°8'47.477"E | 34°37'17.673" N | 10.661
100 | Bandipora Lake Handmagar Sar 1 74° 44" 13.997" E | 34°35'49.892" N [ 11.092
101 Bandipora Lake Kaul Sar 74°45'33.947" E | 34°33'50.549" N | 14.276
102 | Bandipora Lake Bod Hiram Pathri Lake 75°8'21.718"E | 34°21'37.222" N | 14.649
103 | Bandipora Lake Ghulam Sar 3 75°10'38.081" E | 34°38'45.555" N | 15.079
104 | Bandipora Lake Chhamar Sar 74°52'32.851" E | 34°22'46.951"N | 15.492
105 Bandipora Lake Bod Chiti Chhamri Sar 74° 54' 44.889" E | 34°28'10.352" N | 15.977
106 | Bandipora Lake Nichnai Sar 74°54'21.561" E | 34°29'20.162" N | 18.178
107 Bandipora Lake Watal Sar 1 74°59'7.109" E | 34°27'25.228"N | 20.211
108 | Bandipora Lake Wular Lake 74°35'16.780" E | 34°23'59.624" N | 32.228
109 | Bandipora Lake Sarbal Sar 74°52'24.506" E | 34°23'32.638" N | 40.055
110 | Bandipora Lake Krishan Sar 1 75°6'9.126" E | 34°23'48.205" N | 45.039
111 Bandipora Lake Patalwan Sar 74°49'39.556" E | 34°32'12.366" N | 45.831
112 | Bandipora Lake Bod Patalwan Sar 74°49'9.879" E | 34°32'51.668" N | 48.040
113 Bandipora Lake Salnai Sar 74°53'29.868" E | 34°26'40.177" N | 51.923
114 Bandipora Lake Gad Sar Bod 75°3'27.655"E | 34°25'18.299" N | 57.550
115 Bandipora Lake Madmatti Sar Bod 74° 55'17.740" E | 34°29'33.155"N | 57.772
116 Bandipora Lake Vishan Sar 1 75°7'5956" E | 34°23'15.538" N | 70.037
117 | Bandipora Lake Wular Lake 74°36'29.239" E | 34°24'6.958" N | 166.415
118 | Bandipora Lake Woular Lake 74°38'38.907" E | 34°21'47.793" N | 931.070
119 | Bandipora Lake Woular Lake 74°33'23.697" E | 34°18'59.857" N | 3539.920
120 Baramulla Lake Konsar Nag 1 74°18'52.326" E | 34°1'18.446" N 1.107
121 Baramulla Lake Hapat Khai Sar 74°17'59.690"E | 34°0'0.164" N 1.144
122 Baramulla Lake Kantar Nag 74°21'38.456" E | 33°57'20.794" N 2.974
123 Baramulla Lake Vare Kannoul Nag/Frozen Lakel 74° 19'17.190" E | 34°1'13.292" N 3.206
124 Baramulla Lake Alpathar Frozen Lake 74°19'49.940" E | 34°1'13.536" N 7.618
125 Budgam Lake Kharmarg Sar Lokut 74°32'20917"E | 33°43'12.956" N 1.212
126 Budgam Lake Godtar Nala 74°26'54.764" E | 33°51'56.996" N 1.255
127 Budgam Lake Khara Sar Lokut 74°25'13.428" E | 33°51'6.555"N 1.286
128 Budgam Lake Kharot Sar 2 74°32'58.679" E | 33°43'49.786" N 1.351
129 Budgam Lake Ashdar Sar 74°28'7.308" E | 33°46'29.047" N 1.466
130 Budgam Lake Khar Sar 74°28'52.362" E | 33°48'4.150" N 2.489
131 Budgam Lake Chapra Sar 74°24'50.506" E | 33°53'6.425" N 3.063
132 Budgam Lake Gurwan Sar Nala 74°28'41.885" E | 33°48'30.254" N 3414
133 Budgam Lake Shiv Nag 74°25'58.039" E | 33°53'16.320" N | 4.267
134 Budgam Lake Gurwan Sar Lokut 74°28'14.441" E | 33°48'22.503" N 4.801
135 Budgam Lake Sainmarg Sar 74°31'39.596" E | 33°44'36.968" N 5.829
136 Budgam Lake Gurwan Sar Bod 74° 27 47.462" E | 33°48'7.950" N 6.489
137 Budgam Lake Kharmarg Sar Bod 74°32'26.013" E | 33°44'26.813" N 6.742
138 Budgam Lake Magrusar 1 74°31'16.733" E | 33°42'59.163" N 8.248
9
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139 Budgam Lake Lokut Sar 74°26'12.632" E | 33°50'14.347" N | 10.494
140 Budgam Lake Khara Sar Bod 74°24'56.825" E | 33°51'2.513"N 11.953
141 Budgam Lake Ainpat Sar Lokut 74°31'32.664" E | 33°44'24.857" N | 13.537
142 Budgam Lake Nil Nag 74°41'29.057" E | 33°51'18.707" N | 14.279
143 Budgam Lake Navkan Sar Lokut 74°25'46.220" E | 33°51'37.119" N | 14.298
144 Budgam Lake Navkan Sar Bod 74°25'19.707" E | 33°51'28.280" N | 14.891
145 Budgam Lake Ainpat Sar Bod 74°31'24314" E | 33°44'4.390" N 18.839
146 Budgam Lake Daman Sar 74°24'59.790" E | 33°51'55.676" N | 20.421
147 Budgam Lake Pathri Sar 74°26'6.752" E | 33°49'45.348" N | 22912
148 Budgam Lake Pam Sar 74°27'3.117"E | 33°49'12.280" N | 42.787
149 Budgam Lake Bodh Sar 74°25'39.017" E | 33°50'28.775" N | 68.454
150 Doda Lake Kaplas Sar3 75°41'9.134"E | 32°52'37.616" N 1.595

151 Doda Lake Kaplas Sar2 75°40'55.939" E | 32°52'34.867" N 1.903

152 Doda Lake Kaplas Sar4 75°41'4.333"E | 32°52'44.510" N 2.394
153 Doda Lake Kaplas Sar5 75°40'41.290" E | 32°52'17.378" N 2.727
154 Doda Lake Kaplas Sarl 75°41'16.349" E | 32°52'18.889" N 7.450
155 Ganderbal Lake Prain Gang Sar 4 75°1'17.347"E | 34°18'11.931" N 1.025

156 Ganderbal Lake Doth Sar 75°2'1.290"E | 34°16'55.503" N 1.161

157 Ganderbal Lake Satsar 2 74° 59'50.868" E | 34°26'37.667" N 1.278

158 Ganderbal Lake Baribal Sar 1 74° 56'50.756" E | 34°27'38.776" N 1.339
159 Ganderbal Lake Satsar 4 74°59'44.657" E | 34°26' 14.590" N 1.401

160 Ganderbal Lake Hoka Sar 2 75°5'47.957"E | 34°9'40.288" N 1.483

161 Ganderbal Lake Hoka Sar 3 75°6'6.992" E 34°9'50.596" N 1.623

162 Ganderbal Lake Kaul Sar 2 74° 56'52.298" E | 34°23'19.550" N 1.676
163 Ganderbal Lake Sona Sar 2 75°5'3.714" E 34°9'57.550" N 1.737
164 Ganderbal Lake Shutiyan Sar 2 75°11'10.278" E | 34°19'34.849" N 1.853

165 Ganderbal Lake Hokasar 1 75°1'6.537"E | 34°17'58.588" N 1.856
166 Ganderbal Lake Satsar 6 75°0'14.216" E | 34°26'8.073" N 1.960
167 Ganderbal Lake Salma Sar 75°3'0.719" E 34°20'2.738" N 2.064
168 Ganderbal Lake Andrun Sar Lokut 74°55'18.248" E | 34°27'12.373" N 2.082

169 Ganderbal Lake Hoka Sar 1 75°5'51.206" E | 34°9'33.675" N 2.111

170 Ganderbal Lake Lachnai Sar 75°4'37.507" E | 34°18'35.046" N 2.160
171 Ganderbal Lake Krim Sar 75°2'58.297"E | 34°18'46.637" N 2.452
172 Ganderbal Lake Shutiyan Sar 1 75° 11'8.832" E | 34°19'44.456" N 2.964
173 Ganderbal Lake Satsar 3 74° 59'46.537" E | 34°26'23.828" N 3911

174 Ganderbal Lake Satsar 7 75°0'33.181"E | 34°26'5.379"N 4.143

175 Ganderbal Lake Masthokar Sar 75°3'37.764" E | 34°17'54.800" N 4.786
176 Ganderbal Lake Gambur Sar 75°3'7.030" E | 34°19'29.746" N 5.004
177 Ganderbal Lake Kan Sar 75°3'2.894"E | 34°18'37.918"N 6.480
178 Ganderbal Lake Prain Gang Sar 1 75°1'37.983"E | 34°18'17.974" N 6.488
179 Ganderbal Lake Kana Sar 74° 56'26.448" E | 34°26'55.528" N 7.386
180 Ganderbal Lake Dandlod Sar Bod 74° 55'37.030" E | 34°24'10.236" N 7.692
181 Ganderbal Lake Yamhar Sar 2 75°9'41.893" E | 34°12'42.967" N 9.109
182 Ganderbal Lake Nila Nag 75°19'29.120" E | 34°14'1.585"N 11.694
183 Ganderbal Lake Yamhar Sar 1 75°8'48.517"E | 34°12'26.054" N | 16.513
184 Ganderbal Lake Kaul Sar 1 74° 56'38.580" E | 34°23'6.906" N 16.795
185 Ganderbal Lake Andrun Sar Bod 74°55'56.519" E | 34°27'5.975" N 18.993
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186 Ganderbal Lake Lolgul Sar 74° 54'30.880" E | 34°26'53.447" N | 23.017
187 Ganderbal Lake Nund Kol 74° 56'8.453" E | 34°25'4.552"N 55.520
188 Ganderbal Lake Gangbal Lake 74°55'30.302" E | 34°25'54411" N | 240.412
189 Ganderbal Lake Haran Wetland 74°45'35.770" E | 34°9'42.161" N | 888.559
190 Ganderbal Lake Shalabugh Nambal 74°43'44.031"E | 34°9'45971"N | 2429.890
191 Jammu Lake Surinsar Lake 75°2'29.304"E | 32°46'12.978" N | 42.499
192 Kishtwar Lake Sunsur Sar 3 75°25'14.230" E | 33°54'45.227" N 1.130
193 Kishtwar Lake Nilguri Sar 2 75° 37" 1.811"E | 33°56'6.743" N 1.251
194 Kishtwar Lake Nilguri Sar 1 75°37'4.954"E | 33°55'52.816" N 1.280
195 Kishtwar Lake Nairhoi Sar 3 75°28'0.860" E 34°0'9.507" N 1.343
196 Kishtwar Lake Moshkhilnar Sar 2 75°37'55.966" E | 33°55'28.988" N 1.373
197 Kishtwar Lake Hoksar 1 75°35'10.099" E | 33°59'59.966" N 1.582
198 Kishtwar Lake Tulmulasar 4 75°34"42. 111" E | 33°58'44.454" N 1.642
199 Kishtwar Lake Sunsur Sar 2 75°25'22.288" E | 33°54'36.229" N 1.657
200 Kishtwar Lake Kral Sar 75°39'32.465" E | 33°55'55.065" N 1.753
201 Kishtwar Lake Sarwal Sar 75°41'46.552" E | 33°32'54.962" N 1.791
202 Kishtwar Lake Nilgur Sar Lokut 75°36'58.149" E | 33°55'47.712" N 1.963
203 Kishtwar Lake Rangasar 75°51'0.740"E | 33°37'7.898"N 2.271
204 Kishtwar Lake Purmandal Sar 2 75°27'1.824"E | 33°58'17.066" N 2.624
205 Kishtwar Lake Pantsalmarg Sar 75°30'46.486" E | 33°38'0.066" N 2.690
206 Kishtwar Lake Shilsar 3 75°30'40.081" E | 33°43'49.637" N 2.705
207 Kishtwar Lake Drinyan Sar Pass Lokut 75°31'16.821" E | 33°37'47.701" N 2.777
208 Kishtwar Lake Tulmulasar 3 75°34'51.190" E | 33°58'46.561" N 3.002
209 Kishtwar Lake Kannar Sar 1 75°36'50.573" E | 33°55'4.667" N 3.082
210 Kishtwar Lake Muzim Sar 75°34'41.413"E | 33°55'1.036" N 3.205
211 Kishtwar Lake Kras Sar 75°34'29.676" E | 33°59'24.826" N 3.357
212 Kishtwar Lake Purmandal Sar 1 75°26'55.677" E | 33°58'2.916" N 3.603
213 Kishtwar Lake Sunsur Sar 1 75°24'24.463" E | 33°54'14.847" N 3.623
214 Kishtwar Lake Shilsar 1 75°30'28479" E | 33°44'9.112" N 3.707
215 Kishtwar Lake Kutabal Sar 1 75°28'21.100" E | 33°46'6.621" N 4.153
216 Kishtwar Lake Wogabal Sar 75°30'14915"E | 33°38'0.136" N 4.241
217 Kishtwar Lake Chohar Nag Sar3 75°28'27.219" E | 33°45'30.938" N 4.642
218 Kishtwar Lake Tulmulasar 2 75°35'6.680" E | 33°58'48.394" N 5.343
219 Kishtwar Lake Moshkhilnar Sar 1 75°37'54.346" E | 33°55'19.642" N 5.901
220 Kishtwar Lake Chandalgad Sar 76°3'23.459"E | 33°10'27.031" N 6.401
221 Kishtwar Lake Nairhoi Sar 1 75°27"7.480"E | 34°0'58.173"N 6.486
222 Kishtwar Lake Tumulasar 1 75°34'57.616" E | 33°58'33.261" N 6.575
223 Kishtwar Lake Saras Nag 75°46'26.566" E | 33°43'2.631"N 7.558
224 Kishtwar Lake Ditap Nag 1 75°25'19.527"E | 33°52'21.485" N 8.492
225 Kishtwar Lake Drinyan Sar Pass Bod 75°30'50.950" E | 33°37'30.842" N | 10.681
226 Kishtwar Lake Nilgur Sar Bod 75°37'39.394" E | 33°55'54.504" N [ 10.798
227 Kishtwar Lake Zambakach Sar 75°27'54.300" E | 33°47'54.466" N | 10.971
228 Kishtwar Lake Khelan Sar Bod 75°29'31.921"E | 33°46'47.977" N | 11.799
229 Kishtwar Lake Naganandar Sar 75°34'23.284" E | 33°58'27.332" N [ 13.883
230 Kishtwar Lake Zar Nag 75°32'11.620" E | 33°37'6.425" N 14.795
231 Kishtwar Lake Saris Nag 75°24'38.405" E | 33°57'8.577"N 39.904
232 Kulgam Lake Kausar Nag Lokut 4 74°45'41.048" E | 33°29'58.048" N 1.119
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233 Kulgam Lake Kausar Nag Lokut 2 74°45'27.215" E | 33°30'30.967" N 1.166
234 Kulgam Lake Mahi Nag Bod 74°45'11.022" E | 33°33'31.176" N 1.257
235 Kulgam Lake Kushkidar Sar 74°32'22.210" E | 33°35'44.925" N 1.268
236 Kulgam Lake Dhelimarg Sar 3 74°33'5.955" E | 33°40'15.351" N 1.280
237 Kulgam Lake Kausar Nag Lokut 3 74°45'18.247" E | 33°30'17.981" N 1.426
238 Kulgam Lake Satphukeran Sar 2 74°44'48.111" E | 33°32'10.435" N 1.547
239 Kulgam Lake Prishi Sar 74°42'34.218" E | 33°33'25.153" N 1.657
240 Kulgam Lake Dont Sar 74°48'4.890" E | 33°32'33.019"N 1.839
241 Kulgam Lake Kausar Nag Lokut 5 74°46' 15.417" E | 33°29'43.133" N 1.863
242 Kulgam Lake Pamba Bod 74°42'58.544" E | 33°35'1.566" N 1.969
243 Kulgam Lake Hing Sar 2 74°43'58.131"E | 33°31'6.692" N 2.077
244 Kulgam Lake Gorsi Nag 74°48'19.996" E | 33°28'41.618"N | 2.133
245 Kulgam Lake Dhelimarg Sar 2 74°34'19.628" E | 33°40'23.875" N 2.149
246 Kulgam Lake Dhaklar Sar Lokut 74°37'40.242" E | 33°31'2.198" N 2.368
247 Kulgam Lake Dhelimarg Sar 4 74°32'33.228" E | 33°39'26.428" N 2.470
248 Kulgam Lake Dubjan Sar 74°37'5.224"E | 33°40'4.929" N 2.554
249 Kulgam Lake Ganakain Nala Sar 74°51'9.015" E | 33°30'53.422" N 2.627
250 Kulgam Lake Jadi Sar 74°31'57.712" E | 33°34'38.360" N 2.989
251 Kulgam Lake Makru Sar 74°53'42.165" E | 33°30'19.288" N 3.027
252 Kulgam Lake Budil Pass Sar 74°38'47.612" E | 33°32'1.768" N 3.099
253 Kulgam Lake Dhelimarg Sar 1 74°33'51.264" E | 33°40'29.189" N 3.165
254 Kulgam Lake Kausar Nag Lokut 1 74° 44' 54.824" E | 33°30'50.398" N 3.527
255 Kulgam Lake Hing Sar 1 74°44'22.762" E | 33°31'19.535" N 3.696
256 Kulgam Lake Pahelgul Nag 74°54'26.139" E | 33°29'44.223"N | 4.214
257 Kulgam Lake Bram Sakli Sar 74°49'12.587" E | 33°28'58.074" N 4.859
258 Kulgam Lake Chandan Sar Lokut 74°32'18.203" E | 33°32'39.019" N 5.758
259 Kulgam Lake Inder Sar 74° 47 22.146" E | 33°32'38.524" N 6.726
260 Kulgam Lake Rupri Gali Sar 74°36'39.506" E | 33°30'34.333"N | 10.289
261 Kulgam Lake Barani Sar Lokut 74°33'39.479"E | 33°31'41.795" N | 16.584
262 Kulgam Lake Kotori Sar 74°36'17.367" E | 33°31'19.460" N | 17.355
263 Kulgam Lake Barani Sar Bod 74°34'25.558" E | 33°31'46.801" N | 18.141
264 Kulgam Lake Bhagsar Gali Sar 74°35'37.101" E | 33°30'17.705" N | 20.206
265 Kulgam Lake Bram Sar 74°51'0.488"E | 33°30'9.000" N 21.363
266 Kulgam Lake Chandan Sar 74°32'32.486" E | 33°32'58.370" N | 23.095
267 Kulgam Lake Golia Sar 74°33'53.485"E | 33°32'23.781"N | 31.836
268 Kulgam Lake Chir Sar Bod 74° 49' 54.656" E | 33°30'43.775" N | 35.541
269 Kulgam Lake Nandan Sar 74°31'33.451"E | 33°33'31.219" N | 38.157
270 Kulgam Lake Lakh Sukh Sar 74°33'17.003" E | 33°32'11.628" N | 44.570
271 Kulgam Lake Dhaklar Sar Bod 74°37'30.157"E | 33°30'32.477" N | 52.539
272 Kulgam Lake Bhag Sar Bod 74°35'0.875"E | 33°31'8.328" N | 102.963
273 Kulgam Lake Kounsar Nag Bod 74°46'13.621" E | 33°30'42.262" N | 194.689
274 Kupwara Pond Wuyan Sar 1 74° 13'38.655" E | 34°32'48.409" N 1.520
275 Kupwara Pond Kaindogarnar Sar 74° 14'11.336" E | 34°22'26.746" N 1.643
276 Kupwara Pond Khaipur Sar 74°11'48.772" E | 34°25'29.895" N 1.652
277 Kupwara Pond Buna Wadar Sar 74°7'45.053" E | 34°22'8.044" N 2.714
278 Kupwara Pond Chornar Sar 74°12'31.298" E | 34°26'9.627" N 6.906
279 Poonch Lake Mabhra Sar 74°33'34.618"E | 33°31'3.605" N 1.003
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280 Poonch Lake Marguri Sar 2 74°32'22.627" E | 33°29'37.128" N 1.028

281 Poonch Lake Chhee Sar 1 74°31'41.122" E | 33°28'44.346" N 1.048

282 Poonch Lake Marguri Sar 3 74°32'24.805" E | 33°30'8.641"N 1.073

283 Poonch Lake Ding Sar 1 74°30'21.002" E | 33°32'44.295" N 1.206
284 Poonch Lake Sarain Sar 74°21'11.738" E | 33°55'59.915" N 1.277
285 Poonch Lake Kharsar Nag 2 74°24'27.257" E | 33°51'27.331"N 1.365

286 Poonch Lake Jamainwali Gali Sar 1 74°23'32.435" E | 33°55'6.039"N 1.416
287 Poonch Lake Kharsar Nag 1 74°24'21.937" E | 33°51'33.761" N 1.605

288 Poonch Lake Andwari Sar 74°23'4.563" E | 33°54'28.905" N 1.691

289 Poonch Lake Bod Gum Sar 74°29'36.935" E | 33°33'46.762" N 1.788

290 Poonch Lake Chhee Sar 2 74°31'57.704" E | 33°28'37.903" N 3.024
291 Poonch Lake Gum Sar 2 74°31'36.341" E | 33°32'0.478" N 3.261

292 Poonch Lake Barhal Sar 74°31'11.189" E | 33°32'51.369" N 3.328
293 Poonch Lake Handnal Sar 1 74°26'10.778" E | 33°48'20.216" N 3.641

294 Poonch Lake Neel Sar 1 74°30'43.373" E | 33°32'11.956" N 3.728
295 Poonch Lake Delewali Danni Sar 74°30'20.142" E | 33°33'29.320" N 5.047
296 Poonch Lake Marguri Sar 1 74°32'39.600" E | 33°29'29.978" N 7.745
297 Poonch Lake Janjan Wali Sar 74°30'49.578" E | 33°29'22.757" N 8.229
298 Poonch Lake Bhagsar 74°30'28.804" E | 33°32'28.420" N [ 10.756
299 Poonch Lake Katori Sar 74°31'21.918" E | 33°32'24.256" N | 14.831
300 Poonch Lake Chambar Sar 74°33'52.015" E | 33°29'44.977"N | 16.263
301 Poonch Lake Sannan Sar 74°33'49.564" E | 33°30'35.697" N | 35.789
302 Pulwama Lake Pambach Khod 75°10'1.627" E | 34°4'20.907" N 1.854
303 Pulwama Lake Pambagai Lake 75°11'10.110" E | 34°3'59.849" N 2.326
304 Rajouri Lake Bela Sar 74°36'29.737"E | 33°29'11.738" N 4.602
305 Rajouri Lake Katori Sar 1 74°36'4.329"E | 33°28'5.072" N 7.129
306 Rajouri Lake Panch Gabbar Sar 74°34'8.521"E | 33°29'9.798" N 8.050
307 Rajouri Lake Simar Sar 74°36'48.346" E | 33°26'39.587" N | 22.384
308 Reasi Lake Jurya Sar Lokut 74°38'11.749" E | 33°26'31.729" N 1.022
309 Reasi Lake Thinmarg Sar 74°52'21.327"E | 33°27'7.216" N 1.481

310 Reasi Lake Nikkan Sar 4 74°55'53.479" E | 33°29'15.732" N 2.014
311 Reasi Lake Jurya Sar Bod 74° 38'33.814" E | 33°26'31.523" N 3.616
312 Reasi Lake Nikkan Sar 1 74° 55'30.230" E | 33°28'46.503" N 4.086
313 Reasi Lake Gaga Sar 74°37'34907" E | 33°27'26.824" N 5.893
314 Shopian Lake Madhani Ko Nezo Sar 74°34'42.187" E | 33°41'59.580" N 1.680
315 Shopian Lake Gumsar Shipkor Sar 74°36'13.920" E | 33°41'10.941" N 3.218
316 Srinagar Lake Nagaberan Sar 75°7'20.514"E | 34°7'34.677" N 1.235
317 Srinagar Lake Marsar lake 75°6'37.560" E | 34°8'38.892" N 63.815
318 | Udhampur Lake Kali Kund Sar 75°40'8.789" E | 32°52'1.482"N 7.025
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ANNEXURE - C
METHODOLOGY OF ENNUMERATION OF WETLANDS/LAKES OF J&K

. DEFINITION OF WETLANDS

Wetlands (Conservation and Management) Rules, 2017 of India,
“"Wetlands™ defines wetlands a:

“wetland” means an area of marsh, fen, peatland or water; whether natural or
artificial, permanent or temporary, with water that is static or lowing, fresh,
brackish or salf, including areas of marine water the depth of which at low tide
does not exceed six meters, but does not include river channels, paddy fields,
human-made water bodies/tanks specifically constructed for drinking water
purposes and structures specifically constructed for aquacullure, sait
production, recreation and frrigation purposes,.”

Il IDENTIFICATION & ENUMERATION OF WETLANDS FROM SATELLITE
IMAGERY.

The identification and mapping of wetlands were camied out using a systematic
approach leveraging geospatial technology and satellite imagery. The key steps
involved in the analysis are as follows:

1. Data Source: The analysis used Sentinel-2 satellite imagery having the spatial
resolution of 10m from October 2024, only to cloud-free conditions during the post-
harvest season, which ensured minimal interference from agricultural land or
temporary water bodies.

2. Normalized Difference Water Index (NDWI) Calculation

NDWI was calculated using a predefined algorithm within the Google Earth Engine
(GEE) platform. This index is derived 10 enhance the detection of surface water bodies
and is expressed mathematically as:

T ReE (Green — NIR)
NDWI = —— g s
({Freen 4+ NTR)

Where:

= Green is the reflectance in the green band (Band 3 for Sentinel-2).
= MNIR is the reflectance in the near-infrared band (Band 8 for Sentinel-2).

3. Thresholding: A threshold value was applied to the NDWI| results to isolate and
extract water bodies. The threshold was determined empirically based on pixel intensity
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values indicative of water features. The NDWI values above 0.05 to 0.11 wera taken as
open water and 0,12-0.25 were taken as thresholds for waterlogged areas, while others
were excluded.

4. Seasonal Cross-Validation

To countercheck and include waterlogged areas from paddy fields, satellite
imagery from a different season and years (2022, 2023, 2024), when agricultural
fields are typically dry was analysed. This ensured that only permanent or semi-
permanent waterlogged areas were included in the inventory.

5. Manual Digitization and Verification:

o The wetlands identified through NDWI threshelding were manually digitized
and concurrently verified using high-resolution imagery from Google Earth of
2022, 2023 & 2024 years.

= Toposheets were used 1o validate natural ponds from man-made. Ponds that
were not recorded in the toposheets were excluded from the final inventory.

Using this methodology 1144 No of wetlands could be identified irrespective of
nomenclature or area.

6. Criteria used for enumeration for Wetlands

Only wetlands with an area of 1 hectare or larger were included in the inventory.
Smaller features were filtered out to maintain focus on significant ecological and
hydrological assets.

= Features of at least 1 hectare will be represented by 100 pixels, making
them clearly identifiable and distinguishable at 1:10,000 scale.

o Features smaller than this threshold may not be reliably mapped due to
generalization at this scale.

= For applications such as land use/land cover {LULC) mapping, resource
management, or urban planning, an MMU of 1 hectare ensures
meaningful feature representation while maintaining clarity while
mapping at 1:10,000 scale.

This methodological approach ensured accuracy and reproducibility.
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Annexure 'F'

Government of Jammu & Kashmir
Office of the Pr. Chief Conservator of Forests (Wildlife) /
Chief Wildlife Warden, J&K.

LR EL]

The Abid Khan (Under Secretary to the Government)
Forest, Ecology & Environment Department,
Civil Secretariat, J&K.

No: CWW-Legal /2024-25/3 6§
Dated:02-12-2024

Subject: 0.A.No.239/2024 in news item titledWhat Challenges
are Kashmiri Wetlands facing”appearing in Kashmir
Life dated 02-02-2024.

Reference: Administrative Department letter No: FST/104 /2024-
02(7423976) dated: 28-11-2024

Sir,
In reference to your communication No cited above on the
subject, I am directed to submit the information as sought for

received from concerned Wildlife Division of Kashmir Region for

yvour reference and record please.

Yours faithfully,

1
F[ ['\..Lﬂ‘ S b F A 1l
Tahir Mehmood Mirza 1
Enclosed AA1L Papes (Wildlife Prosecutor |
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CEVErnmEnd of Jasminic & Kaghnnie

™

7 o N e of the
g@aw:ldhfe Warden, Wetlands Division, Kashmir
LIS i — - Srinagar & mal: hokersarwetland@amai. com
The Regicnal Wildlife Warden,

Kashmir Region,

Srinagar,

Mo WLW (WL)/Estt/2024-25/ 101410 Dated:- )5 -11-2024

Subject:- 0.A No, 239/2024 in news item titled” What Challenges are

Kashmiri W o i
e 2: etlands Facing appaaring in Kashmir Life dated D2-

Ref:-  Your office No:- RWLW/K/ legal/2024-25/94 Dated: £1-10-2024.
Sir,
Kindly refer your office Na, & Date captioned above, In this regar the

5. | Information sought by the | Pertai N
No | HNGT (with reference to the lﬂtn[ﬂaparhnent;gg“w)
relevant Para of ten order |
dated: - 10-09-2024)
1. | Total Number of wetlands/lakes in | A total
) Mumber of t wetlang
Jammu & Kashmir under the Achnlnith'al?i;e jm‘iﬁdll:ﬁgnr?:ldl’
this Division;
T S—
ihgamWICR
L Shallabugh WIGE
Mii R
Ahaithym WICR — |
WLCR
WILCR |
h WLCR
2. | Geo coordinates of the each of the || Hokerear WiCh 34" 08 BEEF
Wetlands/ water bodies {Para B ; |74 43 4 "E
= &' 30r D14
et T E
| Shatlabugh WLCR 'Y SET N E
: Ta' 4 8336
Mergund WLCH T HEN
74" 3% 437
Chaitium WLCR 34t g EEE'_H'E'_'_'
Ti4* B5' §13°
Fashkpor WLCR TR .ﬁnﬁg—_
T4* BB 9
| Kranchoo WLCR 3T BTN
74" 58' 166"
Manibugh WLCR 3" 5 &5y
T4" 68 155"
J. |The area covered by such|| Hokerser WLCR g
wetland/lake as per the revenue am WLCR ;
recn:l"rdsr anc the area at present for | | Skallabugh WLCR
cach of the above Wetland jwater Irgund R : hl
bodles .The present area shall be | [ Chattum WicR L_0.55Sqkm | |
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[cakculated based on the satoiie || Fasheanr WICH [

Ay I q ﬂ_. 14 5g.km |
# |lmagos o past  fhwek  yoars | Kronchoo WLCR 022 S ke
periaining 10 the above Wotlands( || Mambugh WLCR 0.07 Sqem |

,2021-22,J022-23. 202334} Pras{iv)
14 | Detalis of draing, nallaha such other | List of inlet channeis/Naliahs ¢
Iriets  Carrying  treated/untreated | attached as Annesure |
J | |sewogeteffivent I the above |
" || Welland/water bodles (Paca B(v]} |
|3, |8t  of  such  pollubng | Pertsins te JKPCC. T
units{townsnips/commercial bodies |
|etc discharging untreated effluent
Into the setiand/water bodies {Para
LBy

_ weliandwater bodies analvsed post | enemical waker analysis of all
, J | monsoon {Para B{vi)} |an|:| oples of the ﬁmhrem
F being forwarded to this office a& well
= o, Sy encloced as Apnex
I £ ] Conservabon and management plan | The Conservation and mmﬁg—m—'
| prepared  in Socordance weth Plan af all slght wetlands haye fready
Wetland  (Conservation  and | formuiat :
|| Management Rule, 2017 Fn'uad'lu-u{:f::n ﬂmmaﬂdammumm
| |the Wettand! Water boles (Pas | o
S{wii}} |
B. | The Nodal officer who will be| Widife Warden Wetons Diidn
responsible for the Implementation | Kashmir, Dtpamw:'mﬁ Wildllife
| of  above conservation and | Protection. I8
L | management Pian{ {Fars 8w}

9. | Detalls of ten Action taken by the | Pertains to JKPCC .

WRCC on vinlations dentifiad that

o ———

are  responsisle  for  poliuting
\ L foestriwving above Wetlandi Wiater
| bodies Para 10 |
Hence, subrmitted for favour of Information ang Foter s e
at your end, plegse VR S SRR e mﬂ;‘:w Lol
Yours faithfyully,
AT
‘}m lands O mir
Srinagar *
Copy submitted to the PCCF( Wildlife)/ Chisf
Jammu & Kashmir Govt Yammu for favour of Inl'ﬁ..rf:r uunmu"h g .
- W
é Wetland
Srinaga
CIEHICE T T H.Em.‘t AL VWILDLIFE WANDEN ROASTINITR REG
No: RWLWIK/ Leaglr2024-25/ 105 R Dated: & ; «11 hﬂzq
Copy to:- .

1. The Pr. CCF :}?i_mnr‘r.-m‘ Chief Wildlite Warden 1&K Guvt. for infarmation and NET CSSATY
action please. This has in reference to Administeative Department Forests Teter Wo- FS 7.
Lt 12074024 74 23976) Diated: 4. 10-3014. i3
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The Government of Jammu & Kashmir
DEPARTMENT OF WILDLIFE PROTECTION
Offiee of the Wildlife Wardesn, Wailands Drivision, Kashanir, Srinapar,

L el EE P T L TR P T dEEE R s ATREE
£ M folerioneelinnd@omed cos
O ta. TIR/A0A 1 Mases ltmm tidled "What Challanpes ra Neshmir Wickiands fecing? appeaing in ashimir Uy dubad: 03063 3034
[ saa Namwt of | Goc Courdimate | Area | e nneif flailaky = E——
|| Waglned _l. -
(Poimis | o1 - S 3 P e OB =
I | Hehoras WiCE ﬂﬂ ﬁ;: 054 | Fiend SpH awir Charmml nnd Doagargs Nailn, —
1 [Peemwack | 0 SN | 782 | Bl Kbl lrgh Sk, sanipons iR
s B e Ehul, Wyl Nabak, Sanipers Bl
3 [SaRbugn VLR | 34 % WE N :Em Eahatel Hallsn wnd i Mo los .
T T | warare | sy st
4 [Hegesd WLCE IS FATEN 3D | Sukhneg fialeh e Permpg -1
e | MOTE | it |
5 | ChasiomvacR EE e 055 | Lolsore Ik of Wellens o e —
s w56 SITE | supe e TR |
! K i | im.-'r.!f _}:&ﬁ: 5.:_::“ mwmm,mnmmmm=mm 4
3 Kranghoo LR 17 0o Sa 1 P e L
__—._.I o | Fexd by grownsd vapgers. 1
] tambagn WLEH o SN | R m‘E} —r s —_ S ——
Ll _ 1 rwiees | samn : !
ey
——
4
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Subject:

Sir

r
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Annexure 'G'

J&K Lake Conservation & Management Authority,
LCMA Complex, Miskeen Bagh, Sinagar, 190 003

wensie: www [oma ik, gov.in, errl; vieechalimanglcmaoSgmoll com

Phons Hao. 0174 400 5575, Fox; 0194 461 5595
-0-

The Commissioner Secretary to Govermnment,

Houwsing and Urban Development Department,

Civil Secretariat, Jammu/Srinagar.

O.A No. 239/2024 in news item titled * What Challenges are

Hashmiri Wetlands Facing?" appearing in Kashmir Life dated

01022024,

Kindly refer above quoted subject, in this regard, | am directed
to submit that the information desired in the prescribed format by Mission
Director, Swachh Bharat Mission-U (2.0), UT of J&K and Under Secretary to
Government, Forest, Ecology and Environment Department, Civil

Secretariat, Jammu/ Srinagar has been endorsed/ provided to the respective
departments as under.

5 Mo,

Information sought by the Hon'ble
MNGT (with reference to the relevant

para of the Order dated
10.09.2024)

Infarmation from LCMA

Total Number of wetlands/lakes in
Jarmmu and Kashmir.

Dal-Nigeen Lake |

Geo coordinates of eoch of the
above wetlands/water bodies.

Geo Coordinate: of Dal Lake nra|
34.1M106°N 74.8683°E

Cag Cocrdinates of Nigeen Labe ore |
34.1m82°N 74831T°E

The area covered by such
wetlond/loke o3 per the revenue
records and the area ot present for
each of the above wetland/water
bodies. The present area shall be
calculated bosed on the sateliite
images of past three years
pertaining to the above wetland
(2021 -2022, 2022-2023, 2023
2024)

Total area of Dal-Migeen Loke 5|
25.74 5q. Kms. out of which water |
surfoce s 20,37 5q. Kms. |

Mop prepared by Survey of India i |
enclosed as Annexare=A. |

Details of drains, nolas such other
inlets comying treated/untreated
sewoge/effluent in  the above
wetlandiwater bodies.

Details of inlets including Mallahs,
treated sewage, untreated sewage
and effluents into the Dal-Migeen
Lake is enclosed as Annexure-B.

Lst of such polluting units/
townships/ commercial bodies etc

Pertains to JKPCC,
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| discharging untreated effluent into
the wetland/water bodies. . - . J
6. Water quality of each of the above i Water quality status report i enclosed

| wetlond/water bodles anakysed post | os Annexure-C. I
monsoon, .
| T Comservation/management  plan | The comervation and manogement
prepared In accordance with | proctices are in place through wariows
Wetlond {Conservation and | intervantions. Presently an Integrated
Maonaogement) Rules, 2017 for each | Management Plan (IMP) for Dal and
of the above wetlond/water bodies. | Migeen Lake stands approved for an

2 = = amount of Rs 212 Crores. —

B The nodal officer who will be | Vice Chairrmon &K LCMA Srinagar.
| responsible for the Implementation
Of above comservation/
management plan, " A s .
9. Detalls of the action taken by the | Does not pertain to LCMA. |
&K PCC on violations identified
that are resporsible for polluting/
destroying above wetland/water
| bodies. =—

Submitted for favour of information.

Yours Faithfully,

No.: LCMA/ZB 74 -8 -' .
Dated: |4 /12/2024 iﬁ |
Authority

Secretary
1&K Lake Comansation & Manogeme
Srinooar

Copy to the:

1. The Mission Director, Swachh Bharat Mission-U (2.0), UT of J&K for
information in resporse to your office communication baring Mo.'s
MD/SBM/U/2024-25/685-90 dated 19.1.2024 and MD/SBM/U/2024-
=25/822-28 dated 03.12.2024. _

2. Under Secretary to Government, Forest, Ecology and Environment
Department, Civil Secretariat, Jammu/ Srinagar for information in
response to your office communications bearing No.'s FST-Lit/104/2024~
02(7423976) dated 14102024 and FST-Lit"04/2024-02(7423976)

dated 14.11.2024,




Part of whe pa. W3R LLHE

Monexore - A

1 %1
SURVEY OF INDIA
J&K GDC
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J&HK LAKE CONSERVATION AND MONITORING AUTHORITY, SRINAGAR,
Research and Monitoring Division, Miskeen Bagh,

Details of inlets ncludin

E Nallahs, treated sewage, untreated sewage and effluents
Into the Dal-

Nigeen Lake are mentioned as below:-

Fresh inflows:-
1. Bota kul: - Is a fresh water source, draining water mainly from the northern and

north western catchment, in cluding water digtri

irrigation overflows and S02Nng in the lower gre
2. TaelBal Nallah: - larg«

buted by the Sind extension can al,

en belt.
Perennial stream w
draining Dachigam Natiunal park to

basin from its northern end.
3. Meerak shah and Pishpaw: - Besides a
Meerak shah and Plsh paw streamlet etc, o

of springs along the periphery and with
enclosed as Annexure-1),

Treated sewage/effluent |5TF=1:-

1. Five number of 5Tpe having the ca

hich comes from the Marsar Lake,
the east of lake and entering the Hazratbal

number of other smallar streams Le.,
ntering the Hazratbal basin and number
in the lake, {Physico-chemical Data is

pacity of 36.7 MLD around the periphery of the
lake have been commissioned to cater the sewage generated around the

catchment of the Dal-N geen Lake. Three number of STPs i.e., Hazratbal, Habak
and Laam are based of MBBR Technology, whereas the >TPs Brari Nambal and
Mallah Amir Khan are based on SBR Technology.

Detention ponds have been created to cater the sewage coming from the
unconnected habitations in upstream along the northern foreshore road.

Further a settling basin has been constructed 1o cater the silt load coming from

the catchment before discha FEIng the water into the lgke. {Physico-chemical Data
Is enclosed as Annexure-2).

Untreated sewage/effluent;-
Faor catering the sewagy in the
Maidyar, Low Lying Pumping
following locations:
1, Jogi Lankar Bridge.
2, Abi-Gurpora,
3. Khushk Gurpora, |
4. Kani Kuch

Letter of Intent for LLPS is enclosed a5 Annexure-3),

low lying areas like Jogi Lanker, Nowpora and

Stations (LLPSs) are being constructed at the
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: : INFON THRRETORT OF JANAILAND KANTIAREI,
THE SUPERINTENIDING ENCINELR URED CIRCLR N S,
Shiletman Shoptng Conplex Ladumtu Sct ur- 90t . (IR
penpepeudme e 0 Jp o thewnd

M Ghubam Nabl Magrny& Co

Managing Parmmor Ar. Aliaf At Magens
Githi-Kuddal Nowshera Srinagar,

=Ml id: magraysemncinlaiymoll wom

NotSEI/ o — {7 Dhiedi il . 1§ <2024,

Letter of Intent for the worls: -
Sulifests- Providing and Inylng of Sewer Netwarli [por newly daveloped low lylng arens af fimasitihat
[ r, and ndjalning areas Including eonsiructions of 4 No LLP af fanituch MIir
Heiied Dat Gurparn Khhushildabl-Nowporn Wani Mahinili Clhigwda ryRaghDedyarl
References- Lj?hli:jn;;l:nm JEK UEBD Sgr's Accord of Admiplimiive Approval Oeder Mo 04 of 207429 dnsd
{0 Tl
. Your tender in response to Executive fnglneer, S&D Division 1" Sgr's B-NIT Mo: 10 of 0715
circuluied under No: SDDLCC/(615:27 dated: 16-08-2024 fallawad by (he Date of Exiension glrouleed
under Not SDDIACCA951-92 dated: 07002024,
BELYT 51 129-30 deted: 04 -1 0-2024,

i, Chiel Englneer. MK URED Sgr's letter No: CR/U
v. Exesutive Engineer, 54D Djvision PUaiues of Mesting elrculsied under Moc SORCEs 64T duied

15= 102024,
v, This ofMice Meeting Notice lnwed wide Mo SEA1M =50 dated: 11-11-2004,
vi, Thie office Minutes of Mexting faxuied cinculntad wnder No: E[.ILF70-TE dated: 13-11-20r24,
wii. This office leter Mo: SE-IU 9293 dated I 1013024
wiii.  Executive Engineer, 5&D [fvislon 17 Spr's letter Moo spppery 2719-20 datec: 1d-n0-NI &
Na: SODICC2TT TR detod: 11-11 «FEA
Dear Sir,

This Department intemnds to award the irm on your Quoted

ahove mentioned work Lo your F
(Rupees Three Crores gixty Four Laes Thirty

rates, for the Contract Price of Rs, 3,64 .31,132/-

One Thousand One Hundred Thirty Two only) against the advertised cost of Rs. 433,70 \ncs which

is 16 % below the advertised cosLAS such, you are requesied to mobilize yaur resources 1o stant the

execution of wark, _ | ;
f‘.ﬁ Furthermore, you are advised 1o ﬁJfﬂlih.Hﬂﬂ cﬂﬂiﬁﬂf your bid, set Performance 51.!r:u'r|l.jl
'-ﬂk. £5% Addilional Performance Secufily 85 Per the NIT conditions within weeks® time. So, that the
S‘f further necessary action {):}:.r bhukm in this muudj h

at "—,l Yours Sincerely,
4 L]
+\ ¢ (.PP Supe i neer,
A M A UFED Circle Tind. Srinngay
( : % (— ' P

Copy to the: _ et Yl
2 I.Fm;rﬁng_ingmml;( UEED'Snnugurfnrir_ufn g
3. Exceulive Engineer S&D Division st Srinagar for information and necessary action.

/4 Fileconcemed _. {
(0 (- Ex-Ev 7h0eh, Sondy ATV
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] - r >
» L .FF

Government of Ja.n:—mu & Kazhmir
Office of the Coordinator Water Management

Wular Conservation and Management Authority
Kashmir

The Under Secretary 10 the Government,
Forest, Ecology and Environment Department,
Civil Secretariol, JE&K.

No.Coord WUCMA/24/ 20Y4- (< Dated:-g5 - 1\ -2024

Subject-  O.A. No.239/2024 in News item titled “Whal Challenges are Kashmiri
Wetlands Facing” appearing in Kashmir Life dated:-02-02-2024.

Sir.
= T
kKindly refer the communication No.FST-Liv/104/2024-02( 7423976)
dated:-14-10-2024 and Mo FST-Lit/104.2024-02(723976) dated:-14-11-2024 regarding
the subject. In this connection, the required information in the matier is hereby

submitied for favour of further necessary action at your end, please.

ours faithfully,

Co tor, Watgr NManagement,
Wular Conservation atd |:1}m Authority,
Kashmir,

Copy alognwith enclosures 1o (he Chiel’ Executive Director, WUCMA for
Favour of information,

Encls:-

Engls:-

¥ scanned with OKEN Scanner
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5.No Information sought by the HNGT Hesponse
{with reference to the relevant Para
ol the Order dated 10U, 2044

Total Numnber of wetlandsTakes indam and

o1 | Kashmir. [Para] WLUCMA only manages Wular lake
Geo-coordinates of cach of theabove
wetlandswater bodies [Para 8( i) Extreme taorth South Erst West
e . Jqgeax 34 20 |
Latitede | 35 1an | as.63N
i T & a [}
Longituds I:,,;{P [ :,'I'Er 40

iii. The area covered by suchwetland/lake as
per the reveruerecosds and the area at present
gy | Toreach of the above wetland/waterbodies. The
present area shall becalculaied based on the 130 Sqkm. {13000Ha)
antelliteimages of past three years pertaininglo
the above wetland (2021-2022,2022 -2023,
2023 -2024) [Para & (jii)]

| Details of drains, nallas such otherinlets

04 | camying treated/untrentedsewage/effluent in Details of inlet streams/Nallas Ii
| the abovewetland/water bodies. [Parz 8(iv)] i
| List of such
| potlutingunitstownshipsicommercial bodiesete :
U5 | discharging untreated efMuent intothe Pertains 1o JKPCC
wetland water bodies.[Fara 8{v))
Water quality of each of theabove
06 welland/water bodies analvzedpost monsoon, Water quality report latest enclozed as
_ [Parz Bvi)] Annexure 2
= Cnn:m-;imfmanagmnl planprepared in
accordance with Wetland{Conservation and r !
g7 | Management)Rules, 2017 for sach of the First CMAF was prepared in 2007, same is now
i wnder revision and is done by Wetland international
wetland/water bodies. [Farn Bvii)] south Asia
I 1'Jhd_j51=d|r| officer who willbe responsibde lor
| the implementationol shove i .
BB | conservation/monagement Chiel executive directar Wlar conservation and
plan.[Para 8iviii)] management Authority
L‘-!ﬂn'ﬂls of the acticn takenby the J&K POC on
= ¥iolationsidentified thut are responsibile fur
polluting/destroying sbove wetland! Does not pertain
lyquer bodies. |Pars 10,

¥ scanned with OKEN Scanner
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Nunesvve ]

S.No | Name of the Inlet Location CQuantity
4 Naaz Nallah Ajas to Inauguration Medium
= ___point N . i
5 Tangwani Nallah M5 Sultania Big quantity i
) Automobiles Guroora .
| & Kadalbal Nallah (Arin-B) Vilyara (Arin-B) Medium
4 Vijyara Nallah (small N Small
| tributary) Vijyara
Bi ity Highl
5. Nussu Nallah Zalwan near Dumping 2 e e
site (SWMP) polluted
B Kaloosa Nallah {Dodha Kaloosa Medium
- Kouly
3 Laherwal Koul Laherwalpora Big quantity
a. Potshaie Nallah {Rati Koul) Potshal Medium
B Mangni Nallah Mangnipora near stop Medium
10 Kema Nallah Kema Medium '
[ 1. Paribal Nallah Paribal Medium
| 12 Aloosa Nallah Aloosa Ghat Medium
| 13 Ashtingso Nallah Ashtingoo Medium
14 Kanibathi Nallah Kanibathi Big quantity
15 * Kehnoosa Nallah Kehnoosa Small quantity
18, Khudmullah Nallah (small) Near Khudmulia) Small quantity
17. \Watlab Nallah Watlab Crickel Graund Medium
18 Hatlangoo Nallah Mear GHS Hatlangoo Medium
19. Ningli Nallah Harilar Road to Kanyari Small quantity |
20. Shahgund Koul Shahgund Medium but scattered
— = near Wular
. Highly polluted water
21, Yegigoor Nallah Khusarpora near gage f.'"t:: wular near
. comptt. 19
22, Mukhdamyari Nallah A Muhhdﬁﬂlﬁ?ari High Medium
. ichool
23, Mukhdamyari Nallah B Mukhdamyarn Medium

p

¥ scanned with OKEN Scanner
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Water quafity Analysis Beport Of Whilar Lake For the Month of july. 2024-25 by jEK
Polbution Comteed Conumiiie

CSNO | Paranmeter | Minimuam Maximum Average
1 |nrtemplc | M0 | 3600 2936
2 |Water Temp 0C 25,60 EPXT R T
1 PR - am | rss 6,74 !
4 |Conductivity usfem 128.0 2BG.0 1127
5 |[T.DS 65.0 141.0 105.45
6 |D.O. 4.2 11.8 7.08
7 |C.O.D 20.86 39.00 25.98
E [B.G.D 1.50 4,30 .59
| #  |Phosphate 0.040 0.097 0.057
| 10 |Ammonlem Nitrate 0.37E + 0,960 0,534
11 |Sulphate 25.30 132.10 G169
12 |Hardness 104.0 200.0 140.00
13 |Calcium 3286 49,59 37.66
™ 14 Iluﬁagnu*.ium B34 24.78 1121
.__5_5_ !Eﬂlw_lln_ll.ifj | 18,0 154.0 ok 81
| 16 II:'Iull:lan[In B S e 2 Py
[1'-"_ Turladeliy ¥ NTU B B 6.0 . -
| e '

L] .. .
Job N
S5 Obserypr
5ilt Analyst

e

¥ scanned with OKEN Scanner
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Water quality Analysis Report Of Wular Lake For the Month of August 2024-25 by J&K

Pollution Control Commitie
| S.NO Paranmeter Minimum | Maximum Average
1 |air Temp-Sc 24.00 33.00 24,60
1 Water Temp 0C 20,00 30.00 22..4
T 7.10 7.72 6,38 =
I 4 |Eun|;|1.|.:11'1..'it1,' usfcm 109.0 284.0 iy 191.00
"”_E._—TE 0.5 5.0 141.0 06.00
b 0.0, 3.2 14.7 6.37
7 C.0.D 18.63 3B.96 24.05
| B B.C.D z.10 4,60 2.72
| 9 Phosphate 0.0a7 0.219 0124
!| 10 Ammonium Nitrate 0.750 1.350 0.926
| 1 '|5u1pha te 5.75 aii? 8O 19,106
ll 12 |Ha.n:|ne55 104.0 192.0 119.33
Ii 13 ]ll[:-!h'_'llum 21.564 50.50 11,09
il 15 Magnesium a7 21.38 10.105
15 T. Alkalinity 6.0 150.0 ; 95.86
16 | Chloride 12.0 22.0 15.33
17 |Turbidity NTU 5.0 T 22,0 11.00
18 Hitrate Hitrogen oo 1150 0.4B4
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Water quality Analysis Beport Of Wular Lake For the Month of Septt. 20208-2% Ly JEE
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5.ND Paranmaeter Minimum Maximum Averape
1 lair Temp-"c C 00 33.30 HA3
1 |waterTemp0C | 21.00 o0 | 19.ss
3 |pH T.16 748 5.84
3 E:-nL!urtI'Lrit'f-' wafom | 139.0 308.0 201.6
5 T.0.8 69.0 176.0 101,93
3 En.n. 4.2 8.8 5.3
| 7 [Co.D 19.90 28.6 2017
| " ia_a.u 1.70 5.10 2.39
E iﬁhusphate 0.070 0.153 0.092
| ;
10 |ammenium Nitrate 0,105 * 1.212 0.702
11 |Sulphate 6.81 67.75 1B.43
| 22 [mardness | 92.0 198.0 121.5
| 12 [Caicum 27.250 51.30 32.5
14 \hfagnesium 553 71.38 9.81
:_IL (T, Alkalinity i q0.0 ”;l_,‘u_'- = 1005
G __Er-uﬁrl;dt 12.0 28,0 18
37 [Turkidity NTU | 88 | 228 TR
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Annexure 'l
Jammu and Kashmir W = Parivesh Bhavan, Forest Complex
Pollution Control Commitiee ————— Transport Nagar, Jarmmu, 180 008
chairman@ Tikepebi@amail.com \ Eff' ﬂf - ITUWTSA Silk Factary Road

memtersacretaryfspebiigmail com e L NEW DELH] 20 14
0181 — 2472881 2476925

Rajbagh, Srinagar, 190 008

Principal Secretary to Govt,
Dapartment of Forest, Ecology and Environment,
Civil Secretariat, Jammu & Kashmir.

Mo: JKPCC/Sc./OA-238/2024/ | §5 4 Dated:- | -12-2024

Subi- 0.ANo.239/2024 In News item titled “What Challenges Are Kashmiri Wetlands
Facing?” appearing in Kashmir Life dated 02-02-2024.
Ref.- Mo.FST-Lit/104/2024-02(7423976) dated 14-10-2024

Sir,
Kindly refer to your office No. FST-Lit/104/2024-02(7423976) dated 14-10-2024 0n
the above captioned subject. In this connection, | am directed to submit herewith the

requisite response/ reply in the matter in respect of following points pertaining to JKPCC.

S.MNo. | Information sought by the HNGT (with reference to Reply |
the relevant para of the Order dated 10-09-2024)

04 Details of drains, nallas such other inlets carrying Annexure-1
treated/untreated sewage/ effluent in the above
wetland/water bodies(Para 8(iv)

05 List of such polluting units/townships/ commercial Annexure-2
bodies etc discharging untreated effluent into the
wetland/water bodies{Para 8({v)

06 Water quality of sach of the above wetland/water Annaxure-3
bodies analyzed post monscon (Par 8 (vi)

09 Details of the action taken by the J&K PCC on | Annexura-4
violations identified that are responsible for polluting
/destroying above wetland/ water bodies(Para 10] |

A. Details of Drains, Nallas such other Inlets carrying treated/untreated sewage/
effluent in the above wetland/water bodies.

There are no such drains, nallas and other inlets carrying treated/untreatad sewage/
effluant entering wetlands in Jammu region except for surface run off drains.

G lnt-
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However, in Kashmir region, there are many nallas/drains reported to be entaring the
wetlands (Detalls enclosed as Annexure-l).

Deatails of townships/commercial bodies etc discharging untreated effluent into
the wetland/water bodles.

Az per the report of Regional Director, PCC Jammu, No polluting
uritsftownship/commercial bodies reported to be entering wetlands in Jammu region
except for drain carrying wasta water from residential houses and tea shops into the
Surinsar lake and Gharana wetland. '

However, Number of Villages/ townships, commercial establishments exist in
Kashmir region, (Detalls annexed as Annexure-2) from which untreated effluent is
being dischargad into wetland.

Monitoring of wetlands/water bodies analyzed post monseon.
Kashmir

J&K Pallution Control Committee regularly monitors 12 No. of Wetlands belonging to
district Srinager, Ganderbal, Pulwama, Baramulla and Budgem. The spot inspaction
of these 12 Wetlands was recently conducted to ascertain the details of drains,
nallahs or other inlets carrying treated/untreated sewage/effluent in these Wetlands
and polluting units/townships/commercial bodies etc discharging untreated effluent
into the wetlands,

Out of 12 wetlands /lake Water sample were collected from 11 Wetlands/lakes
namely Chatllm, Krentchoo, Manibugh, Freshkoori wetlands, Hokarsar, Shalibugh,
Hygam, Dal and Nigeam lake, Anchar lake, Wularlake and Manasbal lake in the month
of September 2024 at different spots. Samples could not be collected from Mirgund
watlands as the wetland was un navigable due to low water level. Inorder to ascertain
the overall water quality of the wetlands, Water Quality Index for each weatland was
determined by calculating the basic parameters like pH,BOD{mg/1), DO{mg/M) and
Fecal coliform{Count/ 100ml). The water quality of three lakes namely Daland N igean
Lake, Wular lake, Anchar lake, Chatilm, Manibugh, Hokarsar and Manasbal lake were
compared with the primary water guality criteria of Class B.

5.No | Name of District Avarage | Classification
wetland water |
gquality
Index
1 Chatllum Pulwama 56 B (Medium to Good)
2 Frashkoori Pulwama I 24 Heavily Polluted
3 Krentchoo Pulwama 42 C (Polluted)
4 Manibugh Pulwama 58 - B (Medium to Good|
' 5 Hokarsar Srinagar/ ! 57 B (Madium to Good)

s lmnant
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Budgam

| Shalibugh

Srinagar/
Ganderbal

36 D.E (Heavily polluted)

Hygam

Baramulla

a2 C (Polluted)

Mirgund

Baramulla

Sampling site un-navigable due to low
water level

Dal and
Migean lake

Srinagar

On the basis of test analysis report, out of
24 sampling locations only one i.e
Chairchinari qualifies to Class B water
qguality criteria i.e out door bathing
(organised).

The microbiological examination reveals
that out of 24 location ail locations do not
meet "Class B’ criteria i.e out door bathing
(organized) of Primary Water Quality
Criteria in terms of total coliform and 13
locations in terms of fecal coliform.

10

Anchar lake

Srinagar/

| Ganderbal

On the basis of test analysis report, out of
05 sampling locations only one i.e Sindh
Entry gualifies to class B water quality
criteria i.e out door bathing (organised).

11

Wular lake

Bandipora

The test analysis report reveals that out of
08 monitoring lacations 3 locations, do not
meet ‘Class B criteria i.e out door bathing
{ordanised) of Primary Water Quality
Criteria in tarms of BOD.

The microbiological examination reveals
that out of 13 location 11 locations do not
meet ‘Class B criteria I.e out door bathing
(organised) of Primary Water Quality
Criteria In terms of total coliform and 07
locations in tarms of fecal coliform

12

|
' Manasbal

| Leke
|

Ganderbal

—

The test analysis report reveals that all .
monitoring locations meet “Class B”
criteria i.e out door bathing (organised of

Primary Water quality Criteria in terms of
BOD

gBlt



1059

Jammu

Water quality analysis for Gharana wetland and Surinsar lake was carried out post
monsoon, the reports of which are annexead as Annexure-3. The analysis reports for both of
thase wetlands qualify the Class-B criteria for designated water used.

D. Details of the action taken by the J&K PCC on violations ldentified that are
responsible for polluting /destroying above wetland/ water bodies.

Directions have been issued by J&K PCC to various concernad stakeholder
department/agencies with details as undar:-

| 5.No | Direction issued to | No. and Date |
1 | Tha Chief Executive Officer JEPCCINGT/239-2024/3273-81 dated
Municipal Council Bandipora 18-05-2024
2 Commissioner Municipal Corporetion | JKPCC/NGT/3264-72 dated
Srinagar. 18-05-2024
3 The chiaf Executive Officer Municipal | IKPCC/NGT/3282-90 dated
council Budgam 18-05-2024 .
4 Vice Chairman J&K Lake Conservation | JKPCC/NGT/3280-88 dated |
and Managemeant Authority Srinagar 18-05-2024
] The Chief Executive Officer Manasbal | JKPCC/NGT/230-2024/227-235 dated |
Development authority Mansbal, Ditrict | 27-06-2024
Gandepat 000
| B The Block Development Officer | IKPCC/NGT/239-2024/216-226 dated
- [Satapora) Mansbal, District Ganderbal | 27-06-2024
| 7 Executive Officer, Municipal | JKPCC/NGT/239-2024/3254-63 dated
committes, Hajin 18-05-2024 i
8 Executive Officer, Municipal | JKPCC/NGT/239-2024/3246-53 dated |
Committea, Sumbal 18-05-2024
8 Chief Executive Officer Municipal | JKPCC/NGT/229-2024/3281-89 dated '
Council Ganderbal g-0s-204 |
10 Chiaf Executive Director, JKPCC/NGT/238-2024/3313-21 dated
Wular Conservation & Management 18-05-2024
Authority Srinagar

Further, Notices have been subseguently issued by Regional Directar, JK PCC Kashmir
to respective Departments/agencies responsible for violations of relevant Envtal
Acts/Ruies.(Copies enclosed).

Yours faithfully,

Encl: As above.
(Ghansham Singh) JKAS
Member Secretary [ 5. |3 . l},
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Arven

Annexure 4,

and other inlets carrving treated funtreated sewage/effluent in

wetlamds
S| Name of District No of Drains entering Mo of Nalas entering
| . wetland Wetland Wetland
11 | Chatllum Pulwama 03 small drains from Maij Khan Nala
R S| T _ | inhabitants of village Lalpora
2 Freshkoon Pulwamg U5 1, Tulbagh near 1T1 NIL
| -.Namblubal near
pawer grid
3. Namblabal near
| | Shadan motors
4. Namlabal Near
' I Massodi House
3. Namlabal Near
.. lthec, Aram h’ﬁﬂﬂld
3 Erentchoo Pulwams Nil Krentchoo Nala
|4 [ Menibugh | Pulwama Nil Nil
| 5 | Hokarsar, Srinagar/Budgam | Domestic waste from Sukhnallah,
| Khushpora, Old HMT,Gumd | Deodhganga
HassiBaht, Sharcel abad, Haji
, bagh and other Areas through
VAFIOUS Sewerage and
| Drsinage system ultimately
| . | | gets discharged into wetland
| 6 | Shalibugh Srivagar/Ganderbal | Small Drains from Anchar lake
[ ; inhabitants of Sangam, Takan | Sindh stream
- | 1 zets discharped into wetland
7 Hygam Baramullg Ningli Nallah
o L Bal Kul
§ Mirgund Baramulls Silt and solid waste | Suknag Nallah
coming through Suknag Ferozpora Nallah
| Mallah Ferozpora Nallah
5 [ Dal and | Srinagar |.The inhabitants of various |- Telbal Nallak,
S —— Mohalta located near Telbal if:.mh":fﬁhh
' Nallah discharges untreated | 4 Boes et

wasle through small drains
into Telbal Nallah which
finaly finds its way into Dal
lake

2. Drain near G.D.Goinka
achool carries domestic water |
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| frem Umar Colony and its
adjacent area finaaly finds s
widy into Nigeen lake

| 3.In addition there are 03 no

| of §TPs iz Nishat
laam, Habak and Hazratbal
dischagres reated effluent
into Dal lake and one STP viz
MNallah Amir Khan discharges
reated waste into Nipeen
Lake

10 | Ancharlake

Stnagar/Ganderbal | 1.Drain carrying leachate

generated from Achen
Landfil site finaaly finds its
way 1o Anchar lake

2 Treated effluent from STP
of SEIMS Sourn
1.Domestic waste from areas
Viz Anchar Mohalla ,0ld
Buchpora, Old

Umarhair, Jenab Shab Soura
Eic gets discharged into lake
through many smull drains,

Sindh stream
Khushal sar

11| Wular lake Bandipora

12 | Manaskal
Lake

Gadar Kul
Duddeh Kul
Kema Kul

1. Madhumat
2. Erin

3. Ashiingoo
4. Aloosa
5.Bazipora

Ganderbal

small Drains { Underground
fseepage) from inhabitants of
Jarokbel, Kondsbal, Nesbal,an
d Grathal and Safapora
discharged e wetland

Mil
(Mainly feed by
Springs)
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Annexure§,

" List of polluting units‘tawnships/commercial bodies ete discharging treated /untreated
¢Mluent in wetlands /lakes

S Nameof _i Districy polluting units Townships/commercial bodies
wetland
1 | Chatliym Pulwama Nil Lalpora village
2 | Freshkoori | Pulwama Nil Namblabal area of Pampore town
3 Krentchoo | Pulwama il Muostly Agricultural and Hortieulrural land
| | N around the wetland
4 Mambugh | Pulwanma il Maostly Agricultural and Horticultural land
[ -—— | : = around the wetland
3 | Hokarsar, Srinagar'Bu il Khushpora,0ld HMT,Gumd
‘ dgam HassiBaht, Shareel abad, Haji bagh, Zanikot
'6 | Shalibugh | SrinagarGa Nil | Village namely
| it Shallabugh, Pethkundal, Taken, Krishbal and
| 8l i L1 L a - | SEIII_E.*m
7 Hyaeam Huramulla il Mil
ﬁ Mirgund | Baramulla NIL C NIl
9 | Dal and | Snnagar Dhabas, Teastalls near Residential establishments around 200
Wihar garden !
M ks Ao abile Workeh meters=3345
= Sorvice stionead | Commercial Establishments around 200
Wionden Jmnery meters =p51
Fawniiures Uiniis {rom Residential ﬂ'ﬂﬂh]iEhmEnﬁ within Dal lake
Saidkadal Bridge to =3 7RG
| Ashoi Bagh disprses
Uigar wasie intw Migeen
fake.
Theere are nbour 210 house
Miviis present in ihe ke
sdidpres- Jmnd & Tourism
P oo Depasinnanit
|1k | Anchor loke  SnnagarGa Nil Anchar Mohallah,Old Buchpora ,OldUmarhiar, Old
Ahmud Megar, Pandck Upper Ahmad
| | nderbal Magar, Sangam, Jenab Shab soura
| 11 | Wularlake | Bandipora | Nil Villages namely Khudmul , Zeermanz, Bangladesh
and Kanibathy exist in close proximiry of the lake
and domestic sewage of some residential houses gets
discharged into the lake through underground pipes
wilhout any freatment
. | I
¥ S Ganderbal Jarokbal, Kondabal Nesbal, Gratbal and Safapora

| Mhaneshel
Lake

‘ il




1063

v Snex-§
J&K Pollunon Control committes
Office ol Fhe Regional Divecior = Kashmir
skl Alam Complhes Rgbugh kusaomr
Analysis Report
Water Quality Report of Chatlam wetland Pampore
" Date of Sampling:-12/08/2024
il | Road
5. ngParameler sida) Cantra Clutlet Average
Liair Temp. *C 283 25.4 185 2B.4
2| Wier Temip. “C 221 27.0 21.3 23.5
3{pH T.08 .79 7.08 73
4| Conductivity ps/cim S582.0 931.0 674.0 728.3
T 2500 4580 A36.0 361.7
B ney 3.8 £.5 1.7 4.0
T 100 %60 120.0 853 |
51800 T 35 8.5 10.5 r.5 |
| o|Phosphate | oa3s 0.179 0.135 | 0.148
10{Ammonical Nitrogen 1.206 1.704 1.950 1.620
1| Sulphate 14,080 12.120 5.990 121
12 {Hardnss 178.0 2720 292.0 247.3
13 aleium 1647 ed4.12 68.13 b4
14 Mapuesinm 20,89 Eil 29.64 25.9
12T, Alkalinity 293.0 493.0 332.0 3¥e.0
16 |Chloride 32.0 52.0 34.0 39.3
17 [Turbidity NTU 10.0 14.0 25.0 a7
*Toral Coliforms aiver 24hes of EI000.0 36000 2000 11BE66.7
199 peohatiom of 3790 CFL bl
*Faecal coliforms atter 1dhrs of 10000 I 600.0 400.0 1000.0
19{incubatisn at 45°C CFU/100ml
WATER QUALITY INDEX a2 58 58.0 56
LVERAGE WATER QUALITY INDE 0 {clﬂﬁ E} Miedium )
i TS - e Gm{l
Al Values are in mg/l except pH, turbidity & Temperature
= Microbiological Analysis done Bio-lab
A
Sampies collected by Analyzed by IfC Water I-:;n-:EII

S
b e
3
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J& K Pollution Control committee
Officeor The Regional Director — Kashmir
dncklveul - Adain oo mbagh Kbskmir
Analysis Repart
Water Quality Report of Freshkoorl wetland Pampore

Date of Sampling:-12/08/2024

5.4 Parameler Dutlet CENTER Average
1| Air Fiemgn 4 9.5 285 29.5
[ Water Temp.*C 213 29 25 2
JipH 7.35 9.64 B.S
4| Condueiivity ps/cm 4490 650.00 570.0
2 T.D.5 247 210 2EE.D
oo 1 0.4 0.7
KT 71 264 168.0
SLOD 11.15 1117 212
2 Phosphate o 0.4565 0.707 0.6
10| Ammsnicul ?‘iilﬂlﬁm 2,604 2,534 2.6
11| Sulphsie 9364 32.26 623
11| Hurdnexs 268 21 265.0
L3 Cadelum 64.92 62.73 65.3
14] Mapenesinm | 575 s 27 255
| Ful- plalDE
15{ 1. Alkatinits 278 Tai64 11840
To) L bl riele 43 118 3.0
i JTE'I'urh't[li.t:r MNTL 24 47 35.5
*Total Coliforms after Z4hrs of 17500.0
18% bcubation at 37°C CFU/ 1M 10000.0{ 25000.0
I
*Faecal collfarms alter 28hrs of 650.0 200001 1325.0
1% Incubation at 45°C CFUS100ml
WATER QUALITY INDEX 34 14 24
AVERAGE WATER QUALITY INDEX 24 (Heavily Polluted) I

Al Values are in mg/l except pH, turbidity & Temperature,
*  Merobiological Analysis done Big-lab

Samplas collectod by Analyzed by I/C Water lab ”
o,

= RE Ry
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J& K Pollution Control committee

A5 T
e —]
T 'ld_!_

Shigkhi-ul-Alam Coanples Rujbagh Kasimir
Analysis Repart
Water Quality Report of Kranchoo wetland Pampore

(ffice of The Regional Direcior — Kashmir

Date of Sampling:-12/09/2024

;\_rl.ﬂl:

Parametor

inlet Centre Ouslet Avarage
i HAir Temp, °C 29.0 18.0 28.9 18.6
| 2Water Temp. ¢ 2240 20.4 20.3 20.9
B i 771 7.05 710 7.3
[ 4| o I_.I.'.||:- pisim - RE2.D 550.0 553.0 551.7
ST 276.0 27e.0 2770 276.3
i 5.2 2.0 2.5 3.2
i L N ] 40.0 56.0 d 0 533
| s{B.0D 45 5.5 5.7 5.2
¥l Phospluty 0.198 0131 0.150 0.160
VI Ssmmonieal Sitrween 2.736 1.632 2.688 2.352
|1 St 12270 | 74.230 9.950 32.16
12| Heiviliness 200.0 2020 2820 228.0
13| Cuilcium 56,11 LES1 65,73 6.1
14| Mhigfuesium 14,58 13.60 28,67 13.0
15| T. Adkalinity 320.0 320.0 10,0 383.3
1] Chilwrighe B 26.0 ] a40.0 3z2.0
17 Turhidiny %1 13.0 15,0 16.0 16.0
*Total ¢ oliferos alter 24hirs of 110000 SEOO.0 25000.0 13933.3
8% e Luntnern s 37490 CFLUSL04m)
*Faescal coliforms after 2dhrs of 2600.0 1200.0 T00.0 150010
. 19| Incubation ag 45°C CFU/200mi
W ATFROUALITY INDEN 54 42 44 46.7
I WATER QUALETY STATUS 42 (Class C)Polluted

Al Valu as are in mg/l except pH, furbidity & Temperatura.
*  Microbiological Analysis done Bio-lab

TNTC=Toan

Samples coliected by
=
Ca
e 8

Analyzed by

i WS

TS

\/C Water lab
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ey J&K Pollution Control committee
Diive of The Regional Direcior — Kashmir
Ainickineul aen Congisy Baghagh Kusbmin
Analysis Repart
Watar Quality Report of Manibugh wetland Pampore

Date of Sampling:-12/09/2024

S.ngFargmee Inlet Canter
|iair Temp, 5¢ 30.4
:'-]"|'I-'ah.'l Team P e = 2814
3pH B.O7
4 Conductivity psea; - 10360
TS E} 515.0
60,0 T 1.0
":'E'.[J.J,_r . I 520
BB z | s
']‘[I'hh:\.ph:tlll' ; : 0335
10} Anumunical MNitrogen % 2.670
11 {Sulplte E 19,340
12| Hartlmess =} SHLD
13| Cudcium -g 104.20
14| M aemesinem E EI:I'.J'S
13T, Alhadimis :' I58.0
16| Chluride = 54.0
17| Turbiclity NTU g 25.0
e
*Votal Coliforms ufter 24hes of E 60000.0
189 Incabation w1 37C CFU/A100m:1
|*Faecal catifarms aftér 24hrs of 15000
I%{Incubation at &5°C CFU/100m|
WATLR QUALITY INDEX N 55
AVERAGE WATER QUALITY INDEX i '[E'““GE} T“d'"m "
00

Al Values are in mg/l except pH, turbidity & Temparature.

*  Microbiglogical Analysis done Bio-lab

Samples collected by

N2

—

e

Analyzed by I/C Water fab

t\%i{ Em“q

i

-
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TEK Pollution Control committee
. thliee ol The Reglonal Dirccior ~ Kashmir

Mg hiaiil- Adim Ui il |'--I.-!'.I|.'|| kashrii

Analysis Report
Water Quality Report of Hokarsar wetland Budgami/Srinagar

fi"a:m of Sampling:-11/09/2024

|Towards

ENgPacamegeds Inigt Cenftre Outhet Average

1 Air Tepp, "0 i8.60 30.50 29.6

3 'Warer Temp. *C 23.00 23.40 23,1

3pH 7.38 T.41 7.3

4 Conductivity ps/cm 340.00 5 356.00 348.0

5 T.DS 172.00 i 176.00 174.0

6| i 5.00 E I 520 5.2

TICA LD 64.00 : 58.00 61.0
8[1.0.D " 5.50 3 4,30 4.9
Y P hosplute 0.15 a 012 0.135
10} Ammonical Nitrogen 0.35 y D.32 0.333
11Sul plate 24.84 o 16.81 20.83
12| Hardness 180.00 ] 184.00 182.0
13{Caleium 36.07 4 32.86 34.5
4 | Ml gives iwm 1187 E 24.78 23.3
121, Allkabiniy 180.00 3 170.00 175.0
16|Chloride 26.00 = 20,00 23.0
17 Turbidity NTU 350 -4 32 43.5

a
*Tonal Coliforms alter I4hrs of 120000 E 11000.0 11500.0
Y hncubativn at 370 CFLY 1] “
*Fazcal coliforms after 26hrs of 11000 6500 8275.0

19{Incubation at 45°C CFU/100mi
VATER QUALITY INDEX 35 39 57.0

AVERAGE WATER QUALITY INDEX

5740 (Class B) Medium to

Good

*All Values are in mgf except pH, turbidity & Temperatura
Micrabsoiogical Analysis done Bio-lab
amples collectac ang submitted for analysis by WildLife wetland division

Analyzed by

b s
e

B

!

I/C Water lab
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T
J& K Pollution Control commitiee
< adies Office of The Regional Director — Kashiir
“:__—";?_f-_"_-‘ Shfekbeul-Alnm Complex Rajbagh Bashmir
Analysis Report

Water Quality Renort of Shalibugh wetland Ganderbal /Srinagar

Jate of Sampling:-03/08/2024

—

T-;mr-ard:
NParameter Inleg Centre Cutlet Average
1 Air Temp, °C 251 22.6 28.5 5.4
2 [ Wuter Temp, *C 21.6 21.2 20.5 21.1
3/ pH 7.10 7.12 7.05 7.1
i Cond uetivity jis'em 3G 332 345 2507
5 1.0.5 131 170 175 178.7
LA 0.5 1.2 18 1.2
7| C.0.D g8 12 =1 74.7
5| B.0.D 9.4 B4 5.5 7.2
9| Plhigsphate 0.489 0237 02124 0.317
|1I|.4|.|.U|:I.U|I:I|.::1.| Sirogen 4.548 2772 165 2.950
1-IT?"-1'1J.I||I'|.H-.- 26.209 41,722 75.255 43.74
11. Husrd sy 184 176 1E0 180.0
13 Caleium 52.1 52.1 53.7 52.6
14| Mugnesium 13.12 18.43 18.43 16.7
I3[ T, Alkulinity 150 130 126 135.3
16 Chlorde 20 16 42 26.0
17 Turbicine NTL 11 5 T 7.1
*Total Coliforms alter 24hes of G500.0 70000 B500.0 T666.7
159 Inculmbion al 37°C CFUAU0mE
*fFaecal coliforms after 24hrs of 4500.0 1200.0 800.0 2200.0
19| incubation gt 45°C CFUY 100mi
(WATER QUALITY INDEX | 33 35 4] 36.0
L AVERAGE WATER QUALITY INDEX 36 (Heavily Polluted)

Mizroblological Analysle done by Blo-lab

Al Values are in mg/l except pH, wrbidity & Tempearature.

Fnalyzed by

. R

Samples collectad and submitted for analysis by WildLife wetlland division

—* LS

I/C Water lab
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J& K Pollution Control committee

Water Quality Report of Hygam wetland Baramula

Anolysis Report

I Utfiee of The Regional Director — Kashmir

Aftbek Bietole Adasii Cornples, Hajbagt Kasamir

Date of Samplingi-ndmﬂﬂﬂi#

Towards
S.hdPararmater iniet Centre Dutlet Avarape
L) Adr Temyp, *C 21 22 24 213
4| Mater Temp, =C 1% 20 212 20.3
dipH 7.04 0.96 1.28 7.1
4| Condugtivity usicim 272 Tl 360 303.0
3 T.DS 141 142 180 154.3
6| D.0 2.5 23 2 2.4
TEALh D 48 Lo &0 613
LARER RN | 5.4 b 189 7.6
9] Phas plte 0,152 0.124 0.37 0.215
1 Ammonical Nliregen Z.208 1.658 3.192 2.366
11|Sulphute 259,301 15.756 31.36 25.50
12| Hardness 104 120 170 131.3
13 Calciom 36.07 40.08 54.1 42.8
Lab] Mg mesianm 3.4 4 Bb G732 6.0
LS[T Alkalininy 95 B 166 116.7
LG Ol il 1 14 24 16.7
17[Tarbidity NTU 78 42 38 52.7
*Total Coliforms after 24hrs of | spopo 7500.0 5500 56833
18% [ncubation 41 375 CFU/LO0m]
*Faecal ¢ollfarms afier 2dhrs of 30000 2400 2000 1146.7
19| incubation a1 45°C CFU/100mI
WATER QUALITY IND EX al a4 41 azx.0

AVERAGE WATER QUALITY INDEX

42 (Class C)Polluted

Al Values ara in mg/| except pH, turbidity & Temparature.

Microbiological Analysis done by Bio-ab
Sampies callected by wild life wetland Divisian

Samples collected and submitied for analysizs by WildLife wetland division

s W 28

Analyzed by 1/C Water lab

T

: e

=,

C}'[VL«,.,

P

e
R
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J&K Pollution Control committes
Urlice of The Regional Director — Kashmir
Shiekh-uk-Adam Comples Rajlbapgh Kaskmir
Anaiysis Reporr
Water Quality Report of Manasbal Lake Ganderbal

Date of Eampli_n_s: =24/08/2024

Primary wanr gusliy
crizeria e outdoor

Tawards Batking Drganised) | clags
L.ng Parametes Inlet Cantre Cutlet i}
[ Air Temp. °C 26.0 26.0) 26.2
2| Water Temp. °C 21.1 21.2 1.2 -
SpH 7.58 7.80 175 .5 -85
4| Conduetivity pslem 243.0 259.0 267.0 P
5IT.0.% 126.0 1280 136.0 :
Wi 89 9.3 9.0 =5mg/l
L0 13.2 116 13.2 _
AR 1.2 1.0 11 < Img/l
9| Plhosphate 0.078 0.068 0.053 =
10} Ammonicul Nitropen .349 0.285 0321
11 Sulphate 28.5 31.3 23 e
P Hardaess 190.0 180.0 1¥6.0 _
|_'- 'L selu ikl 23 = 26 1 521 44.1 a
L4 | Mbaig imesium 1215 12,15 13,64 =
b5 1. Alkulinity 158.0 140.0 14R8.0
Lo Clhiloride 1E8.0 16.0 14.0 =
17| Turbidity NTU 3.0 2.0 20 "
[ Taral Calitorme wher 24hrs of WA Ma MA -
189 bncobiztion g8 37C CFL10m]
|
"Faecal collfarms after 24hrs of NA NA NA _
L 19|incubation at 45°C CFU/100m!
Al Values are in mg/l except pH, lurbidity & Temperature.
MA =NOT ANALYSED

Sample collected by
Az

*

I/C Water lab
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MICROBIOLOGY ANALYS]S REFPORT FOR THE MONTH OF

NOPCC/ROK/BIO-LAB/AR /Pam-wl, [24-25 /4 £, Date: 8¢ //a /2
Date of sampling : 12/09/2024 Date of Analysis : 13/09/2024
"Sna Lo Ation o Total | Faecal __.Iiermissibl&  Permissible
Coliform | Coliform Limits fgr Limits for Total
CFU/100 Faecal Coliform
| m CFU/100 | Coliform CFU/100mI
ml CFU/100ml
bt |
1 CHATLAM-1n| - 80000 | 2000
2 CHATLAM-( o e 3600 | o0
i:a | CHATLAM-Ouier | zooo 400
| :
L¢ | FRASHKORI- [11let SN.A S.N.A 500(desirable) S0
S | FRASHKORI Comme— 25000 | Zooo | "2500(Max.)
6 FRASHKORI- et " 10000 | esg
i 7 | KRANCHOO- Injer 11000 | 2600
|8 | KRANCHOO- fonire 5800 1200 |
9 RRANCHOG- v 75050550 ]
10 MANIBUGH-In'«t/Gutler | SNA T 54 1
11 | MANIBUGH- Centre 60000 | 1600
Ll_ﬁz'auﬁw?F‘Efnuﬁm limits gre as per CPCA notification NO.434 dated: BrE‘,(DE?,r’.?.DﬂE
The results are contined to the collected sam lesonly, : -
samples collected by: FRnin - ,'L-""'-"HJ-&{ pbu' }"'T".-_ i '
Samples Analysed by
1. Ms Shaista (IRF) !
V- fﬂ:
2. Mr Musharir [IRF) Mr Shabir Ahmed (R.A) Gazzala Has tist B)
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HY3AM -MICROBIOLOGY ﬂ/!)quﬁjiﬂ REPORT FOR THE MONTH OF SEPTEMEBER 2024

NOEPLC/ROK/BIO-LAB/AR 2425/ o Date: 0 Z/ /o0 /90 9
| Date of sampling : 03 /09,2024 | Date of Analysis ; 04/09/2024
S0 Location ] T1]_I.a||_|_i_l.:';calu | Ermssible_ | Permissible
Coliform | Coliform Limits for Limits for
CFU/100 Faecal ' Total Coliform
| il CFU/100 | Coliform CFU/100m]
' | 1l CFU/100m]
—— - e e | SR ~— — ol
Date aof 5E|rm.1llng' I}EI-,"I:I /2024
it il
L Hygam-inler | | 9000 3uun ]
2 [ H _ Hygam- centre Ersuu _[
3| Hygam- outler | 5500 | =
Date of sampling: 04/03/2024 ]
L Shalbugh-Inici | Bsgg T4 as00 |
< | Shalbugh. cer fre 7000 | 1200 SHU{d&mrahJe] 500
1 Ehalhu.gh outiet | 500 e |'35ﬂﬂ[r'rlax]
| Date of = nmpimg 13;’05.!’2!}24
| Date of 'F Analysis ; mmqu_uzu
Hokersar Inler T 13000 | 1100 |
2 Hnl-:e SAr- out *[ _II 111}{[# | EED : _!

Samples received from w and Deprr.
Samples Analysed by:

1. ™Ms Shaista (JRF) e ;.!.l
_r":l 2 ﬂl-"'_f--" f:t:ﬁl'*”
<o Mr Musharif (JR1) Mr Shabir Ahmed (R.A) Gazzala Hassan{Scientist B)
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Government of Jammy & Kashmir
JEK POLLUTION CONTROL COMMITEE
OFFICE OF THE REGIONAL BIRECTOR - KASHMIR
et bt fm Emipnes, Rufbogh, seear Covernmmesy Sk Fuctary, Seinagar. 193004
Wi wegkspielibn i ruj;.lrnlrakf[lvunﬁmﬂ'g':nm'ﬂcm Telifay 8194-230 1847
Dl Lake Micrubiolegical Vaalysis Report for the month of August 2024

| § Ng. Date of Sampling 27 /83034 ~——-—=-Daie of Analysis: 28 | 08774
| Lueation Tutal Faecal Permissible Limits Permissible Limigs
_ Coliforms Cﬂlﬁ-‘lﬁlﬂlﬂ for Faseal For Total Coliform
| CFUM00m] | CFU/L00m] | Coliform CFU/100m
SN _ i CFL/L00m]
B Dal gate 2700 "Ba
i 1; + I;'-IE_hrl.F.’lrk_ : 1900 _;_Elﬂ e
I' 3 | Grand Palace 1640 &g o
|-4_ _-thar:hinari _—| 2500 70 S0 {Desirable) - SiH)
L | : 2500 Max.)
R — 130
& | Near Nishar Laam | 3400 200
..' __ . Nishat wli_tq:rETatg G000 300
8 Telbalemy  T33ggg [ 2700
9 | Mear Habak 5TR S4000 3000
10 Near Hazratbal STP 34000 2400
}‘11 Sonalank 7000 180
32 [ obighat 73500 2100
| 13 Nayadyar = T500 2000
14 Jogilankar 11000 T3000 =
|15 Golden Lake %500 Iissg -
16| SKICC backside £500 40
17 Makai paint 12000 1000
18 | Nishat Garden | e200 1200
19 | Shalimar Channel | 7000 =400
| 20 Hazrathal shring 4000 1200
Abrlution paint g S S N
21 Konkhan1ps  © 70000 agoo
122 ashaibagh | 2400 260
23 | Nigeen club 1100 120
| 24 Saderbal 17000 2400

Nei P / B lp T 70 k73 Y LY Date: 04 09 4 iy
The refuls are confinad 1o Thphlq'!rsi_.[gu samplas only )
BiliLab att.)

sarmpies collacted by: 1.Mr Shagi Ahmoed| A.A] 2.00ha.
Hampies Analyaed by,
L. Ms Shaista|IRF) b

2, Mr MusharillJRE) - J{: . '
\W}L’f Mrsnuémhn’f"{;m
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ANCHAR MICROBIOLOGY ANALYSIS REFORT FOR THE MONTH OF SEPTEMBER 2024

NO:PCC/ROK/BIO-LAB/AR/Anch/24.25 [y € Date: @ 8//0/ 902
Date of sampling : 27 '09/2024 Date of Analysis ; 2770972024
Sne  Location = T Total | Faecal Permissible | Permissible
Loliform | Coliform | Limits for Faecal | Limits for |
CFU/00 Coliform Total
| | | ml CFU/100 | CFU/100ml Coliform |
[ . ml CFU/100ml

Sk IS == oo - N T
l lenah sahab soura 730000 | 90000 | |
. |

2 Sle[lh_Emr_y_ — 7 820000 | 20000 |

00U
_?: | Eentre Anchar 600000 5501]!]]! '
|4 _I_ Sangam Outlet 80000 | 40000 |
'5 | SKIMS Anchar | 890000 36000 | 500(desirable)- 500 |

| 2500(Max.)
| |
-E'I-'::-.'!a.rn-z-r._F"u;isthE iI_ITE-EJ'E #5 per CPCH notification NO.494 dated; 3/09/2000 B
The results are confiued tg the collected samples only, ﬁ—
Samples collected by: 1. Mokl Supail 2. Mr Shabir Ahmad (R.A)
Samples Analysed by it

b Ms Shaista (JRF)

Q ol I:'-'" :fl <5 ﬁl | —
'ﬂ-"' ¥ '.1-'"!.._--""'— e '{P
= Mr Musharif {IRE) Mr Shabir Ahmed (R.A) Gazzala Hassan({Sciefitist B ] l
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2024

MOPCC/ROK/BIO-LAB/AR Wulf24-25 /y T
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¥5IS REPORT FOR THE MO N'TH OF SEPTEMBER

pate: 0 £ /jo / % o

| Date of sampling ; 26/09/2024 Date of Analysis ; 27/09/2024 |
T | Location | Total Faecal Permissibje | Permissible |
! | Loliform | Colifurm Limits for Limits for |
CFU/100 | Faecal Total
ml ' CFU/100 | Coliform | Coliform |
m CFU/100mI | cFuy100ml
Iﬁ1_|___ﬂﬁ:{r_‘)‘ 190 120 =
— E 1 e 1240 920
T R e 1800 1140
T Nadine T S e
L B f Zalwen S.NA S.NA | 500(desirable)- 500
! b | Ashtingoo 54000 11000 | 2500(Max.)
7 Kanibhat 130000 | 9zpp
i R — 1900 | 9ag
9 Hatlang 1o 1200 | ggo
1 Tulbagn 360 ;r_ 220
74 ==, N e
12 _ dhelum 80000 lﬂl}DlIII_
| 13 ]‘ Zinlank I 4000 150
14 Shahgundh | SNA S5NA |
R Kulpaw | sNAa T sNa
| 16 Alusa | S200 | 1gp
s R )
| 17 | Kahnusa | 5000 560
Dlsclai.:rE; Permissible Mits are as per CPCB notification NO.494 dated: 23/09/2000

The results are confined to the collected
Samples Analysed Ly T ;
L. Ms Shaista (Jr¥) | S A

L. Mr Musharif [IRF]

e
Mr Shabir Ahmed (RA)

samples only,

s

L=

Gazzala H

=er.
M5cientist B)
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i - ""-‘:'L"'rl--l”-. ALy
e e Gorvermmynt of Jumesa & bk i
JER POLLUTION CONTROL COMMITEE
: OFFICE OF THE RECIONAL DIRECTOR-KASHM [
F'C'c Stesbh-ul-clfam Coampus, Rafhagh. Newr Governmen: Sk Factory, Srinagar- 190004
s kapch ot Eacl estinmlefirper ke a'psipil cony Telffay OFa-23] 1 842

Thig Qiragor, ;
el Cevilapment DEpartmant, [By Regd. Podn|
REshmir

ho: PCC/ROKILS (vaT)fLv-1/2024/ T HS— A = MZH j 2034

Subject:- Notice for initinting legal action undas Environmenta] Laws

-

Vihwraan, Newes 2o gitked, “aihat Challenge ane Kashmin Watlands Facing? appearing in Kashrmir Life dated 02-02-
2UIT reises the jssue of llege and: ynchecked Encroachiment, cuthation acthvities, sedimentation, haphazarg
Hannmg, and waste (5oba & higud) dscharge in the wrallantds bn Kashmir gnd podiution prodlems In respect thereal

Wheréad, tha matter of rampant poliuton of wetlands in Kashmar s baing heard by the Hon'ble Hational Gresn
Tribural (NGT), New Dahll i O& Ne. I59/2024 titled, “What Chalenge are Kashmir Wetlonds Facing? angd the

posutingigesiraping wellsndstvater boes |n Kashrir particular Fashiard, Krenbchoo, Chatlam & Manibugh

vt in Deginer Pussima

viherges (e Dwvisional Offices. Poliikion Camtral Comanities, Puswams in s Blest FEport cefed 05-10-2074
samiTal i vanfication, wpile schrdiwiedging e didmging of so6d wiaste and ,;hg.-_-j-_mg& of wntreated domessc
Sewage M Krenichoo wetlend énd Chatiam wetland have pointed aut certain shoervabons which #re renrpduced as
under:-

2} The webigad is aat B pragpedy maiviained and do not Nawe protactive mIgaseres in SacE bo provent fusin
fivestack inferforpn e

o Sald waste o ddmped by e focals B wotlang cansing polllion thersaf and the gasbage ix wol being
Eiared or Eted frand the sia an reguids baEy therehy, Aanming (9 wesland seg jés waler qualiiy by leaching
FrPCEsE,

o ﬂumw:rrmwmmhmmmm Fppart MUl iife and roaurian waler quaiify. Foae waler of
mmummwmm dnimals aad birds, Uatrealed Towmsiic sewage fiung
discharged

&) Domistic sewage From iilleae Latgard Brrough drdins & May KRan Nila was foomnd aischargod dlrictly inka the

¥imureas, ths practice of inanitary dumpirg of solid weste and wntreated dscharge of liguid waste into the afare-
s3id wWellands 2 i contravention af provisions of the Water (Priveriion & Corgral of Pollution) Act, 1974 the Sold
Waite Management Rues, 2006 the Wetland {Cornservanon & Management ) Rudes, 2017; and directions of the
Mo 'ble Natona Gieen Tribunel (NGTS Desiges beng vialaton of the relevan: ervironmental Bws s refemred
fErmratayk, whah 15 an affence ana attracks the =4l achon prescibed in the Environment {Protection) acr, 1988,
which &ad o Evying ol heawy Envronment Compensation ac per the farmuls devised by the Hon'hle NGT and
IEQEELLAN in the bontle Cowt of Lawe

Now, Werafore, in ight of the above - you are heredy called upan o Show cause within 15 days Trorm Esuance of
ths notice ac to wiy acton propesed he ot faken against your arganization for brazen vinlatioe af afam-said
AsRiles and the the Hon'sle HNational Green Trigyns {NGT) diractions, In the guent af yaLr f
Feasonabie cause withn nolice period, actian =hidll become abwious in thie matker,

il ¥
| Mamher Seprelary, Pullugen Cortrol commiktipe, Jammi far -nﬁ:nfll-u:t':'b/‘/‘j

HRguty Commissoner; Drstrict Miagestrale, Dumct Pulwama far information and necp
Asuistant COmimissioner, Dzvelopment, Distrct Pubwame for idormacion and actian,
Divisional Officar, Pallutian conomol Commilles, Pidwama Far sformation and Fotiaw Up T8 submit the
action Baken report in the matter within notice peried. This ic with rafarsnce to his report submdted
vida Mo JEPCL P UL DO T3 79 dated 05-10-3074

& Ll ora

Anne o . ‘-f




il Government of Jammu & Kashmir
JEAK POLLUTION CONTROL COMMITEFE
CFFICE AF THE BRECIONAL DIRECTOR-KASHMIR

§ . M el 1 it gisanls Y e Paries s S Faeiaey .\rl'n.‘:r_g'.;.r-fﬁll'.'.l.rl'l'!
b gkapeb bty Eannl regioeadiciorocim apndl oy T8 Qe P Q-2 40 FEGD
Srgiutive Officer, Legal Motice
Municipal Committen, (By Regd. Post)

Parnpare, Digtrict Pulwama,

Mo: POCAROKAS (NGTH/LN-1/2028; | 21- Al Date:- ﬂE’I“JlﬂlLI )
Subject:- Notice for initiating lagal action under Environmental Laws

*  Whersas, News item titled, "Whas Challenge are Kashmirl Wetlands Facing?” appeadng In Kashmir Life dated 02-02-
2025 ralsgs the msue of (kegal and undhecked entroachment, cultivation activitles, sedimentation, haphazand
planring, ang waste [salid & llgud] cischange in the wetlands i Kashmic and poliution problems in resped: thensal,

* Ivnernas Me maiter of rampant pellulpn of webands in Kechmir is being hesed by the Hon'ble Mational Gresn
Tribaztl THGTTE Mew Cebl s Q& Yo zb'! 024 neied, "What Challenge are Kashmi Wetlands Fecingi™ and the
Han'be NGT vide &2 ender dated 10-09-2024 directed the Jamiu & Kashmic Poliution Control Committoe to fumich
gatails ol e adion takan by the ] B K Pollution Cortral Committee on wiolations igentiied thal are responsing for
palicting/desroying welands water bodies in Kashmir parbculs Fashkoor wellznd & Famipare, Sistrict Pubsama.

v Wimrgas, Lhe Diisional Officer, Pollution Corérol Commites, Pulvama in BS latest report dated 05-10-2024
iubmitted a0 werdiceDOn, whee acknowledging e vislabions have pointed out certain observabiors which are
Mpraguce g6 under

domestic sewage from agiainimng wilages (particular Tuibagh 8 Nambiabal) through drains is directly
SiEchargad iv Fashkoor webtland without freatmont thereby delerioraling it waler quaity wivch i
TEAREREE Far e emwramimant. animals, plants. aguabic Ve, Rora Fauma and the vater booy as well
£ Mo saentific treaiment faclity ke CSTP for dornestic sewage Mas bean prowvided on spot by the MC
Fmaora.
o derators exisls on Spot fo support aquatic e and maintain oxygen ioved of fHore and fauta of the
Wwerinng,
Sl waste i be Farmt of pastic bottios. poiythene gic i dumped within the welland aree causing
palidrian fhereol. The trags have Deen provided at some spots by the J & K Wildlife Department for
PETENIGN of HiE sofd wvaste, Mowever this Irapped wasle & not removed regolarly resuiting therehy
Accumivlaian of e waste, ¥o proper arangement for management and handfing of this waste or
remidial measures are faken by the Mumicipal Committes to prevent fittering of solid waste in and
AU B FaEMRaas meiiand,
o waste segregation bins for solids weste collection frave basn put in place in snd sraund the wetland
araa
£ Mo protective walls ar mesh fencing around the wetland has been provided to protect its embankment
and avaly kuman inferfarance.

[F

o Winersds, e prattie of insanitary dumping of sodd waste and untreated discharge: of liguld weste into the

Fasikioow | wedland o in dontraverten ol srovgicns af He Waker [Prevention B Corkral of Poflution) Ao, 1974 the
sl Wiste Vandgement Rulge 006, e Wetsnd (Sanserabon & Manooeiment | Rules, 2017, and directions of
e Mol hational Greegn Tribunal (NGT) besides being vicsation af the relevant ermaronmental laws as referred
Fireinabigwe, whedh 18 & offence and aftracts the kegal action prescribed i the Envirenmant [Protection) Act, 1386,
wiich lead fo kvying of neavy Envisonment Compensaticn as per the farmula devised by the HonBble NGT and
Prosecutin i the Hon'ale Courp of Law.

P, thierelnne, i light of the atove, you are hersby caled upon to show cause within 15 days from suance of

Lhes midice @5 Lo why ection proposed be ot {aken against wour crgarization for brapen wiolation of afore-said
ALk Wuses and I hip oen'bbe Matanpl Green Triboanal (NGT firections. 1n tha event af your failure to chow Eny
redsaratile Cause Sdbnin natde penitd -action snal becarme abwaus In e matter

o Lo

b Member secretary, JK Pollution Contrad Commizee, Jammu tor infoemation

= Ry Rammasaner Diste ol Magstrate, Pulagrma for infrmation and necessary seon.
i el LN, Palutan Conial Comniittes, Pubvama for infarmatien and Fodiaw up to submie the
Il s s Fedorl i L matier whmin nopce penad. This s with reference to hic report submites

v G JRPCCHU L D022 79,0 0000 dacsd 0610, 2034
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_— Government of Jammu & Kashmir
JEK POLLUTION CONTROL COMMITEE
OFFICE OF THE REGIONAL DIRECTOR-KASHMIR
I P TTT P TR VA [ TR ,-u!_,-_-r.-. e Laavey ULUTHEY .!'-n'.'i I"..'.'.'I..'q.l'| b .Err.'h:,!,‘.'..'r- PR
v el e el i fing e v abirmadl pooy Pl Uy AFR 2T PRS0
Chigf Exucutive Officar, Legal Motice
Manasbal Development Authority, By Regd. Pogt)

Nianasbal, District Ganderbal,

No: POC/ROKALS (NGTY/LN-1/2004) 140 "’-’i,f Date:- ﬂé};;/zﬁp .:‘tif
Subject:- Notice for initiating legal action under Environmantal Laws

+  Wheraas, News tom tied, "What Challenge are Kashein Wietiangs Facing?” appearing in Kashmir Life dated 07-02-
2024 reises the ksue of llegal and unchecked ENCTEtmEd, cultvesion activities, sedimentation, haphazard
penning, and weste (solid & liguid) discharge in the wetlands in Fashmir and paoliution problems in respect thareal,

= Wrerkak, e matter of rampant pollubion of wetards in Kashmir i being heard by the Hor'ble Mations! Green
ribural [MGTY New Dald 0G4 -*-*:.ﬂﬂ 2034 titled, "What Challenge are Kashminl Wotlands Facing*' ard the
Faniae WUl vide £5 oroed dated 10-00-2004 déraciad the: Jammu & Kashmir Pofution Cantrol Cormmitter o fumish
getsidi of e adion mken by the 18 & Fallutor Contrel Cammittes- on viglations identified that &re responsite for
Poluting/Qestroving wetlantilwabar bodlies 0 Kashenr partler Mangshal wetland and Sralibugh wetand in
Digtrct Gandartal,

s Whereas, the Divisional Officar, Pollulian Conkred Commities, Ganderbal In s latest reporl dated 15-10-2024

submitted in werification, while acknowisdging the vicistions haye poinged out certain observations which are
FRPOELE S a5 urger! -

INimEEts Sivase 3nd Wasls water canialning Chreaical fertizens from the adfoining wisges Kondbal
Laroddal Aesbal Srethal ang safagara 5 OeCty @weharged in Manashal weliamd without treatmant
Mherehy metarioraling it water Qualily winch is detrimentar for T evTiTrOnTER L Al plants, acusic
e, fora faume ana e waler body a5 e,

N seientifle Ereatment mfmmcswmrmmmmmmmwnm

L]

v vlheroas, Whis paachioe al inssniteey durmping of salid waste and untreated discharge of liqud waste inbas the
Ml Lale i N conravinlion ol provisions of [Re Walar |Prévirition & Conirgd of Pollution) Act, 1974; the Sold
Wame Managemend Aules, 2018, the Watlang [Consarvation & Maracsment ) Rules, 2017; and drsctions of the
Honte Katonal Green Trbunal [NGT) besides being viglation of the misvant environmental laws as rafemed
heréinabove, which is an offence ang attracts the l=gal action preseribed in the Enviranmend (Procection) Act, 1985,
wiach i2ad by fovying of Reavy Enviranment Compersation a8 par the formesa devised by the Hon'bée NGT and
prosaculion @ the Hon'blke Court af Law,

Mow, therefore i bght of the above, vou ara hereby called upen ta show couse within 15 days from issuance of
s motice a4 b wiky action peoposed Be ot Lakusn agaast your grganization for brazen viglation of alore<said
rITEFLlES and The e Hon'bie Natigng Gresn Tnbsns) [M&T) directions. [0 the event of your Fallure to show any
hdnnalia muwae withn nabce perod,-achion shall Hecanis abwpus e malter

Copy o)

| Memdsr Sezretary. JK Pofiubios Contral Commetes, Jammu for information.
DeEputy Cormssionan Cisire Magistrats, Gandasbal far mfarmiation snd NEECESSEY ACLON,

4. Derggior, Rurel Devplaprmens Depariment, Kauhmar foe indarmaton and MECESSAY A0t

4. Dwimensl Officer, Polkstion Cantrol Conwrattee, Gandestal for iInformaten and Folkaw Up to Submi the
actian taken report in the matber within rotice PEriod. This is with reference to b repeet submitted
¥ide Mo, PCC/D0GaL ianaskal Lose/ 2024 287 dated 15102124,
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s Coovermment of Jammu & Kashmir
d&E K POLLUTION CONTROL COMMITEE

LFFICE OF THE REGIONAL DIRECTOR-KASHMIK
PC c dipikedatiam Comprg, Baibagh, Vear Coverinrear SHE Facray, Seimagar- | 00
wiw (kspebiin Sl regionaldinesorimridigmat oo, Teljox 0154-231184]

Chigf Executhve Officer, m
Numicipal Cormmiiteds, “;n.. Rogd. P-DFI:]
District Ganderipal

NO; POC/ROK/LS (NGT )/ LN-1/2024/ ."4115 - ‘I".f o pae- & j 11 l 20 l"—,‘ .
Subject:- Notice for Initiating legal action under Environmental Laws

o Vihgrem, Newe qem tibed, WWhal Challenge dre Keshmin Wetlands Facing?” appearing in Kashmie Life dabed 03:03-
AU rases the issue of llegal and unchecked encroachmert, cultvaidan actvities, sedimendstion, haphazand
Flannag, ang waste (5ol b kguad | dischange in the webands in Kashmir and pallition problems in respec] theneof,

v Whereas, the matier of rampant pofition of wetlards In Kashmir is being heard by the Hon'hle National Green
Triounal (NGT), New Dehdi in 04 No. 299/2024 tafed, “What Challenge are Kashmir Wetlands Facing? and the
Hon'id NGT vide its order dafed 10-09-2024 directed the Jammu & Kashimir Pollution Controd Committee to furnish
metads of the acticn taken by the ) & ¥ Pullution Control Committee on violations identified that are mspansiie for
FODng/cesTaping wellands/waier bodies in Kashmv particular Manasbal wetfand and Shalibuch wetland In

T R = ‘3_.;-._1._.---..

* Cwilereal mne vemanal OMeer, Pellubion Contrgd Commiictes, Gardertal o is latest mepoet dated 1%-10-2024
mabstved in rgrilcalaon, while GSCRNEEEING the vimlghicns have pointed aul Sertein ooservatons woich arg
repioduced & under -

! Domestic sewage and waste water comtaiming chemical Fertilizers through variows orains from bhe
afoining willages (partlewiar Sangam village & Takan wilage) and sgricoltural falds/catchments is
diractly dischargod in Shalibogh wetiand without freatment resulting hereby poffetion, sWtaoon and
e prowett an the s

A sceanfic brestmend facihicy ke CSTP far domiedtic sswage fas bean provided on spob by bhe
Mumiope Commiites. Gandanbal

= Wiheress, this practice of insandary dumnging of sobd waste snd untreated discharge of ligukd waste into the
ahaibugh wetland (s in contravention of provisions of the Water (Pravennon & Controd of Poliution) Act, 1974; the
=alid Waste Managament Rules, 2016, the Wetland [Conservation & Management | Rudes, 2017 and directions af
the Horble National Gren Tribunal (NGT) badides being violation of the relevart environmental krws as referred
hereirabava, which is an offence and sttracts the legal action preseribed in the Environment (Frotectian) Act, 1986,
vl lead G0 levying of Nedwy Erdronment Compersation as per the fommula devisad by the Hon'ble NGT and

PTOSECLnEn P g Haiihle Court ol Lanw

Heny, thurrfiores n Ight of Ihe. sbave, you @ hentby called upon to- show cause within 15 deys from |ssuance of
B nmige & 13 villy athon proposed bBe not loken pg@ins youl crganizaton for brazen vindation of aforessasd
ACEs Ruies and the the Hon'ole Nawonal Green Tnbunal (NGT) dractons. In the event of your fallure to show any
rédsonable cause withe mobice parind, actan shall becoma obvicus in the madier,

Capn Eo

1. Member Sacratany, i Pailution Contrel Committee, Jarmmu for information.

2. Deputy Commibssiones Distrct Magistrate, Gandertal for infarmeation énd NECEssAry aolipn.

3. Direcvor, Fural Devels pment Department, Kasamirfor information and necessary sotian,

#. Lwvsianal Officer, Pollutien Cantrol Committes, Gandarbal far infarmation ard follow up o submit the
actan Laken repart in the matter within notice pariod. This is with raference to his repart submitted
vide Bo. PECADDGSILLSYlioogly Wetland/ 204/ 286 dated | &-10-2024.



e Coavwrmment of Jaomo & lashmir
BB POLLLTION CONTHROL COMMITEE

OFFICE OF THE REGIONAL DIRECTOR-KASHMIR
P c {: Steedloleswld faws Counpuuy, Regbeged, My Govermaant 54 Faciory, Srinagar-J BXGE

wwew dkspeb i Ewunl: regionddivgetockmrimaan] oo, Telto 070427 1542
Thir Crinf Emite utive Officar {Co-ardinatar), Legal Noticg
Wutar Conservition & Management Authority, {By Regd. Post)

Srinagar

No: PCCIROK{LS (NGT/LN-1/2024f /520 - 54 pater- D6 / M j 202 -’-'; ,

Sulygect: - Notice fur initisting legal setion under Emvironmantal Laws.

o UihsbrEps, Mloves dein Sfad, "Whaet Challenge sei Bashimim Vetands Fecng™ appearing in xashmir Lde dated 02-032-
. rasss the g of legal and unchickas Srooachmant, cultwaton aCliviies, sedmentatian, haphagard
FrAanaeg amnd whcly - feohid Bebqued) discharge in the wetlands 5 Kastimir ang patiuticn proglems in respect thereal

= Whnereas, the matter of IaEMpan. polsrion ol weflands in Kashmir 5 bang heard by the Hor'ble National Gresn
Tribural (NGT), hew Deli in OA No. J89024 titled, "Wnat Chafienge are Xashmin Wetlands Facing? and the
Rorilke NGT vide s orger dated 10-09-2024 directed the Jammu & Kashmir Pallution Contred Committes to fumish
Gitads of the sction tsken by the 1 & K Poliudon Contred Committes on violations identifed that ane rasponsiie for
polluting! destroving wetlands water bodies in Kashmir particular Wiler Lake in Digtrict Bandipoea,

nhirees, he Divieicnad Dfficer, Podubon Contrel Committes, Bondssom. (i ity abest report deted 15-10-2089
sbmates 0 verfcation, while ackrowldgng the wioltons hove poirted out ceftain DBSErVARGNS which are
Feprotudsd &s under

1 W:HW;MMummWMWMWymmmmm
Nalia, Afss Naila, Bazipors Nalla, Aoesa Nails, Ashtinge Naila, Gadder Kul (Zalwan Kut), Dudash Kil

I Domestic wasles amd unirealed sswage coming oot of the residential houses i Banpan Harn,

Fadderkost Payeer and Guraora wars found to get dischargad theough draing into Mhe catohment arass of
L Wy {ake,

{ Liinedied sewage and domestic wastes generated from residential houses are baing throws Eauigly 2
el inte tre Weiare Lake af Kamdbathy Alpoosa

4. Domasiic sewige anising out off the resigential houses in Kiudmul, Zearmane. Bangladash and Kanibathy
namHels & townships exiibing in clase proxiailty with respect to the Heular lake afso gebe dischanged info
s water body throwgh pndargrownd pipes Wit any tresfrans.

= Whoress This Dreclice of insanitary throwing of solid waste and undreated Hischargs of liquid weste into tha Wular
LERE B o cortrevention of frawisions of the Walsr | Prevantion & Conkral of Paliution} Act, 1974; the Solid Waste
Management ks, 2018 the Wotlard (Condervation & Management ) Rules, 2007: and directions of the Hon'ie
Meabonal Green Tribunal [MGT) besides being viskation af the relevant envicnmenrtal lows gs referred hereinabove,
whid 5 an affercy and atiracts the legal action presoibed in the Environment yProlectiany Act, 1985, which iead to
levying of heary Envircamess, Compensation a5 per the formula desised by the Hon'Ble NGT and prosecution in the
Hon'bie Court of Law,

Row, nerefore, in lignt of the above, you are hereby caled upon 1o show cause within 15 days fram isusnce of
Lris nowce &5 Lo why action proposed be not taken against your cigenization for brazan violation of afore-caid
AclhRuies and (e (he Hon'ble Natonai Grsen Tribunal (NGT) diractions. [n the event of your fallire to show any
TEASOTENK [ause witiin noles poriod . acdtion. sl becemp obvigus in (he maksr

on ire

) : ,‘.-:ﬂ

Copy 1o L_\
o

Mamber Saerdtary, 3 Pollution Contral Committes, Jamma Tor information,

2 Deputy Corrimiseianes Db rct Magstraie, Bandiparal far information and neressany actan,

L Ot | ssatee Dogctar Wolar Conservation & Mznigerment Authority, Srinagar for - informapon and
nECENsany adinn

4. Divisignal Officer, Podution Control Cammdtes, Bandipora for nfsemation and follow up o subeiak L

actoh [Eken repert in the matter within notice period. This &5 with reference to b report submitied

vice Mo. POC/Bpe/NGT/2024/T73-73 dated 15-10-202a,
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e Guvernment of Jammuo & Kashmir

JEK POLLUTION CONTROL COMMITEE
IR OF THE REGIONAL DIRECTOR-KASHMIR

s Ty, b bl b amyiss Mtengll Seva Dompvedmisnd S Facmry, Sesineme- LS00
o Lhefelhdil Sl scgrervideecoibne gl omn. Thed fan 200 182
The Chief Executive Dificer, Legyl Notice
Punicipal Council, (By Regd. Post]

Bangdipora.

Mo PCCAROK/LES (NGT/LN-1/2024/ 35_'5 - 5‘? - EH;/”/ Zﬂllf

Subjact; - Notice for initiating legal acton under Environmaental Laws.

= Whereas, News item ttked, "What Chaliinge are Keshmin Wetiancs Facing?™ appearing in Kashmir Life dated 02-02-
2024 races dhe issue of dlegal and unchecked encroschment, Cultivation activites, sedimentation, haphagard
planning, and waste (Lalic & liquid] discharge In e wetlinds in Xashméer and poliution prabléms in respect thareaf.

«  Wherdas, e matter of rampant poliution of wetlands b Kashmir is being heard by the Horble MNabional Green
Ttz [WGTT Misy Dehlion 04 Mo, JE2004 treg, “What Challengs are Kashrir Wetlands Fadng?” and the
Ron s WET e ls oler dated L0-09-2073 direchod the Janmmu & Kashmir Pallution Coantral Coammites to [umsk
detads of he adbian Lakon by U & K Pobolion Covtol Committes on victations identified that are respansbile For
podibng destraying werlands/ water tadies n Kashmir particulas Wular Laké in District Bandipora.

= Wheress, the Dhigionsl Officer; Pollubon Conbrol Commillee, Bandipora in its Stest report dated 15-10-2024

submetied in verification, while atknowlagoing the vickstions have pointed ul certain observations which are
FERrOdUEES 45 under -

Doimesss sewage/ofiuents Evvough warious dralns and nalias manmely Maginemad Nalta, Exn Nata, Mimgli
Mty Afas Nalle, Bazipora Nafld, Alooss Nalia, Ashtinge Nalla, Gadder Kl (Zafwan Kull Duddah Ml
Hema KLl are discharged info the Walar Lake wilhout freatmient therehy deterforating its water quality.

. Unireated leachets and soid wasta Wegally being dumpad at Zahwan, Bandipors Mumieipal Solid Wasto
Durrpivty site (5 aiFg Deen carmed throwgh Gadder Kul and Snally discharged into the Widar £ ke CALERg
Faliution tharsol

4 Domestic wastes and untréated sowage coming out of the residestial houres in Bampar Hafi,
Sagderkaol Papsdn and Furooes s found fo gef discharged Brough dralas inte the catciumant arcas of
He Wular Lake

+  Uinlreated sewage and domesti wasles gamarated from residential Mouses dre Bedng Mrewn Shough
rivesal smko B Wedas Lake at Haridatly dlasagss.
mestic Ssewage Irigiig out of the residential houses i Khwdmul, Zeermanz, Bangladesh ang Kambalhy
Aarriety, & WewnFGEs exiing in cose groainvey wWith respect (o e Wilar inke also gely discharged into
HUS wvaldr ody through uodergraund pipes wilhout any freatment,

« Wirertss, this practice of insardary throwing of solid waste and unireated discharge of liguid weste it the Wular
Laicz 5 In contravention of proviskons of the Water (Prevertion & Control of Pollution) Act, 1974 the Sobd Waste
Maragement Rukes, 2016, the Wetlard (Conservation & Management ) Rules, 2017 and diractons of the Horble
Matonal Green Tribunal (NGT) besides being visttion of tha relevant environmertal laws a5 referred hereinabove,
whish & an offence and attracts tha legal action prasorioed in the Enviranment (Pratection) Act, 1986, which lead to
lewying of hgidy Dwietrment Domaensation s pes the formubs devised by the Hon'hle HGT and peosecution i the

Har g Lot ol Lass

Kow, husrefove, i light of the abave, you ane herely calied upen to show cause within 15 days from ssusnce of
Lhis motioe as L0 wihy actisn proposed be not taken against wour arganizabion for brazen wiolathon of afore-sai
Acty/Rules 2nd the the Hon'ble Kational Green Trbural (NGT) directions. In the event of your fallure ta show any
reasonable cawesd within natice persod, 2ction shall Become coviois in the mastter,

ional Director,

IMEmer Secretary, Ik Pollugon Contral Commttes, Jammu for infarmatan;
Depaty Commissaner District Magistrase, Bardipara for infarmaton and necessary action.

Chief Exgoutive Director, Wilar Conservation & Management Authosity, Srinagar for information and
MECELSAry BEan

4. Dissienal Cificer, Pollution Control Committee, Bandipora far information and Fallow up b5 submit the
action ke repod o the matter within nptice pariod, Thes 15 with reference 19 his report submitbed vide
i Ry Pt ST 3 dated: L5 TD-h02A.

i

L
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s jhespebin Sl regionalgitpetorkmr@igmail com, Telfae 1194-231 1842
The Chie? Executive Offiser, Legal Motice
WIC Surmbial. {By Hegd, Post)

Bandigora

Na: POC/ROK/LS (NGT)/LN- 172024/ g‘rf;c? - ff.: Af Dastee; - .-155 / /N / 25 ,?:fi_f :
Subject: - Motice for initiating legai action under Envirenmontal Laws.

s Wiemps, Nows fem vl “Whal Chslenge are Kashinin Yetlands Facing?™ apgearng in Keshmr Life dated 02-03-
L9 TEsEs IR BEuo o illegal and unchecked encroachment, cultivation activities, sedimenzation, haphazard
P, dndd waste Cacdd Boagund ) discharge in the wetands in Kashmir and rallution oroblems In respect thareof

»  Wherens, the matier of rompant poliuton of wethards in Keghose beng heand by the Honble Matioral Gresn
Trounal (MGT), few Dehli in OA ri-.'t-.u.'gﬂ-'zr}zq titled, "What Challenge are Kashmin Wetlands Facng?™ and the
HanDie SGT vice its order dated 10-09-2024 denacted the Jammu B Kachm Polluton Control Conamittes 1o furnish
detsils of the action taken by the J & K Pollution Control Commitea on violations identified that are responsile for
fofubing/destroying weteads watar bodies in Kashmar pormcular Wular Lake in Destrict Bandipora,

= heriad, dhe Uvomosd Offices, Podulion Conboe Comfitide, Bandipora i itS latest repol dated 15-10-20249
subrmittes 0o winbiolion, while acingwiedging the viglations have pointed out cartadn observations which are
Teprogluoed as s

L Domresic sewage erfiuents through vanous araits and nalizs aamaly Madhumali Nalla, Erin Maila,
Mimgdl Nalla, Ajas Neily, Bazipora Nalia, Afooss Nalia, Ashiings Naile, Gadder R (Zatwan Kwll, ODuddeh
Aol Aaa Kod are discharged inio the Widar Lake without treatment thereby deteriorating its walter
oAy,

*y Liniredred eaciuts and soid waste iegaily bafng dumped at Zalwan, Handipora Muniopal Solid Waste
EUTTOING S8 (% d5a e Carnied through Gadder Kul and finally discharged into the Winiar Lake causing
POl Bharsor,

do Demestic wastes and wnireated Sewage coming owt of Hhe residontial Rowses i Barpand Haflin
Saaderkool Papeen and Guroora was found 1o gl discharged Rrouch drains frte the catchment sreas of
the Wadlar Lake.

i Unirested sewage and domestic wastes ganecated from resaiEntial ouses are balng thrown Brough 2
rivuiatinta the Wular Lake at Kanibathy Alooosa,

b Domestic sewage arising out of Be mmmm#mnmammxm
mw&mmmwnmwmmmfmumwmmmmmﬂammm
Ehis water Bogy thrawgh undergrouwnd piges wiithaurt amy tregiment,

e WwiEEEE (N ks of meanitasy hrowng of saiid waste and untreated descharge of ligubd waste into the  Wular
Lake B N ooontrEeenton of prossons of the Woler [Proventen & Centrol of Pollution) &, 1974 the Solid ‘Was
Faragement Rues, JHE, the Wetlsnd [Conservabtion & Managerment | Rubes, 2087, and gdirections of the Hon'bike
Matanal Green Tnbunal (NGT) besides being vioanon of the ralevant environmental laws as referred Pereinabove,
which is a0 ¢fferce and atiracts the legal action prescribed n the Envirerimsnt {Protection) Act, 1986, which bead to
lewying of heavy Environment Compensation as per tha lormuia devised by the Hen'bie NGT and prosecution m the
Horble Court: of Law.

Moo, erglore, 0 ight of the above, you are hereby called upon to show cause within 15 days from issuance of
s notice as 1z owhy e nstaal case may ngt e recommended to the Competent Authority of JKPCE for kving
Ereronimentsl Compensation on your arganimation for brazen vielation of afore-sald AotefRlles and Ehe the Hon'bla
falidl Green Tritnal (MGT) direchiorts

I Mvnbsr Secretany, JE Bllubon Ceatrdd Cammittee, Jammu Tar mfermation.

Hipogy Conmnisganee Didret Magatrate, Bandgora for mfarmation and necessady action,

Ll Deetutiie Dinegios, Wiilal Conpervation & ttanggement Au[hgrlillrl Srinagar for Iformatan and

PGSy aion

4, Diveionad DNficer, Polluon Control Committes; Bandipors fo infarmation and follaw up o submit the
octian taken report in the mafer within notice pericd. This |s with reference to his report submirted
vice Moy POCSBpr/NGT/2024/772-73 dated 15-10-2024
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JER POLLUTION CONTROL COMMITEE
DFFICE GIF THE RECGIONAL BIRECTOR-KASHMIR

Tt % e g L b i, fland gl Soan Dasdoemest S0 Faetary, Senagar- D000
o PSPl o F ol wogdi il pondope pogveel oo, Tl 1 FQ4- 221 [&9 8
The Chief Executive Dfficer, Legal Notice
MIC Hajin, (By Regd. Post)
Bandipora

Mo PCO/RQKILS (WSTHLN-1/2024 -"'r'fl‘ 4 ""-{’q Date:- ﬁé/”/a?ﬂlﬁ{

Subject: - Notica for Initiating tegal action under Environmental Laws.

= Wheieas, Iews Rem Utled, “"What Cnalienge are Kashmin Wetlands Facing?” appearning in Kashmir Life dated 03-02-
2024 raises the Bsue of llegal and unchecked encroachment, culthatbion sctivities, sedimentation, haghazard
panning, and warste (sold & liguid) discharge in the wetlands in Kashmir and peliution profsiems in respect therecf,

*  Whereas, the matter ol rampent pollution of wetlands in Kashmir & being heard by the Hon'ble Mational Green
Trbuna (NET], Ness Denl G4 Mo ZIY 204 utied, “What Challenge bre Kashmin Wetlands Faciig? and the
MEA TR MET Wae i ander gated | 0-05-3004 directed the Jammu & Kashmic Polfution Controd Cammittes to furnish
ety of the aclon taken by tho 1 & K Podubon Control Commites on walations sdentfied that are respangibe for
Baiubng estroying willsngt vwaier bogies in Bashmir partioular Walar Lake in District Sancdpers

« Whemass, the Dnisdonal Officer, Pollution Control Committes, Bandipars in its latest report dated 15-10-2024
submilted in verification, whils -acinowiedging the violabions kave poented oul cerain chservalions which are
reprogiced o5 under-

Semextic senage/ eATUENES rough varipus orams and naliss namely Madiumals Nafls, Enin Nalla, Miergrid
Nada Afas Walia, Ganpora Naifa, Afvosa Naia, Ashitinge Nala, Gadder Kul {Zafwoen Kull Duddah Kol
Kema K are aiscliarged info B Wolar Lake wilhioud fretabrment therely detewiaorating Ity water quality,
Limireaned feachets and soid waste ilegally baing dumped af Zafwan, Bandipors Muricipal Salfa Waste
inmpig Site IE alsa been carded Hrough Gagder K and Fnally discharped into the Welar L LauEing
paflutiog theraor,
I mwmmwmmwdmwmmwm
Secoerkoot Fayean aad Guroors was found to get discharged through dralng into the catchment areas of

4 Untreated sewdge and damostic Wasles generaled framr resideniial fropses are being Hrowa Dhaugh a
rivalol inko B Welse Lake o Kanibativy Aloooss.
Pamestic sewage asing oul of the residential howses in Kiudmw, Zeermanz, Sarngladesh g Kapibatiy
Adermie a8 Eowtsiups v Eisting in close proxiTiily with respect to the Wular iake afso gets discharged fnto
LivE wader Body HIreugh eraergrowTd pipes wilhaut sy freatment

P

* Wnereds, (N6 practice of insanitasy rowing of solid waste and untreated discharge of liguid waste into the Wular
Like I in contravention of provisiors of the Water (Sreventian & Control of Pallution) Act, 1974; the Salid Waste
Management Rules, 2016; the Wedand {Congervation & Managoment ) Rules, 2007; and direcbions of the Hon'bie
National Green Trisunal (NGT) besides being viclation of the relevant environmental laws as referred hereinabiove,
rhich is am offénce and altracts the eoal action presoibad B the Erviranmare (Protection) Act, 1388, which lesd to
kv of Nieavy Snvironment Comgendabon as per the lormula devised by the HonBle NGT ard presedution in the

Hon e Coun al Laa

Pecess, therefore, in Igit of e above, wou are herely callad Lpon b shaw cause within 15 days from issuance of
thie pofice &6 bo why adion proposed be not taken sgenst pour organizabon for prazen vicdalion of afore-sad
ACiE/Rues and the the Hon'bie Mational Green Tribunal (NGT) directicns. In the event of your fadlire o show any
reatonable cause within notoe periad, action shall become cbvious in the matter,

L. Member Seoretary, JX Polution Contral Commétee, fammu for infermation,
4. Deguty Commessinner/District Magistrate, Bardpera for infermaticn arg MECEASAry action,

3. Chiaf Exwcutive Director, Wular Condervation & Management Authority, Srinagar for infarmation and
TELEESATY Ao,

Livizong Oificer, Potution Control Committes, Bandiporz fior Infarmetion snd foliow ug to submit the
AN Faien repart in tne msder within nobice penod, This is wilh reference ta his report submittad

a NEE o MIGT NI PP 9% daresl 15 10-20124

F

i
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wisk JRspebin. e, sestivanddivipine ke g o, Tebdar 005271 1843

Regional Wild Life Warden, Legal Motice
Departmant of Wildlife, (By Regd. Post)
Srinagar,
Na: POC/ROK/LS (NGTYN-1/2024/ [Fp —75 Date:- (2 6/ /] / W) E.L; _

Subject: - Motice for initiating legal action undar Environmental Laws,

« Whereas, News itemn fitled, “What Challenge are Kesamin Wetlands Facing?” appearing in Kasheir
Life dated 02-02-2024 raises the lssue of flegal and unchecked encroachment, cultivation
activities, sedimentation, haphazard planning, and waste (solid & liquid) dischargs in the wetlands
In kashmir and poliution problems in respect thereaf,

* Winerezs the matter of rampant pallution of wetlands In Kashmir is being heard by the Honble
Hational Green Tribunal (NGT), Mew Dehll in OA Ko, 29%/2024 titled, "What Challenge are
Kashmin Wetlands Facing?” and the Hanmle NGT vide its order dated 10-09-2024 directed the
lammu & Kashmis Pollubon Cantral Cormmitt=e to furnish dotails of the action taken by the ] &K
Pollution Control Committee on violations identified that are responsiole for polluting/destroying
wetllands/water bodies in Kashmir particular Hokarsar in District Srinagar,

= Whereas, the Divisional Officer, Polfution Control Committee. Srinagar In fts latest
repart sebinitted o verification, wiille acknowledging the wiolations have pointed out
that damestic sewage through various sewerage drainage from Khushpora, Ofd HMT,
Gund Hassi Bhat Shareef Abad and Haji Bagh and adjoining areas is discharged into
the Sukh natla/Doodhganga/& Hokarsar wetfand without freatment thereby
deterioraling water guality of these waler bodies.

= Whereas, this practice of wuntreated discharge of domestic sewage Into the Sukh
nafla/ Docdhganga/f Hokarsar wetland is in contravention of pravisions of the Water {Prevention &
Control of Poliution) Act, 1974; the Solid Waste Management Rules, 2016; the Wetland
{Comsarvation & “anagement ) Rules, 2017; and directions of e Honble Natlonal Green Tribunal
(MGT) besides beng vielation of the relevant enviranmental laws as referred hereinabove, which k&
ah affence and attracts the legal action preseribed in the Environment (Protection) Act, 1986,
wifiich |ead to levying of heavy Enviconment Compensation &s per the formula devised by the
Han ble BGET and prosecution in the Hon'ble Court of Law.
Now, therefore, in light of the above, you are hereby called upon to show cause within 15 days
from issuance of this notice as to why action proposed be not taken against your organization for
brazen violation of afore-said Acts/Rules and the the Hon'ble MNatonal Grean Trbunal (NGT)
derctions, In the event of your fallure (o shew any repsonable cause within notice pericd, action
shill Decome aDVoUs in the matter,

copy 1o;:-

L. Moember Secretary, 1k Pallution Control Comenittee, Jammu Toe Information,

4. Deputy Commissaoner Distnct Magistrate, Snnagar for information and necessary action.

3. Divisional Officer, Pollution Contred Committes, Srinagar for information and follow up to
submit the action taken report in the matter within notice period.
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Commissianer, Legal Motice
Srinagar Municipal Corporation, (By Regd. Post)
Srinagar.

No: PCC/ROKILS (NGTY/LN-1/2024, r-f ?iﬂ - ] Date:- fﬁé/.f f/;gjlf?;

Subject: - Notice for initiating legal action under Environmental Laws.

« Whereas, News tem titled, *What Chalienge are Kashmirl Wetlands Facing?™ appearing in Kashmir
Life dated 02-02-2024 raises the issue of illegal and uncheckaed encroachment, cultivation
achvities, sedimentation, haphazard planning, and waste {solid & liquid) discharge In the wetlands
n kashmir and poliution probliems in respect thereof,

= WWnereas, the matter of mmpant pollution of wetlands in Kashmie 5 being heard by the Hon'ble
Mabonal Green Tnbunal (NGT), New Dehil in OA No. H9/2024 titled, “What Challenge are
fasomin Wetlands Facing?™ and the Hon'ble NGT vide its ordér dated 10-09-2024 directed the
darmimu & Kashmir Follution Control Committee to furnish details of the action taken by the 1 & K
Follution Contral Committee on violations identified that are responsible for palluting)destroying
weliands/water bodies in Kashmir particular Hokarsar in District Srinagar,

= Whercas, dhe Dfwsional Officer, Pallution Control Committes. Srinagar in its latest
repart submitted in verification, while acknowledging the violations have pointed out
that domestic sewage throvgh various sewerage drainage from Khushpora, Old HMT,
Gund Hassl Bhat Shareef Abad and Haji Baght and adjolning areas is discharged into
the Sukh nafla/Doodhganga/& HMokarsar wetland without treatment thareby
deterforating water guality of these water bodies.

» Wheteas, thi peactice of untreated discharge of liguid waste Into the Sukh nalla/Doodhganga/a
Faokarsar wetland Is in contravention af pravisions of the Water (Prevention & Control of Pollution )
ACL 1974, the 5ol Waste Management Rules, 2016; the Wetland (Conservation & Management )
Rules, 2017; and directions of the Hon'ble Matianal Green Tribunal (NGT) besides being viclation
of the relevant envirgnmental laws as referred hereinabove, which is 2n offence and attracts the
legal action prescribed in the Enviranment (Protection) Act, 1585, which lead to ievying of heavy
Enviranment Compensation as per the formula devised by the Hon'ble NGT and prosecution in the
Hon'ble Court af Law,

Haw, therefocs, 0 light of the above, vou are hereby caled vpon to show cause within 15 days
Tom izsuance of this natice as to why action propased be not taken agAINSt your organization for
Srazen vicktion of afore-sald Acts/Rules and the the Hon'ble National Green Tribunal (NGT)
directions. In the event of your fadure to show any reasonable cause within notice perlod, action
shall become obvious in the matter,

Copy o y }j}'

1. Member Secrefary, JK Pallution Control Committee, Jammu for informatian.

<, Deputy Commissioner/District Magistrate, Srinagar for infermation and necessary action.

3. Divisional Officer, Follution Control Committes, Srinagar for Information and follow up to
submit the action taken report in the matter within natice pericd.
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Vice Chalrman, Legal Motice
1 & K Lake: and Conservation and Management Authority, (By Regd. Post)
Srinagar,

Na: PCCAROK/LS (NGT/LN-1/2024) ,J'l}f ﬂ = f}j Date:- ﬁé /” /_-J_ )] )J_}
Subject: - Notice for inibating legal action under Environmental Laws.

« Whereas, News item titled, "What Challenge are Kashmirl Wetlands Facing? appearing in Kashmir
Ufe caled 02-02-2024 raises the [ssue of ilegal and unchecked encrozchmant, culthvation
ectivities, sedimentation, haphazard planning, and waste (solid & liquid} discharge In the wetlands
i kashmirand pellution proglems in respect thersal.

* Vihereas, the matter of rampant poliution of wetlands in Kashmir s bzing heard by the Honble
Matnal Gresn Trbunal (NGT), New Dehl in O& Mo, 28%/2024 titled, "What Challenga are
kashmin Wetands Facing? and the Hor'ble NGT vide #s oroer dated 10-09-2024 directed the
Jammu & Kashmir Poliution Control Committee to furnlsh datails of the action taken by the J & K
Pallution Cantrel Committee en violations identified that are responsible for pollutingdestroving
wellandswater Dodies in Kashmir particular the Dal Lake and the Migeen Lake in District Srinagar,

« Whereas, the Divisional Officer, Poliution Control Committee. Srhinagar in its latest
report submitted in verification. while acknowledging the violations have pointed out
that domestic sewage Hhrough various drainage from various localities near Telbal
aaliah and G.D.Goinka School, Umar Colony near Nigeen Lake is discharged into the
al Lake and the Nigeen Lake respectively without treatmeont thereby deteriorating
watar quality of these water bodias,

= Whereas, this practice of untreated discharge of liquid wasts into the Dal Lake and the Nigeen
Lakg 150 caflravention of provisions of the Waksr [ Prevention B Contral of Folluton) Act, 1974;
the Seiid Woste Managernent Rules, 2016; the Watland (Conservation & Management ) Rules,
20LT; and directigns of (e Hor'ble Natianal Green Tribunal (NGT) besides being vialation of the
reavant environmental laws a5 referred herelnabove, which is an offence and altracts the legal
action presoribed In the Environment (Protection) Act, 1988, which lead ta levying of haawy
Environment Compensation as per the farmula deviced by the Hon'bie NGT and prosecution In the
Hom'bée Cairt of Law,
Now, therefore, In light of the above, you are herehy called wpon ta show cause within 15 days
'rom-issuance of this notice a3 to why Actian proposed be not taken against your arganization for
drazen walabion of afore-said Acts/Pules and the the Hon'ble National Green Tribural (NGT)
directicns. In the event of your failure ta show any reasonable cause within notice period, action
shall becoime obwvious in the matter,

L, Member Secretary, J« Pollution Control Committes, Jammu for Information.

<, Deputy Commissiongr/Distnct Magistrate, Srinagar for information and necessary action,

3. Divisienal Officar, Pollution Control Committes, Srinagar for information and follaw up to
submit the action taken report in the matter within notice penod.
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Commissioner, Legal Notice
Srinagar Municipal Corporation, [By Regd. Post)
Srinagar,

No: PCCIROR/LS (vGTVN-1/2029) f7 2 = B C Date:- df?é/ﬂx::_.ﬂlér

Subject: - Notice for initiating l2gal action under Environmental Laws,

*  Whereas, Mews tBm g, “What Challenge sre Kashmis Wetands Facing?" appearing in Kashmir Life dated 02-02-
2029 racies the issue of illegal and unchocked Encroachment, cultivetlon activities, sedimentation, haphazarg
plnning, and waste {=olid & liogd) discharge In the wetlands in Kashmir and poluion procdems in fespect thareal,

*  wvheress, fhe mutter ol rampant pollutan o wetiands: i Xashmie is being heard by the Hon'ble Mational Gresn
Trnbunal [MGT), Misg Sebl n O i ﬂ'}_‘*}.&-] Litied, “What Challenge are Kashmiel Wisthnds Fadng ™ and the
Hor'bie NGT vioe fts orger dated 10-03-2024 diracted the Jammu & Kashmir Poliution Control Cormmittas Lo fuemiishy
Gt of tne souion taken by the J & K Podution Contral Committes on violations identfied that are responsibie for
pORITING destroying wetlands' waler bodias in Kasheriir garthouler Anchar Lake in District Srinagar,

¢ Wheread, this practic of wireated discharge of Iquid wast2 mta the Achar Lake i i contraventon of provisians
of e Waker ¢ Prevention & Coreral of Folution) Act, 1974; the Solid Waste Management Rules, J016; the Wetlang
{eersarvation & Management ) Rules, 2017 and directions of the Hon'ble Mational Green Tribuns| [NET) besdes
being viglztion of the refevant emvimpmental laws 25 refarmed herginabove, which s an offence and attracts the
legal achlon prescribed in the Enwironment {Protection) Act, 1986, which lesd to levying of heavy Emvircnmeni
Comperisation as e tha formuly devised by the Hor'tée NGT and prosecution in the Hor'hle Court of Law.
e ErRRoTE, 1 gl al the abesd,. vou: sre hgrby caden upon to show cause within 15 deys from Ssuance of
(7 DERCE 33 g wny actkn propdsed be nof (akien againgt your orgendzation for brapen violation of afore-sakd
ALy Rules ard the the Horfbe Kational Gresn Tribuna (NGT) drrections, [n the evant of your fallure to show ary
reasnnatle cause within notice périod, action shall become abvisus i the matier,

Copy m:

I Wemgg Sert A0y IR Podgitan Cantm! Commines, lammuy for informatsn,
§ Cepuby Do edasne Dk i Magatrate, Srinager far indormation and NBCESSErY actan,

3. Owisignal OMCer, Foduresn Contral Commites Srinagar for inmfosmalion and Tesiow up ko submi the adion
LA rEpOrT i the matter within fictice period
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The Chief Executive Officer, Legal Notice
ML, Baramulla, {By Regd. Post)

No: PCC/ROKILS (NGT)/LN-1/2024/ /04~ 3? Date:- 1?6/ ;f/ Py ;"Jj‘

Subject: - Notica for Initiating legal action under Environmental Laws.

Capy to;-

Wlerens, News item Gtled, "What Challenge are K3shimiri Wellands Facing?” apoearing in Kashmir
Life dated 02-03-2034 raisas the js<ue of illegal amd unchecked ancroachment, cultivation
Ecuwilies, sedimentation, haphazard planning, and waste {salid & liqued) discharge in the wetands
in kashmir and pollution prablems in respect thereof,

Wihereas, the matter of rampant pollution of wetlands in Kashmir is being heard by the Hon'ble
National Green Tribunal (NGT), New Dehil in CA No. 2892024 titled, “What Challenge are
Rashmin Wetlands Facing?™ and the Hon'ble NGT vide its arder dated 10-09-2024 directed the
lammy & Kashmir Pollution Contral Committee to furnish detalis of Che actian taken by the 1 & K

Paflution Cantrol Coramiitee o violations aentfied that are responsible for pelluting/destroying
WELSNDS WATEr Dodies in Kashmir particular Mirgund wetland In District Baramiuliz,

Ferozpors
discharged into the Mirgund wetiznd without treatment thereby deterorating its
water guality,

whereas, this practice of naRnitary hrowing of solid waste and sit into the Mirgund wetland is in
contravention of provisions of the Water {Prevention & Contral of Follution) Act, 1974 the Sgiid
Wasle Management Rules, 2015; the Wetland (Conservation & Management | Rules, 2017;: and
directions of the Hon'ble National Green Tribunal [NGT) besides being vislation of the relevant
enviranmental laws as referred hereinabove, which is an ofence and attracts the legal action
prescribed in the Envirgnment (Protection) Act, 1986, which lead ta levying of heavy Environment
Lompensation as per the fermula devisad by the Horbie NGT and prosecution in the Hon'ble
Court of Law

How, therefore, in light of the above, ¥ou are hereby called LG 0 show cause within 15 days
Irom issuance of this notice as to Wity action proposed ba not taken Against your orgardzation for
brazen violation of afore-saig Acts/Rules and the the Hon'bie Mational Green Tribunal {NGT)
directions. In the event of your failure 1o show any reasonadle cause within i

shall become abviols in the matter,

1. Member Secretary, 1K Pallution Control Committee, Jammu far in tion.

2. Deputy Commissionar! District Magistrate, Bararnulla for information and necessary gction,

3. Divisional Officer, Pollution Contrdd Committee. Baramulia for infarmation and follow up 1o
submil the action taken report in the matter within notice period,
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Covernment of Lamemu and Kashemir

Furesi, Ecology & Environment [bepartment

Civil Secrelarmd, Mk

LE LR

Annexure 'J'

Comstitution of District Wetland Management Units (DWMU) at District Level,

Letter No.DEERS/Est/2024/W-114/1208-12 dated [7-12-2024, of Director,

Ecology Environment and Remote Sensing, J&K.

Government Order No: 200 -JK{ FST) of 2024

Dated: 19 -12-2024

Sanction 18 hereby accorded 1o the constitution of the Distnet Wetland
Management Linits (DWML) ot District Level, comprising the following, for enforcement of
Wetland (Conservation and Management) Rules, 2017:-

)

¥

Committes

1| Deputy Commissioner concerned Chairman

2. | Regional Director (Kashmir / Jammu), Ecology, | Member
Environment and Remote Sensing, J&K

3. | Executive Engineer, Jal Shakti Departrment Member

4, | Executive Engineer, Imigation & Flood Control | Member
(I&FC) -

5. | Wildlife Warden, Wildlife Department Member

6. | Assistant Director, Fisheries Department Member

7. | Assistant Director, Tourism Depaniment Member

B. |Joint  Commissioner,  Srinagar  Municipal | Member
Corporation / Jammu Municipal Corporation for
Srinagar and Jammu District respectively

9. | Divisional Officer, J&K Polluton Control | Member-Secretary

. The Management Unit may co-opt any other member as per the functional
requirement. The DWMLU shall meet once every quarter and shall, accordingly, submit a

Quarterly Progress Report with the Department of Ecology, Environment & Remote Sensing.
J&K for UT-level compilation, '

Terms of Reference {ToR):-

Wetland Rule, 2017.

Preparation of Framework Management Plan
{IMP} for the Wetland(s) and submission to We

» Oversee the Conservation and Management of wetland according to FMP and IMP in

Districts.

. To prepare the Brief Documents as per the format in Implementation Guidelines of

(FMP) and Integrated Management Plan
tland Authority for approval.
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4. Ensuring Watch and Ward in collaboration with Gram Panchayats and Urban Local

Bodies.

5. Implementation of IMP out of budgetary prants or grants from Gol under National Plan
for Conservation of Aguatic Ecosystem (NPCA) scheme.

6. To hear and resolve prievances raised by public with regard 1o any wetland in the
[Mstriet.

By order of the Government of Jammu and Kashmir.

Sdi-
(Shailendra Kumar), 1AS
Principal Secretary to the Government

No.FST-EERS/21/2024{7605309) Dated: 1§ -12-2024

Copy 1o the:

il e T e

I4.

15.

Financial Commissioner (Additional Chief Secretary ). Jal Shakti Department,

Principal Secretary to the Government, Agriculture Production Department.

Joint Secretary (J&K), Ministry of Home Affairs, Government of India
Commissioner/Secretary to the Government, Housing & Urban Devilopment Department.
Divisional Commissioner, Kashmir/ Jammu.

Commussioner/Secretary to the Government, Tourism Department.

Principal Chief Conservator of Forests (Wildlife)'Chiel Wildlife Warden, J&K.
Chairman, J&K. Pollution Control Committee,

Director, Ecology. Environment & Remote Sensing, J&K,

. Director, Archives, Archaeology and Museums, J&K.
- All Deputy Commissioners.
. All concerned.

- Officer on Special Duty (OSD) with Hon'ble Minister, Forest, Fcology & Environment

Department. Govermment of JEK, for kind information of the Hon'ble Minister,

Private  Scerctary to Principal Secretary 10 the Government. Forest, Feology and
Environment Department

lc Website, Forest, Ecology & Environment Department.

16. Government order Fle (w.3.s.¢Vstock file,
E ; :Hmbf?/ 14>

Kumar)JKAS
Additional Secretary to the Government



Status of 193 wetlands outsidd QO fest area as received from Annexure 'K'
the Department of Forest, Ecology and Environment
S | Memeofthe Mo. of Samples Dateupto | Lakes/ Datas and Mo.ofthe | Mo.oftha
Mo, District lakes ! coilogted wihich tost Ponds tirma pariod watlands watlancds
ponds as | and sent reporis will be which upta which which were which
perithe | toihe &K ready aftar ware watar aither hava
Liat FCC analysis of tound dry | samplas will | inaccessibla bean
Laboratory | weater samples | duringthe | be collected or aoverad rapastad
and =itE by the snow =4
comphation of | inspection
Lesl raports
1} Bandipora 43 32 28.12-2024 11 15-04-2025
2) Kupwara 52 26 28-12-2024 27 | 15-04-2025 4
|| Bararmulla 1] 3 28-12-2024 3 15-04-2025
4 | Ganderbal | 11 3 822008 | 9 | 15.04-2025
5) Budgam 14 10 28-12-2024 4 15-04-2025
" §) | Pulwama 7 2 28-12-2024 5 15-04-2025
7 Srinagar 12 ] 2B8-12-2024 4 15-04-2025
8l | Anentnag 1 1 28-12-2024 -
g) Kulgam 1 1 28-12-2024 .
0 Samiba 16 15 27-12-2024 1 July 2025
11) Keathua B i 27-12-2024 1 July 2025
12) | Udhamput 1 1 27-12-2024
[ 13 Ramban 2 2 27-12-2024
| 14) | Kishwwar z 2 37-12-2024
16 Jammu 20 19 27-12-2024 1 July 2025
16} Doda a
171 Reasi o
18} Rajouri 0
18) Poonch 0
20) Shoplan 0
B Total 193 134 55 4
1 |




